
 

 

List of Latest  
updates on 
SCC OnLine® 
Web Edition. 

May 27 

2025 

With an ever expanding database and documents added 
everyday, SCC Online® users get a comprehensive research 
experience for legal content from India and many other nations. 

Supreme Court, 
High Courts, 
Tribunals and 
Statutes 

Download SCC Online App  

 
 

  

https://www.scconline.com/
https://play.google.com/store/apps/details?id=com.scconline
https://play.google.com/store/apps/details?id=com.scconline
https://apps.apple.com/in/app/scc-online/id1324544648
https://apps.apple.com/in/app/scc-online/id1324544648
https://www.scconline.com/�
https://play.google.com/store/apps/details?id=com.scconline�
https://play.google.com/store/apps/details?id=com.scconline�
https://apps.apple.com/in/app/scc-online/id1324544648�
https://apps.apple.com/in/app/scc-online/id1324544648�


 - 2 - 

© EBC Publishing Pvt Ltd 

Table of Contents 
Supreme Court 
High Courts 

• Allahabad High Court 
• Andhra Pradesh High Court 
• Bombay High Court 
• Calcutta High Court 
• Chhattisgarh High Court 
• Court of District Judge [Delhi] 
• Gauhati High Court 
• Gujarat High Court 
• Jharkhand High Court 
• Jammu and Kashmir High Court 
• Kerala High Court 
• Madras High Court 
• Meghalaya High Court 
• Orissa High Court 
• Punjab and Haryana High Court 
• Sikkim High Court 
• Telangana High Court 
• Tripura High Court 

Tribunals 
• Income Tax Appellate Tribunal 
• National Company Law Tribunal 

Statutory 
• State Act 
• State Rules\Orders\Scheme\Regulations\Ordinance 
• Policy Documents 

  



 - 3 - 

© EBC Publishing Pvt Ltd 

Supreme Court   [29] 
Agniraj v. State, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 1203 
Chaduranga Kantharaj v. S.V. Ranganath, (M.M. Sundresh and Aravind Kumar, JJ.), 2025 SCC 

OnLine SC 1212 
Chandra Bhan Singh v. State of U.P., (Abhay S. Oka and Augustine George Masih, JJ.), 2025 SCC 

OnLine SC 1202 
Ferro Concrete Construction (India) (P) Ltd. v. State of Rajasthan, (Dr D.Y. Chandrachud, C.J. and 

P.S. Narasimha, J.), 2023 SCC OnLine SC 2396 
HDFC Bank Ltd. v. State of Maharashtra, (Manoj Misra and K.V. Viswanathan, JJ.), 2025 SCC 

OnLine SC 1213 
I.S. Tomar (Dr.) v. Invertis University, (Abhay S. Oka and Augustine George Masih, JJ.), 2025 SCC 

OnLine SC 1207 
In Re : Right to Privacy of Adolescents, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 

1200 
Jaipur Vidyut Vitran Nigam Ltd. v. Adani Power Rajasthan Ltd., (M.M. Sundresh and Rajesh Bindal, 

JJ.), 2025 SCC OnLine SC 1211 
K. Umadevi v. State of T.N., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 1204 
Maya P.C. v. State of Kerala, (Abhay S. Oka and Augustine George Masih, JJ.), 2025 SCC OnLine 

SC 1199 
Naresh Kumar Gupta v. State of Punjab, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 

SCC OnLine SC 1197 
Noble Resources & Trading India (P) Ltd. v. Union of India, (Abhay S. Oka and N. Kotiswar Singh, 

JJ.), 2025 SCC OnLine SC 1195 
Noble Resources & Trading India (P) Ltd. v. Union of India, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 

2025 SCC OnLine SC 1196 
Old Jalukai Village Council v. Kakiho Village, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC 

OnLine SC 1209 
P. Nallammal v. State, (Satish Chandra Sharma, J.), 2024 SCC OnLine SC 5358 
P. Nallammal v. State, (A.S. Bopanna and Sudhanshu Dhulia, JJ.), 2024 SCC OnLine SC 5359 
Peter Augustine v. K.V. Xavier, (B.R. Gavai, C.J. and Augustine George Masih, J.), 2025 SCC 

OnLine SC 1210 
Pinky Meena v. High Court of Judicature for Rajasthan, (B.V. Nagarathna and Satish Chandra 

Sharma, JJ.), 2025 SCC OnLine SC 1214 
RBI v. M.T. Mani, (Abhay S. Oka and Augustine George Masih, JJ.), 2025 SCC OnLine SC 1217 
Sakhawat v. State of U.P., (Abhay S. Oka and Augustine George Masih, JJ.), 2025 SCC OnLine SC 

1205 
Sameer Sandhir v. CBI, (Abhay S. Oka and Augustine George Masih, JJ.), 2025 SCC OnLine SC 

1206 
Sanjay Prakash v. Union of India, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 

1201 
State v. Eluri Srinivasa Chakravarthi, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2025 SCC OnLine SC 

1215 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684799


 - 4 - 

© EBC Publishing Pvt Ltd 

State v. S. Murali Mohan, (Abhay S. Oka and Augustine George Masih, JJ.), 2024 SCC OnLine SC 
5360 

State v. S. Murali Mohan, (Abhay S. Oka and Augustine George Masih, JJ.), 2024 SCC OnLine SC 
5361 

Sulthan Said Ibrahim v. Prakasan, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 
1218 

Tata Mohan Rao v. S. Venkateswarlu, (B.R. Gavai and Augustine George Masih, JJ.), 2025 SCC 
OnLine SC 1198 

Vinod Bihari Lal v. State of U.P., (J.B. Pardiwala and Manoj Misra, JJ.), 2025 SCC OnLine SC 1216 
Vinod Infra Developers Ltd. v. Mahaveer Lunia, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC 

OnLine SC 1208 
  
Allahabad High Court   [1] 

Mujahid Beg (Dr.) v. Union of India, (Ashwani Kumar Mishra and Donadi Ramesh, JJ.), 2025 SCC 
OnLine All 3075 

  
Andhra Pradesh High Court   [8] 

Chandaluri Babu Rao v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 
1820 

D.N. Chennaraja Chetty v. M. Jahnavi, (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 1815 
Dowlapalli Rajesh v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 1817 
Jalli Venkata Seshaiah v. Papineni Pramila Kumari, (Dr V.R.K. Krupa Sagar, J.), 2025 SCC 

OnLine AP 1813 
Kishore Palaksha Reddy v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 1816 
Koppaka Nageswara Rao v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1819 
Molaka Sreenath v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 1818 
Pedada Krishnarao v. Modalavalasa Paparao, (Subba Reddy Satti, J.), 2025 SCC OnLine AP 1814 

  
Bombay High Court   [149] 

A.C. Shaikh Contractors v. State of Maharashtra, (Mangesh S. Patil and Prafulla S. Khubalkar, JJ.), 
2025 SCC OnLine Bom 2028 

Aaron Victor E. Fernandes v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC 
OnLine Bom 1964 

Ajinath Dhondiba Dhalpe v. State of Maharashtra, (Abhay S. Waghwase, J.), 2025 SCC OnLine 
Bom 1921 

Aman Shakir Shaikh v. State of Maharashtra, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025 SCC 
OnLine Bom 1930 

Ambika Inwood v. Union of India, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 1934 
Amol v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2025 SCC OnLine Bom 

1908 
Anil Bhingardive v. Airport Authority of India, (Sharmila U. Deshmukh, J.), 2025 SCC OnLine Bom 

1959 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682408


 - 5 - 

© EBC Publishing Pvt Ltd 

Anil Datta Salelkar v. Directorate of Mines & Geology, (M.S. Karnik and Nivedita P. Mehta, JJ.), 
2025 SCC OnLine Bom 1962 

Anilkumar v. Rajkumar, (G.A. Sanap, J.), 2025 SCC OnLine Bom 1894 
Anilkumar v. Sheshrao, (G.A. Sanap, J.), 2025 SCC OnLine Bom 1895 
Ankush Tukaram Pol v. Shivaji Tukaram Pol, (N.J. Jamadar, J.), 2025 SCC OnLine Bom 2013 
Arjun Kashinath Parsekar v. Rajesh Kashinath Marathe, (Valmiki Menezes, J.), 2025 SCC OnLine 

Bom 1918 
Arun Maroti Rathod v. Collector, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 1943 
Arvind Kuri v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 1988 
Ashok v. Divisional Commr., (Y.G. Khobragade, J.), 2025 SCC OnLine Bom 1935 
Ashvini Subhashrao Bhore v. State of Maharashtra, (Avinash G. Gharote and Abhay J. Mantri, JJ.), 

2025 SCC OnLine Bom 1980 
Atharv v. State of Maharashtra, (Ravindra V. Ghuge and Ashwin D. Bhobe, JJ.), 2025 SCC OnLine 

Bom 2006 
Atul Pant v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 1969 
Atul v. Sau. Lakshmi, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 1922 
Bajaj Allianz General Insurance Co. Ltd. v. Swati Krushna Digurkar, (S.G. Chapalgaonkar, J.), 

2025 SCC OnLine Bom 1947 
Bapurao Pundalik Jadhav v. Union of India, (Sharmila U. Deshmukh, J.), 2025 SCC OnLine Bom 

1952 
Bharat v. State of Maharashtra, (Anil S. Kilor, J.), 2025 SCC OnLine Bom 1939 
Bhavana Bhagwan Bordekar v. State of Goa, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 1911 
Bipin v. State of Maharashtra, (Nitin B. Suryawanshi and Pravin S. Patil, JJ.), 2025 SCC OnLine 

Bom 1914 
Bombay Electric Supply & Transport Corpn. v. Sabra Nesha Ainul Ansari, (Shyam C. Chandak, J.), 

2025 SCC OnLine Bom 1945 
Brijmohan v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2025 SCC OnLine Bom 

1907 
C.A.B. Rebello v. Registrar of Coop. Societies, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC 

OnLine Bom 2011 
Central Railway v. Pramod Anandraoji Wandile, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 1942 
Chandru Mirchandani v. Settlement Commr. for Compensation, (G. S. Kulkarni and Advait M. 

Sethna, JJ.), 2025 SCC OnLine Bom 1975 
Chhabriya Cloth Stores v. Kamal Synthetics, (Sharmila U. Deshmukh, J.), 2025 SCC OnLine Bom 

1950 
Damodar Dhond v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine 

Bom 1941 
Damodar R. Naik v. Communidade of Sancoale, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC 

OnLine Bom 2021 
Damodar v. State of Maharashtra, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 1900 
Darshana Manilal Doshi v. Kamal Manilal Doshi, (A.S. Chandurkar and M.M. Sathaye, JJ.), 2025 

SCC OnLine Bom 2035 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682465


 - 6 - 

© EBC Publishing Pvt Ltd 

Deepak Shivaji Khamkar v. City & Industrial Development Corpn., (M.S. Sonak and Jitendra Jain, 
JJ.), 2025 SCC OnLine Bom 1999 

Deval Mukesh Sharda v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine 
Bom 1937 

Dhanesh Puri Guru Prem Puri v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC 
OnLine Bom 1906 

Dhiraj v. State of Maharashtra, (Vibha Kankanwadi and Sanjay A. Deshmukh, JJ.), 2025 SCC 
OnLine Bom 1938 

Dinesh Tukaram Gaonkar v. Subhash K. Gaonkar, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 
SCC OnLine Bom 1998 

Eknath Krishna Kadam v. State of Maharashtra, (Revati Mohite Dere and Dr Neela Gokhale, JJ.), 
2025 SCC OnLine Bom 1903 

Eknath Liladhar Thakur v. State of Maharashtra, (Mangesh S. Patil and Prafulla S. Khubalkar, JJ.), 
2025 SCC OnLine Bom 2031 

Franky Monteiro v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 
2010 

Gaurav Bakshi v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 
1931 

Gera Developments (P) Ltd. v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC 
OnLine Bom 2015 

Gera Developments (P) Ltd. v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC 
OnLine Bom 2038 

Godavari Marathwada Irrigation Development Corpn. v. Nanasaheb, (R.G. Avachat and Neeraj P. 
Dhote, JJ.), 2025 SCC OnLine Bom 1957 

Grishma v. Commr. of State, (S.G. Mehare and Shailesh P. Brahme, JJ.), 2025 SCC OnLine Bom 
1977 

Haresh Vijaysinh Bhatia v. District Deputy Registrar, (Sandeep V. Marne, J.), 2025 SCC OnLine 
Bom 1981 

Heena v. Kamla, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom 2023 
High Court on its Own Motion v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC 

OnLine Bom 1966 
Hugo Meneses v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 

2029 
IMAX Corpn. v. E-City Entertainment (I) (P) Ltd., (A.S. Chandurkar and M.M. Sathaye, JJ.), 2025 

SCC OnLine Bom 1897 
Indira Mahila Nagari Sahakari Bank Ltd. v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2025 

SCC OnLine Bom 2030 
Janabai Rangnath Doiphode v. Sandip Laxman Mule, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine 

Bom 1953 
Jayashree Chandrakant Shinde v. Kalidas Devram Awhale, (Shyam C. Chandak, J.), 2025 SCC 

OnLine Bom 1946 
Jayashri Kishabapu v. State of Maharashtra, (Y.G. Khobragade, J.), 2025 SCC OnLine Bom 1926 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682379


 - 7 - 

© EBC Publishing Pvt Ltd 

Jet Set Hotels (P) Ltd. v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine 
Bom 1990 

Jose Antonio Colaco v. VPK Urban Coop. Credit Soc. Ltd., (Valmiki Menezes, J.), 2025 SCC 
OnLine Bom 1919 

Judith Rodrigues v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 
2018 

Jyoti v. Paul George Vazhkudiyal, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 1954 
Kadar Jamal Shaikh v. Nasibabi, (Y.G. Khobragade, J.), 2025 SCC OnLine Bom 1927 
Kajal R. Palkar v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 

2007 
Kajal R. Palkar v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 

2008 
Kamalbai v. Gunda, (Y.G. Khobragade, J.), 2025 SCC OnLine Bom 1925 
Kanchan Ankush Palve v. Nitin Arjun Shinde, (Y.G. Khobragade, J.), 2025 SCC OnLine Bom 1932 
Karan Distilleries (P) Ltd. v. State of Maharashtra, (G. S. Kulkarni and Advait M. Sethna, JJ.), 2025 

SCC OnLine Bom 1974 
Keshav v. Dnyandeo, (R.M. Joshi, J.), 2025 SCC OnLine Bom 1971 
Khwajamiya Garib Nawaz Bahu Uddeshiya Sanstha v. State of Maharashtra, (Prafulla S. 

Khubalkar, J.), 2025 SCC OnLine Bom 2033 
Kisanlal Bairudas Jain v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine 

Bom 2036 
Kishor J. Dhoke v. Airport Authority of India, (Sharmila U. Deshmukh, J.), 2025 SCC OnLine Bom 

1960 
Koushik Pravinchand Kothari v. State of Maharashtra, (Mangesh S. Patil and Y. G. Khobragade, 

JJ.), 2025 SCC OnLine Bom 1982 
Kunal Raju Desale v. State, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025 SCC OnLine Bom 1929 
Manohar B. Gori v. Chief Executive Officer, (Ravindra V. Ghuge and Ashwin D. Bhobe, JJ.), 2025 

SCC OnLine Bom 2009 
Manoharlal Ambalal Gurjar v. State of Maharashtra, (Nitin B. Suryawanshi and Pravin S. Patil, JJ.), 

2025 SCC OnLine Bom 1915 
Manoj Gopal Mahale v. State of Maharashtra, (Ravindra V. Ghuge and Ashwin D. Bhobe, JJ.), 

2025 SCC OnLine Bom 1993 
Maroti v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2025 SCC OnLine Bom 

1904 
Mayur v. State of Maharashtra, (Ravindra V. Ghuge and Ashwin D. Bhobe, JJ.), 2025 SCC OnLine 

Bom 1979 
Melinda Fantin Botelho v. State of Goa, (Valmiki Menezes and Nivedita Mehta, JJ.), 2025 SCC 

OnLine Bom 1985 
Mirza Himayat Inayat Baig v. State of Maharashtra, (Revati Mohite Dere and Dr Neela Gokhale, 

JJ.), 2025 SCC OnLine Bom 1940 
Mohd. Hussein Shaik v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine 

Bom 1898 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682355


 - 8 - 

© EBC Publishing Pvt Ltd 

Mohd. Jameel Shaikh Wazir v. State of Maharashtra, (Nitin W. Sambre and Vrushali V. Joshi, JJ.), 
2025 SCC OnLine Bom 2016 

Mohd. Shafique Rafiq Ahmed Shaikh v. Mumbai Port Trust, (Ravindra V. Ghuge and Ashwin D. 
Bhobe, JJ.), 2025 SCC OnLine Bom 2005 

Mormugao Stevedores Assn. v. Mormugao Port Authority, (Bharati Dangre and Nivedita P. Mehta, 
JJ.), 2025 SCC OnLine Bom 1986 

Mrunali Mayuresh Barve v. Mayuresh Shyam Barve, (Pravin S. Patil, J.), 2025 SCC OnLine Bom 
1965 

Nandkishor Prasadi v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine 
Bom 1987 

Nandkumar Construction v. Collector, (A.S. Chandurkar and M.M. Sathaye, JJ.), 2025 SCC OnLine 
Bom 2003 

Naresh v. State of Maharashtra, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 1901 
Nasim Parvaiz Jafrani v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine 

Bom 1963 
Neelkanth Heights Coop. Housing Societies Assn. Ltd. v. Abhinav Real Estate (P) Ltd., (Amit 

Borkar, J.), 2025 SCC OnLine Bom 2001 
New India Assurance Co. Ltd. v. Sangita, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine Bom 1955 
Nitin G. Kudav v. Department of Tourism, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC 

OnLine Bom 2024 
Omkar Narayan Prabhu v. Anil Sitaram Prabhu, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 

2032 
Padmakar Dattatray Matkar v. Malani Combines, (Anil S. Kilor, J.), 2025 SCC OnLine Bom 1910 
Pandurang Gopal Mhatre v. Veekaylal Investment, (Sandeep V. Marne, J.), 2025 SCC OnLine Bom 

1992 
Piyush Panchal v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 

1968 
Pladio Plastic Dies Co. (P) Ltd. v. Towels India Exports Ltd., (Madhav J. Jamdar, J.), 2025 SCC 

OnLine Bom 2004 
Prakash v. State of Maharashtra, (G.A. Sanap, J.), 2025 SCC OnLine Bom 1902 
Praneet Rivonkar v. Aakruti Raikar, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 1961 
Prasad v. State of Maharashtra, (Nitin B. Suryawanshi and Pravin S. Patil, JJ.), 2025 SCC OnLine 

Bom 1913 
Premanand Chandrahas Naik v. State of Goa, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 1924 
Rajebhau v. State of Maharashtra, (Mangesh S. Patil and Y.G. Khobragade, JJ.), 2025 SCC OnLine 

Bom 1983 
Rajesh Khakar v. State of Maharashtra, (Ravindra V. Ghuge and Ashwin D. Bhobe, JJ.), 2025 SCC 

OnLine Bom 1991 
Ramesh Gulabrao Kadam v. State of Maharashtra, (Vibha Kankanwadi and Sanjay A. Deshmukh, 

JJ.), 2025 SCC OnLine Bom 1912 
Rameshwar Coop. Housing Society Ltd. v. Divisional Joint Registrar, (Amit Borkar, J.), 2025 SCC 

OnLine Bom 2017 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682490


 - 9 - 

© EBC Publishing Pvt Ltd 

Ranushri v. State of Maharashtra, (Mangesh S. Patil and Prafulla S. Khubalkar, JJ.), 2025 SCC 
OnLine Bom 2034 

Ravindra Nemu Kane v. Ichalkarngi Municipal Council, (Sandeep V. Marne, J.), 2025 SCC OnLine 
Bom 1984 

Rekha Jayant Khandait v. State of Maharashtra, (A.S. Chandurkar and M.M. Sathaye, JJ.), 2025 
SCC OnLine Bom 2002 

Reliance General Insurance Co. v. Sonal Sitaram Waykar, (S.G. Chapalgaonkar, J.), 2025 SCC 
OnLine Bom 1949 

Rizvi Education Society v. Brihan Mumbai Municipal Corpn., (Sharmila U. Deshmukh, J.), 2025 
SCC OnLine Bom 1944 

Rohit Industrial Coop. Society Ltd. v. Collector, (Prafulla S. Khubalkar, J.), 2025 SCC OnLine Bom 
2020 

Rukhmini Machindra Gadage v. State of Maharashtra, (Nitin B. Suryawanshi and Pravin S. Patil, 
JJ.), 2025 SCC OnLine Bom 1917 

Rupchand v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 1905 
Sabina Fernandes v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 

2027 
Sachin v. State of Maharashtra, (Nitin B. Suryawanshi and Pravin S. Patil, JJ.), 2025 SCC OnLine 

Bom 1916 
Sameer Tukaram Govekar v. State of Goa, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 1928 
Sanjay Verlekar v. State of Goa, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 1920 
Sanjay Vithu Barde v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine 

Bom 1967 
Sanjay v. State of Maharashtra, (Mangesh S. Patil and Prafulla S. Khubalkar, JJ.), 2025 SCC 

OnLine Bom 2000 
Sanjiv Kumar v. State of Maharashtra, (Avinash G. Gharote and Abhay J. Mantri, JJ.), 2025 SCC 

OnLine Bom 1978 
Santosh v. State of Maharashtra, (G.A. Sanap, J.), 2025 SCC OnLine Bom 1899 
Saras Coop. Housing Society Ltd. v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 

SCC OnLine Bom 2026 
Saraswat Coop. Bank Ltd. v. State of Goa, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 1893 
Satish J. Narvekar v. Communidade of Sancoale, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC 

OnLine Bom 2022 
Satyavan L. Talwadkar v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine 

Bom 1989 
Savita v. Tanaji, (Sandipkumar C. More, J.), 2025 SCC OnLine Bom 1951 
Sayyad Layak v. Sayyad Nasrin, (Y.G. Khobragade, J.), 2025 SCC OnLine Bom 1933 
Sea Star Habitat (P) Ltd. v. Jean Genevieve, (R.I. Chagla, J.), 2025 SCC OnLine Bom 1958 
Sharifa Dost Mohammed v. Ajit Developers (P) Ltd., (Sharmila U. Deshmukh, J.), 2025 SCC 

OnLine Bom 1948 
Sheikh Bismilla Sheikh Bandu v. Jabiullakha Mujibullakha, (M.S. Jawalkar, J.), 2025 SCC OnLine 

Bom 1994 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682434


 - 10 - 

© EBC Publishing Pvt Ltd 

Sk. Abdul Razak v. State of Maharashtra, (S.G. Mehare and Shailesh P. Brahme, JJ.), 2025 SCC 
OnLine Bom 1997 

Sriya Jain v. National Generic Document Registration, (Bharati Dangre and Nivedita P. Mehta, JJ.), 
2025 SCC OnLine Bom 2037 

Subhash Kisan More v. Abhayankar Jagannath Motiram, (Gauri Godse, J.), 2025 SCC OnLine Bom 
1891 

Sunil Kanhaiyyalal Jeswani v. Ministry of Railway, (Avinash G. Gharote and Abhay J. Mantri, JJ.), 
2025 SCC OnLine Bom 2012 

Sunil Shripatrao Dhore v. Union of India, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom 2025 
Surya Corpn. v. Competent Authority, (Sandeep V. Marne, J.), 2025 SCC OnLine Bom 1890 
Suvarna Bhaurao Bagul v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2025 SCC 

OnLine Bom 1936 
Tukaram v. Laxmibai, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine Bom 1972 
Tushan Kunkolienkar v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC OnLine 

Bom 2014 
University of Mumbai v. Parag Bhaskar Ghag, (N. J. Jamadar, J.), 2025 SCC OnLine Bom 1995 
Usha Chandrabhan Gunjal v. State of Maharashtra, (Mangesh S. Patil and Prafulla S. Khubalkar, 

JJ.), 2025 SCC OnLine Bom 1976 
Vaman Jairam Pandit v. Shri Dev Bodgeshwar Suaunsthan, (Valmiki Menezes, J.), 2025 SCC 

OnLine Bom 2019 
Vasant v. Meera, (R.M. Joshi, J.), 2025 SCC OnLine Bom 1970 
Vatchalabai v. State of Maharashtra, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 1923 
Vikas Chandrakant Patil v. State of Maharashtra, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 

1892 
Vinodkumar v. State of Maharashtra, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 1956 
Vipin Sakharam Savaikar v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC 

OnLine Bom 1973 
Vishram Yeshwant Kashalkar v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2025 SCC 

OnLine Bom 1996 
Wasim v. State of Maharashtra, (Nitin B. Suryawanshi and Pravin S. Patil, JJ.), 2025 SCC OnLine 

Bom 1909 
Yeshwant Mahadeo Tapale v. Shivprakash Mangilal Dave, (G.A. Sanap, J.), 2025 SCC OnLine Bom 

1896 
  
Calcutta High Court   [55] 

Ambhi Impex (P) Ltd. v. Punjab National Bank, (Shampa Sarkar, J.), 2025 SCC OnLine Cal 4360 
Anath Chandra Naskar v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4401 
Anima Ray v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4378 
Anita Mahato v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4375 
Ankita Panda v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4374 
Arun Kr. Karmakar v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4403 
Arun Kr. Mukhopadhyay v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4404 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682540


 - 11 - 

© EBC Publishing Pvt Ltd 

Ashim Kumar Sircar, In re, (Apurba Sinha Ray, J.), 2025 SCC OnLine Cal 4362 
Ashok Kumar Das v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4382 
Basudeb Ghosh v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4391 
Biraj Kishore Roy v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4384 
Buddhadeb Gautam v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4395 
Bulk LPG Transport Contractors Assn. Eastern India v. Union of India, (Reetobroto Kumar Mitra and 

Tapabrata Chakraborty, JJ.), 2025 SCC OnLine Cal 4363 
Chaitali Hazra v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4366 
Debasish Sarkar v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4396 
Deepak Steel & Power Ltd. v. Union of India, (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 4376 
Dhruba Narayan Patra v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4409 
Dilip Kumar Pahari (Dr.) v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 

4361 
Dipankar Chakraborty v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4371 
Gautam Kumar Das v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4393 
Gopal Naskar v. Hindustan Petroleum Corpn. Ltd., (Subhendu Samanta, J.), 2025 SCC OnLine Cal 

4406 
Goutam Bhattacharya v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4410 
Goutam Kumar Adhikary v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4387 
Goutam Sengupta v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4383 
IDL Explosives Ltd. v. Union of India, (Amrita Sinha, J.), 2025 SCC OnLine Cal 4380 
Kanu Roy v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4392 
Kazi Alauddin v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4389 
Mitali Bhattacharjee v. Calcutta STC, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4367 
Moloy Kr. Sarkar v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4398 
Naba Kumar Saha v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4386 
Namirah Logistics v. Hindustan Petroleum Corpn. Ltd., (Subhendu Samanta, J.), 2025 SCC OnLine 

Cal 4412 
Nanda Kishore Nayak v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4402 
Nanigopal Barman v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4365 
Palan Chandra Nath v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4400 
Piyali Chakraborty v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4369 
Punjab National Bank v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4411 
Raj Kumar Shaw v. State of W.B., (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 4385 
Rita Majumdar v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 4377 
Saheb Ali v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4368 
Santwana Nandi v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4372 
Saroj Kanti Mondal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4373 
Selina Khatun v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4413 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682549


 - 12 - 

© EBC Publishing Pvt Ltd 

Shib Raj Roy v. Tapasi Das, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC OnLine 
Cal 4364 

Shyamal Bhar v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4381 
Siddheswar Ghosh v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4394 
Srikanta Dey v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4408 
Subhankar Ghosh v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4405 
Subrata Chatterjee v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4397 
Sudip Biswas v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4399 
Sukhendu Das v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4414 
Sumitra Roy v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4379 
Swapan Kumar Dey v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4390 
Tarun Kumar Paul v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4388 
Uday Sankar Das v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4407 
Vivekananda Roy v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4370 

  
Chhattisgarh High Court   [18] 

Agam Kumar Dahariya v. State Of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 
Chh 5340 

Bhukhau Prasad Kesharwani v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC 
OnLine Chh 5346 

Deepak Chandrakar v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine 
Chh 5349 

Dudo Bai v. Baldev Ekka, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 5343 
Fauzia Qureshi v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 

5350 
Golu Kaiwartya v. State Of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

5339 
Manbodh Deepak v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 5336 
Manish Gawale v. State Of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 5335 
Manmati v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 5348 
Manoj Singh v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 5345 
Meghnath Sahu v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 

5351 
Mohd. Aliyan Khan v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine 

Chh 5344 
Pradeep Gupta v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 5337 
Ram Kripal Jangde v. Avinash Developers (P) Ltd., (Amitendra Kishore Prasad, J.), 2025 SCC 

OnLine Chh 5352 
Ruhani Lakhani v. Sheik Jahir, (Rajani Dubey, J.), 2025 SCC OnLine Chh 5342 
Samaru Bharia v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 

5347 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682561


 - 13 - 

© EBC Publishing Pvt Ltd 

Shanti Singh v. Pramod Kumar Singh, (Rajani Dubey and Sachin Singh Rajput, JJ.), 2025 SCC 
OnLine Chh 5341 

Sunny Dubey v. State Of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5338 
  
Court of District Judge   [3] 

Kiran Suran v. Satish Kumar, (Hemani Malhotra, J.), 2022 SCC OnLine Dis Crt (Del) 62 
Gautam Khaitan v. Arvind Saraf, (Anuj Kumar Singh, J.), 2025 SCC OnLine Dis Crt (Del) 24 
Arvind Saraf v. State (NCT of Delhi), (Sumit Dass, J.), 2025 SCC OnLine Dis Crt (Del) 25 

  
Gauhati High Court   [40] 

Amrit Saikia v. State of Assam, (Robin Phukan, J.), 2025 SCC OnLine Gau 2693 
Baksa Degree College v. State of Assam, (Lanusungkum Jamir, J.), 2025 SCC OnLine Gau 2713 
Bhuma Rani Bargayary v. State of Assam, (Soumitra Saikia, J.), 2025 SCC OnLine Gau 2719 
Bhupesh Chandra Das v. State of Assam, (Soumitra Saikia, J.), 2025 SCC OnLine Gau 2695 
Bibhu Goala v. State of Assam, (Lanusungkum Jamir, J.), 2025 SCC OnLine Gau 2721 
Bikash Deb v. State of Assam, (Kardak Ete, J.), 2025 SCC OnLine Gau 2703 
Chandan Jyoti Deka v. Assam State Commission for Women, (Saptarshi Das, J.), 2025 SCC OnLine 

Gau 2722 
Dayal Constructions v. State of Assam, (Arun Dev Choudhury, J.), 2025 SCC OnLine Gau 2698 
Dayananda Bhuyan v. State of Assam, (Robin Phukan, J.), 2025 SCC OnLine Gau 2710 
Dilip Kumar Das v. State of Assam, (Robin Phukan, J.), 2025 SCC OnLine Gau 2716 
Greater Lanka Truck Owners Assn. v. State of Assam, (Saptarshi Das, J.), 2025 SCC OnLine Gau 

2715 
Ismail Ali v. State of Assam, (Mridul Kumar Kalita, J.), 2025 SCC OnLine Gau 2684 
Jaher Ali (Dr.) v. State of Assam, (Robin Phukan, J.), 2025 SCC OnLine Gau 2694 
Jahirul Islam v. State of Assam, (Saptarshi Das, J.), 2025 SCC OnLine Gau 2707 
Kiran Rani Nath v. X2, (Devashis Baruah, J.), 2025 SCC OnLine Gau 2688 
Liem Kho Thang Lhoujem v. State of Assam, (Lanusungkum Jamir, J.), 2025 SCC OnLine Gau 2705 
Madhu Shudhan Sarkar v. State of Assam, (Lanusungkum Jamir, J.), 2025 SCC OnLine Gau 2702 
Mainul Ali v. Guwahati Municipal Corpn., (Michael Zothankhuma, J.), 2025 SCC OnLine Gau 

2708 
Mohd. Abdul Karim v. State of Assam, (Lanusungkum Jamir, J.), 2025 SCC OnLine Gau 2699 
Mohd. Ali Ahmed v. State of Assam, (Chinmoy Baruah, J.), 2025 SCC OnLine Gau 2706 
Nandita Mazumdar v. Krishna Kanta Handique State Open University, (Lanusungkum Jamir, J.), 

2025 SCC OnLine Gau 2696 
Narji Begum v. State of Assam, (Soumitra Saikia, J.), 2025 SCC OnLine Gau 2704 
Nirmal Payeng v. State of Assam, (Mridul Kumar Kalita, J.), 2025 SCC OnLine Gau 2685 
Nirmal Payeng v. State of Assam, (Mridul Kumar Kalita, J.), 2025 SCC OnLine Gau 2686 
P B Enterprise v. State of Assam, (Manish Choudhury, J.), 2025 SCC OnLine Gau 2712 
Paku Karmakar v. State of Assam, (Mitali Thakuria, J.), 2025 SCC OnLine Gau 2687 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002682554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684803


 - 14 - 

© EBC Publishing Pvt Ltd 

Rita Beypi v. Mantu Medhi, (Chinmoy Baruah, J.), 2025 SCC OnLine Gau 2691 
Rita Beypi v. State of Assam, (Chinmoy Baruah, J.), 2025 SCC OnLine Gau 2690 
Rokman Khan v. Union of India, (Kalyan Rai Surana and Malasri Nandi, JJ.), 2025 SCC OnLine 

Gau 2717 
Sabiya Khatun v. Union of India, (Kalyan Rai Surana and Malasri Nandi, JJ.), 2025 SCC OnLine 

Gau 2697 
Saraswati Enterprise v. State of Assam, (Manish Choudhury, J.), 2025 SCC OnLine Gau 2711 
Soma Deb v. Sib Sankar Singh, (Mridul Kumar Kalita, J.), 2025 SCC OnLine Gau 2692 
Sri Shyam Cold Storage v. Union of India, (Chinmoy Baruah, J.), 2025 SCC OnLine Gau 2689 
Srikanta Kalita v. State of Assam, (Chinmoy Baruah, J.), 2025 SCC OnLine Gau 2700 
Sunswrang Associates v. State of Assam, (Manish Choudhury, J.), 2025 SCC OnLine Gau 2720 
Tamuli Printers v. State of Assam, (Manish Choudhury, J.), 2025 SCC OnLine Gau 2723 
Tarani Sen Saikia v. State of Assam, (Soumitra Saikia, J.), 2025 SCC OnLine Gau 2718 
Thengalbarie T.E. v. Assam Coop. Apex Bank Ltd., (Vijay Bishnoi, C.J. and Kardak Ete, J.), 2025 

SCC OnLine Gau 2709 
Tultul Barua v. State of Assam, (Robin Phukan, J.), 2025 SCC OnLine Gau 2714 
Vardan Associates (P) Ltd. v. Numaligarh Refinery Ltd., (Michael Zothankhuma, J.), 2025 SCC 

OnLine Gau 2701 
  
Gujarat High Court   [17] 

Administrative Officer v. Nareshbhai Prabhulal Shashtri, (Biren Vaishnav and Pranav Trivedi, JJ.), 
2025 SCC OnLine Guj 1873 

District Development Officer v. Bharatkumar Mohanbhai Desai, (Biren Vaishnav and Pranav 
Trivedi, JJ.), 2025 SCC OnLine Guj 1870 

Gujarat Water Supply & Sewerage Board v. Ashokbhai Rameshbhai Mankad, (Biren Vaishnav and 
Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 1874 

Gujarat Water Supply & Sewerage Board v. Girishkumar Premshankar Bhatt, (Biren Vaishnav and 
Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 1875 

Gujarat Water Supply & Sewerage Board v. Lalitbhai Pranjivandas Bhardwaj, (Biren Vaishnav and 
Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 1878 

Gujarat Water Supply & Sewerage Board v. Mevada Vishnuprasad Devachanddas, (Biren Vaishnav 
and Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 1876 

Gujarat Water Supply & Sewerage Board v. Patel Ramanbhai Mansukhbhai, (Biren Vaishnav and 
Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 1877 

Kalpeshbhai Bhupatbhai Rudatala v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 
1868 

Kantaben v. Manjuben Shyamlal Shah, (Maulik J. Shelat, J.), 2025 SCC OnLine Guj 1880 
Mayurdhvajsinhji Ghanshyamsinhji Parmar v. Regional Passport Office, (Pranav Trivedi, J.), 2025 

SCC OnLine Guj 1881 
Nitinbhai Mathurbhai Parmar v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 1869 
Ramesh Bechardas Parekh v. State of Gujarat, (Biren Vaishnav and Pranav Trivedi, JJ.), 2025 SCC 

OnLine Guj 1865 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684840


 - 15 - 

© EBC Publishing Pvt Ltd 

Rishikumar Haribhai Chenva v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 1866 
Sahil v. State of Gujarat, (Nirzar S. Desai, J.), 2025 SCC OnLine Guj 1867 
Shantaben Jivabhai v. State of Gujarat, (Biren Vaishnav and Nisha M. Thakore, JJ.), 2025 SCC 

OnLine Guj 1872 
Suleman Husenbhai Chavda v. Union of India, (Pranav Trivedi, J.), 2025 SCC OnLine Guj 1879 
Valkubhai Mamaiyabhai v. LAO, (Biren Vaishnav and Nisha M. Thakore, JJ.), 2025 SCC OnLine 

Guj 1871 
  
Jharkhand High Court   [58] 

Anant Lal Kumar v. State of Jharkhand, (Deepak Roshan, J.), 2025 SCC OnLine Jhar 2420 
Anil Kumar Choudhary v. Poonam Jaishwal, (Sanjay Kumar Dwivedi, J.), 2025 SCC OnLine Jhar 

2384 
Anil Kumar Tiwari v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 

2402 
Anita Mahato v. Devan Mahato, (Anubha Rawat Choudhary, J.), 2025 SCC OnLine Jhar 2417 
Anup Kishore Sharan v. State of Jharkhand, (Deepak Roshan, J.), 2025 SCC OnLine Jhar 2432 
Anushka Gupta v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 2405 
ARAV-PFPF v. Bharat Coking Coal Ltd., (M. S. Ramachandra Rao, C.J. and Rajesh Shankar, J.), 

2025 SCC OnLine Jhar 2429 
Ashok Kumar Singh v. Mamta Devi, (Sanjay Kumar Dwivedi, J.), 2025 SCC OnLine Jhar 2382 
Ashwani Kumar Jha v. State of Bihar, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 

OnLine Jhar 2390 
Azhar Imam v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2409 
Baleshwar Yadav v. State of Jharkhand, (M.S. Ramachandra Rao, C.J. and Rajesh Shankar, J.), 2025 

SCC OnLine Jhar 2424 
Birendra Kumar v. State of Jharkhand, (Anubha Rawat Choudhary, J.), 2025 SCC OnLine Jhar 

2433 
Brijmohan Mistri v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2397 
Chandan Malakar v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2393 
Colonel Ratneshwar Prasad Singh v. State of Jharkhand, (Deepak Roshan, J.), 2025 SCC OnLine 

Jhar 2430 
Dinesh Kumar v. State of Jharkhand, (Anubha Rawat Choudhary, J.), 2025 SCC OnLine Jhar 2387 
Gram Sabha v. State of Jharkhand, (Anubha Rawat Choudhary, J.), 2025 SCC OnLine Jhar 2423 
Haponmay Murmu v. Commr., (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine 

Jhar 2416 
Harish Chandra Mahto v. Union of India, (Deepak Roshan, J.), 2025 SCC OnLine Jhar 2431 
Heeralal Thakur v. Soni Devi, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine 

Jhar 2413 
Hriday Narayan Das v. State of Jharkhand, (Deepak Roshan, J.), 2025 SCC OnLine Jhar 2419 
Jai Maa Stone Chips v. State of Jharkhand, (M.S. Ramachandra Rao, C.J. and Rajesh Shankar, J.), 

2025 SCC OnLine Jhar 2426 
Jai Vikrant v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 2401 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684931


 - 16 - 

© EBC Publishing Pvt Ltd 

Joba Hembrom v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2406 
John Kispotta v. Barnabas Oraon, (Sanjay Kumar Dwivedi, J.), 2025 SCC OnLine Jhar 2383 
Kamla Prasad v. State of Jharkhand, (Deepak Roshan, J.), 2025 SCC OnLine Jhar 2421 
Kanhai Prasad v. State of Jharkhand, (Rajesh Kumar, J.), 2025 SCC OnLine Jhar 2435 
Karu Mian v. State of Bihar, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine Jhar 

2389 
Krishna Pandit v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2395 
Krishna Singh v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2408 
Kumardhubi Metal Casting & Engineering Ltd. v. Kumardhubi Karamachari Congress, (Ananda 

Sen, J.), 2025 SCC OnLine Jhar 2385 
Minakshi Singhania v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 

2379 
Mohan Jha v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2392 
Mohd. Afsar Ali v. Enforcement Directorate, (Sanjay Kumar Dwivedi, J.), 2025 SCC OnLine Jhar 

2380 
Moti Pandit v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2398 
Paul F. Topno v. Food Corpn. of India, (Deepak Roshan, J.), 2025 SCC OnLine Jhar 2434 
Payal Devi v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 2399 
Poojashi Enterprises v. Union of India, (M.S. Ramachandra Rao, C.J. and Rajesh Shankar, J.), 2025 

SCC OnLine Jhar 2436 
Prabhunath Singh v. State of Jharkhand, (Anubha Rawat Choudhary, J.), 2025 SCC OnLine Jhar 

2425 
Priti Gupta v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 2403 
Puja Kumari v. Rahul Kumar Vishwakarma, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 

OnLine Jhar 2412 
Rajesh Kumar v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2394 
Raju Sanga v. Rajendra Agrawal, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 2404 
Ram Kumar Bhagat v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2396 
Rameshwar Bedia v. Commr., (Anubha Rawat Choudhary, J.), 2025 SCC OnLine Jhar 2411 
Ramtahal Kansi v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 2400 
Ramu Karmali v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2391 
Ravi Shankar Pandey v. Union of India, (Ambuj Nath, J.), 2025 SCC OnLine Jhar 2428 
Renuka Khalkho v. Mahendra Kumar Toppo, (Sanjay Kumar Dwivedi, J.), 2025 SCC OnLine Jhar 

2381 
Rinki Yadav v. State of Jharkhand, (Rajesh Shankar, J.), 2025 SCC OnLine Jhar 2388 
Ritu Jaiswal v. State of Jharkhand, (Anubha Rawat Choudhary, J.), 2025 SCC OnLine Jhar 2386 
Santosh Kumar Singh v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2410 
Santosh Mondal v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2407 
Shanti Devi v. State of Jharkhand, (M.S. Ramachandra Rao, C.J. and Rajesh Shankar, J.), 2025 SCC 

OnLine Jhar 2415 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684945


 - 17 - 

© EBC Publishing Pvt Ltd 

Sukhram Baitha v. State of Jharkhand, (M.S. Ramachandra Rao, C.J. and Deepak Roshan, J.), 2025 
SCC OnLine Jhar 2414 

Tirupati Construction v. State of Jharkhand, (M.S. Ramachandra Rao, C.J. and Rajesh Shankar, J.), 
2025 SCC OnLine Jhar 2427 

Vananchal Educational & Welfare Trust v. Union of India, (M.S. Ramachandra Rao, C.J. and 
Rajesh Shankar, J.), 2025 SCC OnLine Jhar 2422 

Vijay Kumar Manjhi v. State of Jharkhand, (Deepak Roshan, J.), 2025 SCC OnLine Jhar 2418 
  
Jammu and Kashmir High Court   [1] 

Karam Singh v. Union of India, (Sanjeev Kumar and Puneet Gupta, JJ.), 2023 SCC OnLine J&K 
1363 

  
Kerala High Court   [4] 

Joseph John MD (Dr.) v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 3334 
Mohd. Fazil v. Rasvana, (Sathish Ninan and Shoba Annamma Eapen, JJ.), 2025 SCC OnLine Ker 

3336 
Omana Thomas v. Ajith Prakash, (C. Jayachandran, J.), 2025 SCC OnLine Ker 3335 
Suo Motu v. State of Kerala, (Anil K. Narendran and Muralee Krishna S., JJ.), 2025 SCC OnLine 

Ker 3337 
  
Madras High Court   [2] 

Jain Housing v. District Revenue Officer, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 2502 
Madras Gymkhanna Club v. State of T.N., (Rmt. Teekaa Raman, J.), 2024 SCC OnLine Mad 8408 

  
Meghalaya High Court   [6] 

Dondor Jana v. Khasi Hills Autonomous District Council, (H.S. Thangkhiew, J.), 2025 SCC OnLine 
Megh 449 

Forget Lyngdoh Phawa v. Darapbiang Mulieh, (B. Bhattacharjee, J.), 2025 SCC OnLine Megh 446 
Jyotil Boro v. State of Meghalaya, (B. Bhattacharjee, J.), 2025 SCC OnLine Megh 447 
Lamphrang Rumnong v. Khasi Hills Autonomous District Council, (W. Diengdoh, J.), 2025 SCC 

OnLine Megh 450 
Manik Dhar v. Indian Overseas Bank, (B. Bhattacharjee, J.), 2025 SCC OnLine Megh 448 
Urmila Devi v. State of Meghalaya, (H.S. Thangkhiew, J.), 2025 SCC OnLine Megh 451 

  
Orissa High Court   [1] 

Paradip Port Trust v. Ashok Kumar Nayak, (B.P. Routray, J.), 2023 SCC OnLine Ori 7100 
  
Punjab and Haryana High Court   [2] 

Ayush Ahuja v. Union of India, (Sheel Nagu, C.J. and Sumeet Goel, J.), 2025 SCC OnLine P&H 2441 
Chandandeep Singh v. State of Punjab, (Pankaj Jain, J.), 2023 SCC OnLine P&H 7254 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686439


 - 18 - 

© EBC Publishing Pvt Ltd 

  
Sikkim High Court   [3] 

Glenmark Pharmaceuticals Ltd. v. Union of India, (Biswanath Somadder, C.J. and Meenakshi 
Madan Rai, J.), 2025 SCC OnLine Sikk 48 

JRA Infrastructure Ltd. v. Union of India, (Biswanath Somadder, C.J.), 2025 SCC OnLine Sikk 47 
Mani Kumar Subba v. State of Sikkim, (Biswanath Somadder, C.J. and Meenakshi Madan Rai, J.), 

2025 SCC OnLine Sikk 49 
  
Telangana High Court   [1] 

Paritala Sudhakar v. State of Telangana, (K. Surender, J.), 2024 SCC OnLine TS 4117 
  
Tripura High Court   [5] 

Chitta Chakraborty v. Namita Chakraborty, (Aparesh Kumar Singh, C.J.), 2025 SCC OnLine Tri 
335 

Kabir Uddin v. State of Tripura, (Biswajit Palit, J.), 2025 SCC OnLine Tri 339 
Krishna Nama v. Aratibala Shil, (Aparesh Kumar Singh, C.J.), 2025 SCC OnLine Tri 336 
Manoj M. v. State of Tripura, (S. Datta Purkayastha, J.), 2025 SCC OnLine Tri 338 
Reliance General Insurance Co. Ltd. v. Mita Dey, (T. Amarnath Goud, J.), 2025 SCC OnLine Tri 

337 
  
Income Tax Appellate Tribunal   [52] 

Al-Badar Educational and Charitable Trust v. CIT, (Waseem Ahmed, A.M. and Prakash Chand 
Yadav, J.M.), 2025 SCC OnLine ITAT 4914 

Anugraha Credit Coop. Society Ltd. v. CIT, (Waseem Ahmed, A.M. and Soundararajan K., J.M.), 
2025 SCC OnLine ITAT 4901 

Aristro Fincorp (P) Ltd. v. CIT, (Sonjoy Sarma, J.M. and Rakesh Mishra, A.M.), 2025 SCC OnLine 
ITAT 4881 

Balaji Mandir Sewa Trust v. CIT, (Mahavir Singh, V.P.), 2025 SCC OnLine ITAT 4910 
Bosch Global Software Technologies (P) Ltd. v. CIT, (Waseem Ahmed, A.M. and Keshav Dubey, 

J.M.), 2025 SCC OnLine ITAT 4916 
Bravura Solutions India LLP v. CIT, (Mahavir Singh, V.P. and M. Balaganesh, A.M.), 2025 SCC 

OnLine ITAT 4911 
CAT Cosmetics and Healthcare (P) Ltd. v. CIT, (T.R. Senthil Kumar, J.M. and Makarand Vasant 

Mahadeokar, A.M.), 2025 SCC OnLine ITAT 4891 
CIT v. Deepak Sanghvi, (Dr. BRR Kumar, V.P. and Siddhartha Nautiyal, J.M.), 2025 SCC OnLine 

ITAT 4886 
CIT v. Jayanti Misrimal Sanghavi, (Suchitra Kamble, J.M. and Makarand V. Mahadeokar, A.M.), 

2025 SCC OnLine ITAT 4894 
CIT v. Punjab National Bank Employees Provident Fund Trust, (Satbeer Singh Godara, J.M. and 

Naveen Chandra, A.M.), 2025 SCC OnLine ITAT 4906 
CIT v. Ram Hari Ram, (M. Balaganesh, A.M. and Anubhav Sharma, J.M.), 2025 SCC OnLine ITAT 

4896 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002687002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002687003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002687003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002687007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002687004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002687006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002687005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002687005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684887


 - 19 - 

© EBC Publishing Pvt Ltd 

CIT v. Rashmi Lakhotia, (Partha Sarathi Chaudhury, J.M. and Arun Khodpia, A.M.), 2025 SCC 
OnLine ITAT 4893 

CIT v. Sureshkumar Periwal, (Dr. B.R.R. Kumar, V.P. and Suchitra R. Kamble, J.M.), 2025 SCC 
OnLine ITAT 4890 

Compact Agencies (P) Ltd. v. CIT, (Rajesh Kumar, A.M. and Sonjoy Sarma, J.M.), 2025 SCC 
OnLine ITAT 4876 

Deepak Kapurchand Shaha Kothari v. CIT, (Rama Kanta Panda, V.P. and Astha Chandra, J.M.), 
2025 SCC OnLine ITAT 4887 

Dharampal Premchand Ltd. v. CIT, (M. Balaganesh, A.M. and Vimal Kumar, J.M.), 2025 SCC 
OnLine ITAT 4908 

Dhwani Finserve (P) Ltd. v. CIT, (Dr. Arjun Lal Saini, A.M. and Dinesh Mohan Sinha, J.M.), 2025 
SCC OnLine ITAT 4884 

Dilip Tahlani & Sons HUF v. CIT, (Sonjoy Sarma, J.M. and Rakesh Mishra, A.M.), 2025 SCC 
OnLine ITAT 4879 

Dulal Bhattacharjee v. CIT, (Sonjoy Sarma, J.M. and Rakesh Mishra, A.M.), 2025 SCC OnLine 
ITAT 4882 

Gagil FDI Ltd. v. CIT, (Vikas Awasthy, J.M. and Avdhesh Kumar Mishra, A.M.), 2025 SCC OnLine 
ITAT 4904 

Gandhinagar Ayyapa Pooja Samiti v. CIT, (Annapurna Gupta, A.M. and Suchitra Kamble, J.M.), 
2025 SCC OnLine ITAT 4872 

Global Heathline (P) Ltd. v. CIT, (M. Balaganesh, A.M. and Vimal Kumar, J.M.), 2025 SCC OnLine 
ITAT 4897 

Greens Farm Tech (P) Ltd. v. CIT, (Waseem Ahmed, A.M. and Keshav Dubey, J.M.), 2025 SCC 
OnLine ITAT 4899 

Gujarat Technological University v. CIT, (Dr. BRR Kumar, V.P. and Siddhartha Nautiyal, J.M.), 
2025 SCC OnLine ITAT 4885 

Harish Nagar v. CIT, (M. Balaganesh, A.M. and Vimal Kumar, J.M.), 2025 SCC OnLine ITAT 4905 
Jigar Bhikhalal Sanghavi v. CIT, (Dr. B.R.R. Kumar, V.P. and Siddhartha Nautiyal, J.M.), 2025 

SCC OnLine ITAT 4874 
Link Tracom (P) Ltd. v. CIT, (Sonjoy Sarma, J.M. and Rakesh Mishra, A.M.), 2025 SCC OnLine 

ITAT 4878 
M.P. Chaudhary Charitable Trust v. CIT, (Sanjay Garg, J.M. and Narendra Prasad Sinha, A.M.), 

2025 SCC OnLine ITAT 4871 
Murli Rijhwani v. CIT, (Partha Sarathi Chaudhury, J.M.), 2025 SCC OnLine ITAT 4903 
Music Broadcast Ltd. v. CIT, (Beena Pillai, J.M. and Omkareshwar Chidara, A.M.), 2025 SCC 

OnLine ITAT 4869 
Nayna Ashok Shah v. CIT, (Beena Pillai, J.M. and Omkareshwar Chidara, A.M.), 2025 SCC OnLine 

ITAT 4875 
Prathamik Krushi Coop Ltd. v. CIT, (Waseem Ahmed, A.M.), 2025 SCC OnLine ITAT 4902 
Ram Kaur Singh v. CIT, (Sonjoy Sarma, J.M. and Rakesh Mishra, A.M.), 2025 SCC OnLine ITAT 

4880 
Ravindra Balasaheb Raykar v. CIT, (Dr. Manish Borad, A.M. and Vinay Bhamore, J.M.), 2025 SCC 

OnLine ITAT 4888 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684879


 - 20 - 

© EBC Publishing Pvt Ltd 

Retired Bank Employees Charitable and Educational Trust v. CIT, (Dr. Arjun Lal Saini, A.M. and 
Dinesh Mohan Sinha, J.M.), 2025 SCC OnLine ITAT 4877 

S.D.M College Coop. Stores Ltd. v. CIT, (Waseem Ahmed, A.M.), 2025 SCC OnLine ITAT 4915 
Sachin Bhagawan Nalage v. CIT, (Dr. Manish Borad, A.M. and Vinay Bhamore, J.M.), 2025 SCC 

OnLine ITAT 4889 
Salasar Polypack (P) Ltd. v. CIT, (M. Balaganesh, A.M. and Vimal Kumar, J.M.), 2025 SCC 

OnLine ITAT 4912 
Sandeep Kaur Gill v. CIT, (Partha Sarathi Chaudhury, J.M. and Arun Khodpia, A.M.), 2025 SCC 

OnLine ITAT 4892 
Sanjiv Trust v. CIT, (Narendra Kumar Billaiya, A.M. and Sandeep Singh Karhail, J.M.), 2025 SCC 

OnLine ITAT 4913 
Senior Citizen Council Gandhinagar v. CIT, (Sanjay Garg, J.M. and Narendra Prasad Sinha, A.M.), 

2025 SCC OnLine ITAT 4870 
Shilpa Rakeshbhai v. CIT, (Suchitra Kamble, J.M. and Narendra Prasad Sinha, A.M.), 2025 SCC 

OnLine ITAT 4900 
Shree Khamlay Mataji Trust Pansar v. CIT, (Sanjay Garg, J.M. and Narendra Prasad Sinha, A.M.), 

2025 SCC OnLine ITAT 4873 
Sri Sai Channabasaveshwara Pattina Sourdha Sahakari Sangha Niyamith v. CIT, (Waseem Ahmed, 

A.M.), 2025 SCC OnLine ITAT 4898 
Suman Sehrawat v. CIT, (Madhumita Roy, J.M.), 2025 SCC OnLine ITAT 4895 
The Women Education and Empowerment Trust v. CIT, (Satbeer Singh Godara, J.M. and Naveen 

Chandra, A.M.), 2025 SCC OnLine ITAT 4907 
Upashan Debnath v. CIT, (Sonjoy Sarma, J.M. and Rakesh Mishra, A.M.), 2025 SCC OnLine ITAT 

4883 
Usha Marazban Pithawalla v. CIT, (Beena Pillai, J.M. and Renu Jauhri, A.M.), 2025 SCC OnLine 

ITAT 4867 
Usha Marazban Pithawalla v. CIT, (Beena Pillai, J.M. and Renu Jauhri, A.M.), 2025 SCC OnLine 

ITAT 4868 
Vadodara Urban Development Authority v. CIT, (Sanjay Garg, J.M. and Narendra Prasad Sinha, 

A.M.), 2025 SCC OnLine ITAT 4866 
Vinayaka Education Institution R v. CIT, (Waseem Ahmed, A.M. and Soundararajan K, J.M.), 2025 

SCC OnLine ITAT 4909 
Vividhodhesha Prathamika Gramina Krushi Sahakara Sangha Ni Gejjalagere v. CIT, (Waseem 

Ahmed, A.M.), 2025 SCC OnLine ITAT 4917 
  
National Company Law Tribunal   [1454] 

A.S. Construction v. VA Tech Wabag Ltd., (S. Ramathilagam, Member (Judicial) and Sameer Kakar, 
Member (Technical)), 2022 SCC OnLine NCLT 37919 

A.S. Constructions v. V A Tech Wabag Ltd., (S. Ramathilagam, Member (Judicial) and Sameer Kakar, 
Member (Technical)), 2022 SCC OnLine NCLT 37921 

A.S. Leathers v. Sarthak Fibrotex (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38260 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685358


 - 21 - 

© EBC Publishing Pvt Ltd 

Aasan Corporate Solutions (P) Ltd. v. Nirmal Lifestyle Reality (P) Ltd., (H.V. Subba Rao, Member 
(Judicial) and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38006 

ABB India Ltd. v. VA Tech Wabag Ltd., (S. Ramathilagam, Member (Judicial) and Sameer Kakar, 
Member (Technical)), 2022 SCC OnLine NCLT 39238 

Abhinandan Multitrade (P) Ltd. v. KSL & Industries, (Deepti Mukesh, Member (Judicial) and Ajai 
Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 39113 

Abhinandan Multitrade (P) Ltd. v. KSL & Industries, (Deepti Mukesh, Member (Judicial) and Ajai 
Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 39116 

Abhishek Agrawal v. Moonlink Business (P) Ltd., (Rohit Kapoor, Member (Judicial) and Balraj Joshi, 
Member (Technical)), 2022 SCC OnLine NCLT 37984 

Abhishek Gupta v. Fiitjee Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38190 

Abhishek Gupta v. Fiitjee Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38191 

Abhyudaya Coop. Bank Ltd. v. Bhagwandas Ispat (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38321 

Abhyudaya Coop. Bank Ltd. v. Nirmangold Plasttech (P) Ltd., (Shyam Babu Gautam, Member 
(Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38906 

Abhyudaya Coop. Bank Ltd. v. Nirmangold Plasttech (P) Ltd., (Shyam Babu Gautam, Member 
(Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38909 

ABL Infra (P) Ltd. v. Spark Green Energy Satara Ltd., (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 39031 

ACC Ltd. v. Valecha Engineering Ltd., (Anuradha Sanjay Bhatia, Member (Technical) and H.V. 
Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38721 

Achiever Infratech (P) Ltd. v. Banyantree Infradevelopers (P) Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38126 

Achiever Infratech (P) Ltd. v. Banyantree Infradevelopers (P) Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38128 

Acrow Construction (P) Ltd. v. K G Corpn. Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38279 

Adani Infra (India) Ltd. v. H C Jain Pipes Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38277 

Aditya Birla Money Ltd. v. Arkay International Finsec Ltd., (Deep Chandra Joshi, Member (Judicial) 
and Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 39117 

Aditya Kumar Tibrewal v. Om Prakash Pandey, (Rohit Kapoor, Member (Judicial) and Harish 
Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38677 

Adroit Structural Engineers (P) Ltd. v. Jay Polypack (P) Ltd., (Deepti Mukesh, Member (Judicial) and 
Ajai Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38118 

Advaitya Dye Chem v. Prayag Polytech (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and 
Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38942 

Afita Construction (P) Ltd. v. Neoaska Pharma (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine 
NCLT 38882 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685977


 - 22 - 

© EBC Publishing Pvt Ltd 

AH Chemicals (P) Ltd. v. Rajasthan Wood Products (P) Ltd., (Deep Chandra Joshi, Member (Judicial) 
and Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38919 

Air India Ltd. v. Las Cargo (P) Ltd., (Manoj Kumar Dubey, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38067 

Airen Metals (P) Ltd. v. PME Power Solutions (India) Ltd., (Binod Kumar Sinha, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
39254 

Ajay Kumar Singh v. SARE Homes Project Services (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39108 

Ajinomoto Animal Nutrition [Singapore] (P) Ltd. v. Indian Trading Bureau (P) Ltd., (Rohit Kapoor, 
Member (Judicial) and Balraj Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38408 

Ajit Shrivastava v. Gayatri Hospitality & Realcon Ltd., (Bachu Venkat Balaram Das, Member 
(Judicial) and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38880 

Akona Engineering (P) Ltd. v. R K Constructions (India) (P) Ltd., (Harnam Singh Thakur, Member 
(Judicial) and Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38255 

Akshaya Kumar Biswal v. Arcotech Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39295 

Albemarle Chemicals (P) Ltd., In re, (Manoj Kumar Dubey, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38843 

Alchemist Asset Reconstruction Co Ltd. v. Paresh Parekh, (Deepti Mukesh, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 38585 

Alchemist Asset Reconstruction Co. (P) Ltd. v. NIIL Infrastructure (P) Ltd., (Bachu Venkat Balaram 
Das, Member (Judicial) and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine 
NCLT 38808 

Alchemist Asset Reconstruction Co. Ltd., In re, (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38827 

Alchemist Asset Reconstruction Co. Ltd. v. NCS Sugars Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 38594 

Alchemist Township India (P) Ltd. v. Technology Parks India, (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38258 

Allahabad Bank v. Runeecha Textiles Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38297 

Allied Marketing Co. v. Lotus Poly Packs(India) (P) Ltd., (N. Venkata Ramakrishna Badarinath, 
Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine 
NCLT 38757 

Allied Marketing Co. v. Lotus Poly Pacs (India) (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine 
NCLT 38746 

Amar Nath Janak Raj v. Amarprakash Rice Exports (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39078 

Amardeep Plastics v. Kisan Mouldings Ltd., (Anuradha Sanjay Bhatia, Member (Technical) and H.V. 
Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38510 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685607


 - 23 - 

© EBC Publishing Pvt Ltd 

Amazon.com NV Investment Holdings LLC 410 v. Future Retail Ltd., (P.N. Deshmukh (Retd.), 
Member (Judicial) and Shyam Babu Gautam, Member (Technical)), 2022 SCC OnLine NCLT 
38820 

Ambience Impex Ltd. v. KMD Construction (P) Ltd., (Satya Ranjan Prasad, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38911 

Ami Mahesh Bhayani v. Rao Edusolutions (P) Ltd., (Anuradha Sanjay Bhatia, Member (Technical) 
and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38922 

AMI Mahesh Bhayani v. Rao Edusolutions (P) Ltd., (Satya Ranjan Prasad, Member (Technical) and 
H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38924 

Amit Basia, In re, (Bachu Venkat Balaram Das, Member (Judicial) and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 37956 

Amit Basia, In re, (Ramalingam Sudhakar, President and Avinash K. Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 37959 

Amit Basia, In re, (Ramalingam Sudhakar, President and Avinash K. Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 39273 

Amit Gupta v. Hindustan Dorr Oliver Ltd., (Shyam Babu Gautam, Member (Technical) and P.N. 
Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 39107 

Amit Kumar Malik v. Kindle Developers (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38372 

Amit Kumar Sinha v. IREO (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38844 

Amit Kumar Sinha v. IREO (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 38848 

Amjath Parid v. Thunder Force Ltd., (Manoj Kumar Dubey, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38166 

Amrapali Foods Ltd. v. Manpasand Beverages Ltd., (Madan B. Gosavi, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 37967 

Anand Gupta v. Vardhman Realtech (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38963 

Anand Gupta v. Vardhman Realtech (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39237 

Anand Kumar B v. LICHFL Trustee Co. (P) Ltd., (S. Ramathilagam, Member (Judicial) and Sameer 
Kakar, Member (Technical)), 2022 SCC OnLine NCLT 39202 

Anand Kumar Singhania v. Larsen & Toubro Ltd., (Manoj Kumar Dubey, Member (Technical) and 
Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38628 

Anchor Leasing (P) Ltd. v. Bhavna Amrut Gada, (Anuradha Sanjay Bhatia, Member (Technical) and 
H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38802 

Andhra Bank v. Sterling Biotech Ltd., (Shyam Babu Gautam, Member (Technical) and P.N. 
Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38503 

Andhra Bank v. Sterling Biotech Ltd., (Shyam Babu Gautam, Member (Technical) and P.N. 
Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38505 

Andhra Bank v. Sterling Biotech Ltd., (Shyam Babu Gautam, Member (Technical) and P.N. 
Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38506 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685603


 - 24 - 

© EBC Publishing Pvt Ltd 

Aneja Food Products (P) Ltd., In re, (Rohit Kapoor, Member (Judicial) and Harish Chander Suri, 
Member (Technical)), 2022 SCC OnLine NCLT 38655 

ANG Industries Ltd., In re, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38953 

Anil Kheaterpal v. Innovari Technologies (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38869 

Anil Kumar Agarwal v. Interparts Marketing (P) Ltd., (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38875 

Anil Vishwakarma v. Cloud Nine Realtors (P) Ltd., (Satya Ranjan Prasad, Member (Technical) and 
H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38201 

Anirudh Namdeo v. Rolta India Ltd., (H.V. Subba Rao, Member (Judicial) and Anuradha Sanjay 
Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 39217 

Anita Nirula v. Piyush Shelters India (P) Ltd., (Harnam Singh Thakur, Member (Judicial) and Subrata 
Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38048 

Anju Makhija v. Ireo Grace Realtech (P) Ltd., (Dharminder Singh, Member (Judicial) and Binod 
Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 39140 

Antelec Ltd. v. Rajesh Business & Leisure Hotels (P) Ltd., (Manoj Kuma Dubey, Member (Technical) 
and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38973 

Anu Gupta, In re, (Dharminder Singh, Member (Judicial) and Binod Kumar Sinha, Member 
(Technical)), 2022 SCC OnLine NCLT 38404 

Anupam Saxena v. SRS Real Estate Ltd., (Satya Ranjan Prasad, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38811 

Anuradha Modi v. Parsvnath Landmark Developers (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38841 

Anusha Enterprises v. Shivani Textiles Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38114 

AP Securitas (P) Ltd. v. E-Complex (P) Ltd., (Shammi Khan, Member (Judicial) and Kaushalendra 
Kumar Singh, Member (Technical)), 2023 SCC OnLine NCLT 40445 

Apex Electro Devices (P) Ltd. v. Dynamic Engineers Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38518 

Apex Electro Devices (P) Ltd. v. Dynamic Engineers Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38521 

Apogee Enterprises (P) Ltd. v. Anil Nanda, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38635 

Arcion Revitalization (P) Ltd. v. Srinagar Banihal Expressway Ltd., (Venkata Ramakrishna 
Badarinath Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 
2022 SCC OnLine NCLT 38194 

Arcion Revitalization (P) Ltd. v. Srinagar Banihal Expressway Ltd., (Venkata Ramakrishna 
Badarinath Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 
2022 SCC OnLine NCLT 38293 

Arcom Medical Devices (P) Ltd. v. B & A Best Health Care (P) Ltd., (Venkata Ramakrishna 
Badarinath Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 
2022 SCC OnLine NCLT 38914 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686009


 - 25 - 

© EBC Publishing Pvt Ltd 

Area Importers & Exporters (P) Ltd. v. Gupta Builders & Promoters (P) Ltd., (Subrata Kumar Dash, 
Member (Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 
38755 

Area Importers & Exporters (P) Ltd. v. Gupta Builders & Promoters (P) Ltd., (Subrata Kumar Dash, 
Member (Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 
38763 

Area Importers & Exporters (P) Ltd. v. Gupta Builders & Promoters (P) Ltd., (Subrata Kumar Dasn, 
Member (Technical) and Harnam Singh harnam, Member (Judicial)), 2022 SCC OnLine NCLT 
38759 

Argentium International (P) Ltd. v. UTM Engineering (P) Ltd., (Dharminder Singh, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38984 

Argentium International (P) Ltd. v. UTM Engineering (P) Ltd., (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38991 

Aria Commercials v. Spenta Enclave (P) Ltd., (Anuradha Sanjay Bhatia, Member (Technical) and 
H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38988 

Arihant Aluminium Corpn. v. NSD Glass Ltd., (Satya Ranjan Prasad, Member (Technical) and H.V. 
Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38569 

Arihant Products (P) Ltd. v. Atlas Cycles (Haryana) Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38189 

Arihant Traders v. Satia Industries Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38364 

Arnav Infra Projects v. ACME Housing India (P) Ltd., (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38568 

Arrina Education Services (P) Ltd. v. Skillar Enterprises India (P) Ltd., (P.S.N. Prasad, Member 
(Judicial) and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39028 

Arrina Education Services (P) Ltd. v. Skillar Enterprises India (P) Ltd., (P.S.N. Prasad, Member 
(Judicial) and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39032 

Arrow Engineering Ltd. v. Golden Tobbacco Ltd., (Deepti Mukesh, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 38207 

ARS Steels (P) Ltd. v. Harihar International (P) Ltd., (Rohit Kapoor, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38357 

Artsana India (P) Ltd. v. Vibgyor Retail (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38361 

Arun Kumar Sinha v. Three C’ Homes (P) Ltd., (Satya Ranjan Prasad, Member (Technical) and Bachu 
Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38141 

Arvind Pipes & Fittings Industries (P) Ltd. v. KH Foges India (P) Ltd., (H.V. Subba Rao, Member 
(Judicial) and Satya Ranjan Prasad, Member (Technical)), 2022 SCC OnLine NCLT 38381 

Ashika Credit Capital Ltd. v. MICA Industries Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38311 

Ashish Goyal v. SNG Real Estate (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and Prasanta 
Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38135 

Ashish Kumar v. Aadhar Infraholding Ltd., (Binod Kumar Sinha, Member (Technical) and Bachu 
Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 39015 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686110


 - 26 - 

© EBC Publishing Pvt Ltd 

Ashok Chand Srivastava v. Three C Properties (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38299 

Ashok Chand Srivastava v. Three C Properties (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39281 

Ashok Leyland Ltd. v. Windals Auto (P) Ltd., (Manoj Kumar Dubey, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38625 

Ashray Vyapaar (P) Ltd. v. Gourepore Co. Ltd., (Rohit Kapoor, Member (Judicial) and Balraj Joshi, 
Member (Technical)), 2022 SCC OnLine NCLT 39321 

Ashtech Buildpro India (P) Ltd. v. Sun Ganga Construction Co. (P) Ltd., (P.S.N. Prasad, Member 
(Judicial) and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38803 

Ashutosh Steels (P) Ltd. v. Royal Pressing & Components (P) Ltd., (P. Mohan Raj, Member (Judicial) 
and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38339 

Ashwinbhai Laljibhai Viradiya v. DNB Impex (P) Ltd., (Deepti Mukesh, Member (Judicial) and Ajai 
Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38896 

Asian Diamonds Bvba v. DA Jewels (P) Ltd., (Madan B. Gosavi, Member (Judicial) and Kaushalendra 
Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 37982 

ASREC (India) Ltd. v. Cane Agro Energy (India) Ltd., (Anuradha Sanjay Bhatia, Member (Technical) 
and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38675 

Asrec India Ltd. v. Shiva Iron Manufacturing Co. (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38541 

ASREC [India] Ltd. v. Eastern Silk Industries Ltd., (Rohit Kapoor, Member (Judicial) and Harish 
Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38593 

Asset Care & Reconstruction Enterprises Ltd. v. Sare Gurugram (P) Ltd., (Ramalingam Sudhakar, 
President and Avinash Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39189 

Asset Reconstruction Co. (India) Ltd. v. Shivam Tradepark (P) Ltd., (Madan B. Gosavi, Member 
(Judicial) and Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 38782 

Asset Reconstruction Co. (India) Ltd. v. Uday Estates (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39052 

Asset Reconstruction Co. India Ltd. v. Prabu Hira Ice & Cold Storage Ltd., (Shyam Babu Gautam, 
Member (Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38725 

Asset Reconstruction Compay (India) Ltd. v. Abhishek Gupta, (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 37930 

Asset Reconstruction Compay (India) Ltd. v. Abhishek Gupta, (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39272 

Asset Reconstruction Compay (India) Ltd. v. Ajay Gupta, (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 37916 

Asset Reconstruction Compay (India) Ltd. v. Ajay Gupta, (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 37920 

Assets Reconstruction Co. (India) Ltd. v. Malwa Industries Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38317 

Atanu Kumar Chatterjee v. Rolta Defence Technology Systems (P) Ltd., (H.V. Subba Rao, Member 
(Judicial) and Satya Ranjan Prasad, Member (Technical)), 2022 SCC OnLine NCLT 38417 

Athena Energy Venture (P) Ltd., In re, (Bhaskara Pantula Mohan, Member (Judicial) and Binod 
Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38324 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685422


 - 27 - 

© EBC Publishing Pvt Ltd 

Atul Nathalal Patel v. Raghu Leela Realtors (P) Ltd., (Anuradha Sanjay Bhatia, Member (Technical) 
and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38596 

Au Small Finance Bank Ltd. v. Prabhu Shanti Real Estate (P) Ltd., (Ramalingam Sudhakar, President 
and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38407 

Au Small Finance Bank Ltd. v. Prabhu Shanti Real Estate (P) Ltd., (Ramalingam Sudhakar, President 
and Avinash Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38410 

Auburn Digital Solutions (P) Ltd. v. Advantages Digital (P) Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39115 

Aurora Contractors v. Deron Properties (P) Ltd., (Anuradha Sanjay Bhatia, Member (Technical) and 
H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38941 

Avbodh Medicare v. Felix Healthcare (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 37909 

Aveena Gudapati v. Bio Green Papers Ltd., (Venkata Ramakrishna Badarinath Nandula, Member 
(Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 
38204 

Avitech Nutrition (P) Ltd. v. Hygiene Feeds & Farms (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38200 

Avon Ispat & Power Ltd. v. Atlas Cycles (Haryana) Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakurm, Member (Judicial)), 2022 SCC OnLine NCLT 38227 

AVR Constructions & Co v. Shriram EPC Ltd., (S. Ramathilagam, Member (Judicial) and Sameer 
Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38164 

AVS Global (P) Ltd. v. Howrah Mills Co. Ltd., (Rohit Kapoor, Member (Judicial) and Harish Chander 
Suri, Member (Technical)), 2022 SCC OnLine NCLT 38654 

Axis Bank Ltd. v. Digicable Network India Ltd., (H.V. Subba Rao, Member (Judicial) and Anuradha 
Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 39141 

Axis Bank Ltd. v. Digicable Network India Ltd., (H.V. Subba Rao, Member (Judicial) and Anuradha 
Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 39146 

Axis Bank Ltd. v. Digicable Network India Ltd., (H.V. Subba Rao, Member (Judicial) and Anuradha 
Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 39149 

Axis Bank Ltd. v. Vidarbha Industries Power Ltd., (Anuradha Sanjay Bhatia, Member (Technical) and 
H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38127 

Axis Trustee Services Ltd. v. Blue Bird softtech (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38526 

Axis Trustee Services Ltd. v. Nimitya Infotech (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38493 

B L Goel & Co v. SRS Real Estate Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38636 

B.E. Contracts (P) Ltd. v. IL & FS Rail Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38664 

Baba Jagta Shuttering (P) Ltd. v. Archna Indulations (P) Ltd., (Satya Ranjan Prasad, Member 
(Judicial) and Bachu Venkat Balaram Das, Member (Technical)), 2022 SCC OnLine NCLT 
39252 

Baddi Foils (P) Ltd. v. Biotropics Pharma (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) 
and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38801 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685896


 - 28 - 

© EBC Publishing Pvt Ltd 

Baddi Foils (P) Ltd. v. Biotropics Pharma (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38798 

Bajaj Kagaj Ltd. v. Kaka Sons (P) Ltd., (Dharminder Singh, Member (Judicial) and Binod Kumar 
Sinha, Member (Technical)), 2022 SCC OnLine NCLT 39222 

Bajaj Kagaj Ltd. v. Sam Industrial Enterprises Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38864 

Bajaj Kagaj Ltd. v. Sam Industrial Enterprises Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38868 

Balwant Madhusing Thakor v. Starpanth Logistic (P) Ltd., (Deepti Mukesh, Member (Judicial) and 
Ajai Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38307 

Bandaru Purnachandra Rao v. KSK Mahanadi Power Co. Ltd., (Bhaskara Pantula Mohan, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38535 

Bank of Baroda Ltd. v. Kalpana Kewalchand Jain, (Anuradha Sanjay Bhatia, Member (Technical) 
and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38002 

Bank of Baroda Ltd. v. Rakesh Kumar Wadhawan, (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38891 

Bank of Baroda Ltd. v. Viniet Kewalchand Jain, (H.V. Subba Rao, Member (Judicial) and Satya 
Ranjan Prasad, Member (Technical)), 2022 SCC OnLine NCLT 38768 

Bank of Baroda v. AAA Paper Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38601 

Bank of Baroda v. AAA Paper Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Prasad Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38599 

Bank of Baroda v. Amul Gabrani, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 39296 

Bank of Baroda v. Anitha Prabhu, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 38807 

Bank of Baroda v. Aryavrat Trading (P) Ltd., (Rohit Kapoor, Member (Judicial) and Harish Chander 
Suri, Member (Technical)), 2022 SCC OnLine NCLT 38131 

Bank of Baroda v. IBD Universal (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38441 

Bank of Baroda v. Jyoti Gupta, (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 37973 

Bank of Baroda v. Lord Vrindavanbihari Trading (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38496 

Bank of Baroda v. Narain Hari Gupta, (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 39159 

Bank of Baroda v. Punam Singh, (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 38770 

Bank of Baroda v. Raj Kumar Rathi, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38453 

Bank of Baroda v. Rajeswary Ramakrishnan, (S. Ramathilagam, Member (Judicial) and Sameer 
Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38791 

Bank of Baroda v. Rakesh Garg, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 39097 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686192


 - 29 - 

© EBC Publishing Pvt Ltd 

Bank of Baroda v. Rakesh Garg, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 39101 

Bank of Baroda v. Ramkhumar Narasimhan, (Ram Alin Agam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38784 

Bank of Baroda v. Shri Nath Resedenci (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38449 

Bank of Baroda v. Shrinathji Spintex (P) Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 39323 

Bank of Baroda v. Sintex Prefab & Infra Ltd., (Madan B. Gosavi, Member (Judicial) and Prasanta 
Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38039 

Bank of Baroda v. Sintex Prefab & Infra Ltd., (P Mohan Raj, Member (Judicial) and Prasanta Kumar 
Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38042 

Bank of India v. Balaji Forest Products (P) Ltd., (Rohit Kapoor, Member (Judicial) and Harish 
Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38674 

Bank of India v. Chandra Prakash Toshniwal, (Shyam Babu Gautam, Member (Judicial) and P.N. 
Deshmukh, Member (Technical)), 2022 SCC OnLine NCLT 38809 

Bank of India v. Eskay K ‘N’ IT (India) Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38075 

Bank of India v. Eskay K ‘N’ IT (India) Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38077 

Bank of India v. Future Retail Ltd., (P.N. Deshmukh (Retd.), Member (Judicial) and Shyam Babu 
Gautam, Member (Technical)), 2022 SCC OnLine NCLT 38817 

Bank of India v. Indu Projects Ltd., (Venkata Ramakrishna Badarinath Nandula, Member (Judicial) 
and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38737 

Bank of India v. Khaitan Electricals Ltd., (Venkata Ramakrishna Badarinath Nandula, Member 
(Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 
38113 

Bank of India v. Krishan Mohan Mehnidratta, (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 37963 

Bank of India v. Multi Arc Coating & Straps Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38398 

Bank of India v. Multi Arc Coating & Straps Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 39250 

Bank of India v. Rahda Krishan Mehndiratta, (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 37976 

Bank of India v. Sunanada Khuranan, (Ramalingam Sudhakar, President and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 38165 

Bank of India v. Techno Forge Ltd., (Shammi Khan, Member (Judicial) and Ajai Das Mehrotra, 
Member (Technical)), 2023 SCC OnLine NCLT 40443 

Bank of Maharashtra v. Supertech Realtors (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 37934 

Bank of Maharasthra v. Futec Shelters (P) Ltd., (Satya Ranjan Prasad, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38425 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685522


 - 30 - 

© EBC Publishing Pvt Ltd 

BankofBaroda v. Ind-Barath Energy (Utkal) Ltd., (Bhaskara Pantula Mohan, Member (Judicial) and 
Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38388 

Bansal Trading Co. v. Vaishnavi Kosmetics Industries (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38836 

Base Realtors (P) Ltd. v. Grand Realcon (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38386 

BASF India Ltd. v. Agson Global (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38999 

BDR Builders & Developers (P) Ltd. v. Shilpi Cable (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38393 

BDR Builders & Developers (P) Ltd. v. Shilpi Cable (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38390 

BDR Finvest (P) Ltd. v. Ninex Developers Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38720 

Belgotex India (P) Ltd. v. Puneet India (P) Ltd., (Dharminder Singh, Member (Judicial) and Binod 
Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38718 

Bench Mark Infotech Services (P) Ltd. v. Shani Peripherals (P) Ltd., (Madan B. Gosavi, Member 
(Judicial) and Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 39119 

Bench Mark Infotech Services (P) Ltd. v. Shani Peripherals (P) Ltd., (Madan Bhalchandra Gosavi, 
Member (Judicial) and Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine 
NCLT 39121 

Berger Paints India Ltd. v. Arpan International Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39074 

Bevcon Wayors (P) Ltd. v. A2Z Powercom Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38397 

Bevcon Wayors (P) Ltd. v. A2Z Powercom Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38419 

Bhabani (P) Ltd. v. Emergent Traders (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38335 

Bhadresh Trading Corpn. Ltd. v. Star Chem Poly Trade (P) Ltd., (Madan B. Gosavi, Member 
(Judicial) and Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 38036 

Bhadresh Trading Corpn. Ltd. v. Star Chem Poly Trade (P) Ltd., (Madan B. Gosavi, Member 
(Judicial) and Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 38038 

Bhagauta Devi v. Juggi Kamlapat Jute Mills Co. Ltd., (Harnam Singh Thakur, Member (Judicial) and 
Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38102 

Bhagwati Capital Markets (P) Ltd. v. Karvy Data Management Services Ltd., (Venkata Ramakrishna 
Badarinath Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 
2022 SCC OnLine NCLT 39184 

Bhagwati Capital Markets (P) Ltd. v. Karvy Data Management Services Ltd., (Venkata Ramakrishna 
Badarinath Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 
2022 SCC OnLine NCLT 39188 

Bhanu Ram v. HBN Dairies & Allied Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39067 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686162


 - 31 - 

© EBC Publishing Pvt Ltd 

Bhanu Ram v. HBN daries & Allied Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39311 

Bhanwarlal Taparia v. Raj Arcades & Enclaves (P) Ltd., (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 39190 

Bharat Gala v. PIK Resource India (P) Ltd., (Shyam Babu Gautam, Member (Technical) and P.N. 
Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 39100 

Bharat Kenia v. NND Ambernath, (Shyam Babu Gautam, Member (Technical) and P.N. Deshmukh, 
Member (Judicial)), 2022 SCC OnLine NCLT 38351 

Bharat Kuverji Kenia v. Spenta Enclave (P) Ltd., (Shyam Babu Gautam, Member (Technical) and 
P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 39283 

Bharat Tubes & Tin Printers v. BBT Industries Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine 
NCLT 38237 

Bhartia Alloys v. Indo Unique Flames Ltd., (Manoj Kumar Dubey, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38649 

Bhavesh Texo Fab (P) Ltd. v. Shivalik Cotsyn (P) Ltd., (Harnam Singh Thakur, Member (Judicial) and 
Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38464 

Bhushan Pankaj Valia v. Personal Gaurantor to UIC Corpn. (P) Ltd., (Madan B. Gosavi, Member 
(Judicial) and Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38026 

Bhushan Power & Steel Ltd. v. A.G. Pipes (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38555 

Bhushan Power & Steel Ltd. v. A.G. Pipes (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38559 

Bhushan Power & Steel Ltd. v. Atmaram House Investment (P) Ltd., (Ramalingam Sudhakar, 
President and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38944 

Bhushan Power & Steel Ltd. v. Karan Automotives (P) Ltd., (Dharminder Singh, Member (Judicial) 
and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38790 

Bhushan Power & Steel Ltd. v. Shiv Tools Engineering (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38651 

Bidar Chemo Trades v. RCHEM Industries (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38119 

Bidar Chemo Trades v. RCHEM Industries (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38120 

Bindals Merchandise v. Maple Realcon (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38577 

Bipin Industries (P) Ltd. v. ABW Infrastructure Ltd., (Ramalingam Sudhakar, President and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38775 

Black Rose (Henna) (P) Ltd., In re, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 39041 

BLS Polymers Ltd. v. RMS Power Solutions (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Judicial)), 2022 SCC OnLine NCLT 38233 

BNK Securities (P) Ltd. v. Sebacic India Ltd., (Kaushalendra Kumar Singh, Member (Technical) and 
Madan B Gosavi, Member (Judicial)), 2022 SCC OnLine NCLT 38097 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685195


 - 32 - 

© EBC Publishing Pvt Ltd 

BSFC Distributors (P) Ltd. v. Pilot Mines & Minerals (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38766 

Budge Budge Co. v. UTM Packaging (India) (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38280 

Budge Budge Co. v. UTM Packaging (India) (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38286 

C Girdharlal Gheewala v. SK Masala & Food Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38345 

Caduga Ferrovial India (P) Ltd. v. ROC, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38369 

Calzini Fashions Ltd. v. Shristi Plywood (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 37899 

Canara Bank v. Anita Daing, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 39099 

Canara Bank v. Clarion Townships (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 37981 

Canara Bank v. Karan A. Chanana, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 39269 

Canara Bank v. Sinnar Thermal Power Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38861 

Canara Bank v. SRS Real Estate Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam Singh 
Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39139 

Canara Bank v. SRS Real Estate Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam Singh 
Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39147 

Capital Finance & Investements LLP v. Krishna Prasadam Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38571 

Capital Finance & Investements LLP v. Krishna Prasadam Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38575 

Capital Trade Links Ltd. v. Soni E Vehicle (P) Ltd., (Satya Ranjan Prasad, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38874 

Capital World Media Services (P) Ltd. v. Interspace Communications (P) Ltd., (Shyam Babu Gautam, 
Member (Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 39255 

Capman Conpro (P) Ltd. v. Global Softech Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38735 

Central Bank of India v. Abhinav Steel & Power Ltd., (Ramalingam Sudhakar, President and Avinash 
Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38359 

Central Bank of India v. Ajay Surek, (Rohit Kapoor, Member (Judicial) and Harish Chander Suri, 
Member (Technical)), 2022 SCC OnLine NCLT 37898 

Central Bank of India v. Anil Kumar Kedia, (Rohit Kapoor, Member (Judicial) and Harish Chander 
Suri, Member (Technical)), 2022 SCC OnLine NCLT 39156 

Central Bank of India v. Chandu Laxman Chavan, (Satya Ranjan Prasad, Member (Technical) and 
H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 39104 

Central Bank of India v. Cure Life Care (P) Ltd., (Shammi Khan, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2023 SCC OnLine NCLT 40446 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686434


 - 33 - 

© EBC Publishing Pvt Ltd 

Central Bank of India v. KSM Spinning Mills Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39030 

Central Bank of India v. Moser Baer Solar Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38306 

Central Bank of India v. Moser Baer Solar Ltd., (Ramalingam Sudhakar, President and Avinash 
Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38312 

Central Bank of India v. NCML Industries Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39105 

Central Bank of India v. Sanjay Kumar Sureka, (Rohit Kapoor, Member (Judicial) and Harish 
Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 37888 

Central Bank of India v. Sapna Sureka, (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 39174 

Central Bank of India v. Silver Protiens (P) Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 39314 

Central Bank of India v. Ushabai Agarwal & Rajvir Industries Ltd., (Venkata Ramakrishna 
Badarinath Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 
2022 SCC OnLine NCLT 38968 

Central Bank of India v. Vijayaraj Surana, (R. Sucharitha, Member (Judicial) and Sameer Kakar, 
Member (Technical)), 2022 SCC OnLine NCLT 38371 

CFM Asset Reconstruction (P) Ltd. v. Ankur Jain, (Bachu Venkat Balaram Das, Member (Judicial) 
and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38340 

CFM Asset Reconstruction (P) Ltd. v. Bharti Jain, (Bachu Venkat Balaram Das, Member (Judicial) 
and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38283 

CFM Asset Reconstruction (P) Ltd. v. MSP Metallics Ltd., (Rohit Kapoor, Member (Judicial) and 
Harish Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38992 

CFM Asset Reconstruction (P) Ltd. v. Reshma Mohammad Ismail Somsagar, (Shyam Babu Gautam, 
Member (Technical) and P.N. Deshmukh (Retd.), Member (Judicial)), 2022 SCC OnLine NCLT 
38650 

Champdany Jute Co. Ltd. v. Punjab State Industrial Development Corpn. Ltd., (Subrata Kumar Dash, 
Member (Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 
38011 

Chandak Commmercial (P) Ltd. v. BKS Leather Exports (P) Ltd., (Rohit Kapoor, Member (Judicial) 
and Harish Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38085 

Chandra Shekhar v. Cosmic Structures Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 39230 

Chartola Intrade (P) Ltd, In re, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38261 

Chezhiyan v. Vishnu Cars (P) Ltd., (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 38706 

Chirag Jain v. Imperia Structures Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38781 

Chirag Jain v. Imperia Structures Ltd., (Ramalingam Sudhakar, President and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 38785 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685880


 - 34 - 

© EBC Publishing Pvt Ltd 

CITI Bank v. Cosmic Ferro Alloys Ltd., (Rohit Kapoor, Member (Judicial) and Harish CHander Suri, 
Member (Technical)), 2022 SCC OnLine NCLT 39111 

City Bank v. Cosmic Ferro Alloys Ltd., (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 39114 

Climax Enterprises (P) Ltd. v. Super Aays (P) Ltd., (Dharminder Singh, Member (Judicial) and Binod 
Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 39318 

Climax Enterprises (P) Ltd. v. Super Aays (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38858 

Clix Loans (P) Ltd., In re, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38920 

Clix Loans (P) Ltd., In re, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 39304 

Coalnergy Minerals (P) Ltd. v. Flash Forge (P) Ltd., (Manoj Kumar Dubey, Member (Technical) and 
Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 39065 

Collegedunia Web (P) Ltd. v. Gus Global Services (India) (P) Ltd., (Satya Ranjan Prasad, Member 
(Technical) and Bachu Venkat Bala Ram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
38138 

Colliers International (India) Property Services (P) Ltd. v. Ekta Housing (P) Ltd., (Anuradha Sanjay 
Bhatia, Member (Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 
38839 

Columbia Petro Chem (P) Ltd. v. Petrolube India (P) Ltd., (Binod Kumar Sinha, Member (Technical) 
and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38267 

Comexi Group Industries v. Kanodia Technoplast Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38837 

Commet Resources [P] Ltd. v. Robotics Infratech (P) Ltd., (Rohit Kapoor, Member (Judicial) and 
Harish Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38712 

Computer Junction (P) Ltd. v. Nysa Communication (P) Ltd., (Dharminder Singh, Member (Judicial) 
and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38767 

Continental Carriers (P) Ltd. v. Foremost International (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39178 

Continental Construction Ltd. v. Continental Construction Ltd., (Bachu Venkat Balaram Das, 
Member (Judicial) and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 
38452 

Cooltech Appliances (P) Ltd. v. Kail Ltd., (Shyam Babu Gautam, Member (Technical) and P.N. 
Deshmukh, Member (Technical)), 2022 SCC OnLine NCLT 39022 

Corpn. Bank v. Mutiwal Pulp & Board Mills (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38272 

Corpn. Bank v. SRS Healthcare & Research Centre Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38726 

Cosmos Coop. Bank Ltd. v. Hotel Surya (P) Ltd., (Manoj Kumar Dubey, Member (Technical) and 
Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38524 

Cryon Software Experts India (P) Ltd. v. Bodhtree Consulting Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 38289 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685387


 - 35 - 

© EBC Publishing Pvt Ltd 

CSII India (P) Ltd. v. Telexcell Information Systems Ltd., (Ramalingam Sudhakar, President and 
Avinash Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 37985 

Cu- Built Engineers (P) Ltd. v. Single Point Source Exports (P) Ltd., (Satya Ranjan Prasad, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38878 

D Thakkar Construction (P) Ltd. v. Genesis Realtech (P) Ltd., (Anuradha Sanjay Bhatia, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38300 

D. Light Energy (P) Ltd. v. Benchmark Supply Chain Solution (P) Ltd., (Dharminder Singh, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38422 

D. Light Energy (P) Ltd. v. Benchmark Supply Chain Solution (P) Ltd., (Dharminder Singh, Member 
(Judicial) and Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38427 

D.B. Corpn. Ltd. v. V.N. Buildtech (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and Prasanta 
Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38025 

Daimler Financial Services India (P) Ltd. v. Coronation Infrastructure (P) Ltd., (P.S.N. Prasad, 
Member (Judicial) and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38887 

Dalip Narinder Gupta v. Aar VEE Printers (P) Ltd., (Dharminder Singh, Member (Judicial) and 
Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38741 

Dalip Narinder Gupta v. M.K. Printech (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38684 

Dalmia Polymers v. Techno Auto Components (India) (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38974 

Dalmia Polymers v. Techno Auto Components (India) (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38979 

Damodar Valley Corpn. v. RS Casting Ltd., (Rohit Kapoor, Member (Judicial) and Harish Chander 
Suri, Member (Technical)), 2022 SCC OnLine NCLT 38210 

DB Power Ltd. v. Kreate Energy (I) (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38728 

DBS Bank India Ltd. v. Aamir Ahmad, (Ramalingam Sudhakar, President and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 39332 

DBS Bank India Ltd. v. Aamir Ahmad, (Ramalingam Sudhakar, President and Avinash Kumar 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39333 

DBS Bank India Ltd. v. Joseph John Parakkott, (Anuradha Sanjay Bhatia, Member (Technical) and 
H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 37923 

DBS Bank India Ltd. v. Nau shad Ahmad, (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39282 

DBS Bank India Ltd. v. Naushad Ahmad, (Ramalingam Sudhakar, President and Avinash Kumar 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38343 

DBS Bank Ltd. v. Hindusthan National Glass & Industries Ltd., (Rohit Kapoor, Member (Judicial) 
and Balraj Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38682 

DBS Bank Ltd. v. Hindusthan National Glass & Industries Ltd., (Rohit Kapoor, Member (Judicial) 
and Balraj Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38683 

DBS Bank Ltd. v. Hindusthan National Glass & Industries Ltd., (Rohit Kapoor, Member (Judicial) 
and Balraj Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38686 

Debabrata Ray Choudhuri v. State Trading Corpn. of India Ltd., (Dharminder Singh, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38893 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685988


 - 36 - 

© EBC Publishing Pvt Ltd 

Deepak Solanki v. Fiitjee Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38738 

Deepak Solanki v. Fiitjee Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 39315 

Delta Electronics India (P) Ltd. v. Sam Pacific Engineers (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39271 

Dena Bank v. Aswaraj Infra (P) Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das Mehrotra, 
Member (Technical)), 2022 SCC OnLine NCLT 38590 

Dena Bank v. Rajpreet Kaur Gulati, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38412 

Devadatta Dalvi v. Ritebanc Agri Tech Solutions (P) Ltd., (Shyam Babu Gautam, Member 
(Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38108 

Devi Trading & Holding (P) Ltd. v. Avani Project & Infrastructure Ltd., (Rohit Kapoor, Member 
(Judicial) and Harish Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38831 

Devi Trading & Holding (P) Ltd. v. Avani Project & Infrastructure Ltd., (Rohit Kapoor, Member 
(Judicial) and Harish Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38834 

Devyog Solutions (P) Ltd. v. Dwarkadhis Projects (P) Ltd., (Dharminder Singh, Member (Judicial) 
and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38678 

Devyog Solutions (P) Ltd. v. Dwarkadhis Projects (P) Ltd., (Dharminder Singh, Member (Judicial) 
and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38680 

Devyog Solutions (P) Ltd. v. Dwarkadhis Projects (P) Ltd., (Dharminder Singh, Member (Judicial) 
and Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38673 

Dharam Pal Pawan Kumar v. Amarprakash Rice Exports (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39264 

Dharampal Singh Rawat v. Realanchors Developers (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38495 

Dhiman Industrial Fabricators & Designer v. KEC International Ltd., (Manoj Kumar Dubey, 
Member (Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 
38228 

DHL Supply Chain India (P) Ltd. v. Eicher Motors Ltd., (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38319 

Diamond Polyplast v. Shivpriya Cables (P) Ltd., (Satya Ranjan Prasad, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38740 

Dinesh Kumar Bihani v. Vijeta Projects & Infrastructures Ltd., (Rohit Kapoor, Member (Judicial) and 
Balraj Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38792 

Dinesh Kumar Jain v. Vishal Rice Exports (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38281 

DISH TV India Ltd. v. Macro Commerce (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) 
and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39144 

DMI Finance (P) Ltd. v. Navin Raheja, (Bachu Venkat Balaram Das, Member (Judicial) and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39262 

DNK Lorry Services v. Accutime Logistic (P) Ltd., (Rohit Kapoor, Member (Judicial) and Harish 
Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38310 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685408


 - 37 - 

© EBC Publishing Pvt Ltd 

Draeger India (P) Ltd. v. MSS Medical Equipments & Service (P) Ltd., (Telaprolu Rajani, Member 
(Judicial) and Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38461 

Dresier Commodities (P) Ltd. v. Real Infrastructure Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38092 

DSV Air & Sea (P) Ltd. v. Beoworld (P) Ltd., (Binod Kumar Sinha, Member (Technical) and Bachu 
Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38054 

DSV Air & Sea (P) Ltd. v. Beoworld (P) Ltd., (Ramalingam Sudhakar, President and Avinash Kumar 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38052 

Duane Park (P) Ltd. v. Zynke Exports (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38990 

Durgesh Kumar Sharma v. North Rajasthan Buildwell (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39298 

Durgesh Kumar Sharma v. North Rajasthan Buildwell (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39299 

East Coast Constructions & Industries Ltd. v. Madhucon Projects Ltd., (Venkata Ramakrishna 
Badarinath Nandula, Member (Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 
SCC OnLine NCLT 38124 

Easun Products India (P) Ltd., In re, (Ramalingam Sudhakar, President and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 39227 

Easun Products India (P) Ltd., In re, (Ramalingam Sudhakar, President and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 39228 

Easun Products India (P) Ltd., In re, (Ramalingam Sudhakar, President and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 39226 

Eccellenzaa India (P) Ltd., In re, (Satya Ranjan Prasad, Member (Technical) and H.V. Subba Rao, 
Member (Judicial)), 2022 SCC OnLine NCLT 39203 

Edelweiss Asset Reconstruction Co. Ltd., In re, (Shyam Babu Gautam, Member (Technical) and P.N. 
Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 39297 

Edelweiss Asset Reconstruction Co. Ltd. v. Bharati Defence & Infrastructure Ltd., (Shyam Babu 
Gautam, Member (Technical) and P.N. Deshmukh (Retd.), Member (Judicial)), 2022 SCC OnLine 
NCLT 38948 

Edelweiss Asset Reconstruction Co. Ltd. v. Harsha Bhuta, (Manoj Kumar Dubey, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 39092 

Edelweiss Asset Reconstruction Co. Ltd. v. Meeti Sanghavi, (Manoj Kumar Dubey, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 39059 

Edelweiss Asset Reconstruction Co. Ltd. v. Modern Diaries Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39073 

Edelweiss Asset Reconstruction Co. Ltd. v. Net 4 India Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 37970 

Edelweiss Asset Reconstruction Co. Ltd. v. Parshwanath Textiles (P) Ltd., (Anuradha Sanjay Bhatia, 
Member (Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38235 

Edelweiss Asset Reconstruction Co. Ltd. v. Reid Taylor (India) Ltd., (H.V. Subba Rao, Member 
(Judicial) and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38901 

Edelweiss Asset Reconstruction Co. Ltd. v. Sadguru Multitrade (P) Ltd., (Anuradha Sanjay Bhatia, 
Member (Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38895 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685990


 - 38 - 

© EBC Publishing Pvt Ltd 

Edelweiss Asset Reconstruction Co. Ltd. v. Saurabh Paresh Bhuta, (Manoj Kumar Dubey, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 39085 

Edelweiss Asset Reconstruction Co. Ltd. v. Skil Infrastructure Ltd., (Anuradha Sanjay Bhatia, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 37914 

Edelweiss Asset Reconstruction Co. Ltd. v. Taurus Agile Technology Corpn. (P) Ltd., (Ramalingam 
Sudhakar, President and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 
38833 

Edelweiss Asset Reconstruction Co. Ltd. v. Videocon Realty & Infrastructures Ltd., (Shyam Babu 
Gautam, Member (Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 
38504 

Eik Investment & Trading Ltd. v. DGB Leasing & Housing Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38899 

Elan Professional Appliances (P) Ltd. v. Himalayan Equipment Manufacturing Co. (P) Ltd., (Harnam 
Singh Thakur, Member (Judicial) and Subrata Kumar Dash, Member (Technical)), 2022 SCC 
OnLine NCLT 38523 

Elkem South Asia (P) Ltd. v. DCM Engineering Products, (Satya Ranjan Prasad, Member (Technical) 
and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38888 

Endless Services (P) Ltd. v. KDP Infrastructure (P) Ltd., (Binod Kumar Sinha, Member (Technical) 
and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38071 

EON Electric Ltd. v. Liteon Elctricals, (Ramalingam Sudhakar, President and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 38485 

EON Electric Ltd. v. Liteon Electricals, (Bachu Venkat Balaram Das, Member (Judicial) and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38482 

EON Electric Ltd. v. Liteon Electricals, (Ramalingam Sudhakar, President and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 38477 

Equipment Finance Ltd. v. Sainik Mining & Allied Services Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38056 

Eriez Magnetics India (P) Ltd. v. Benita Industries Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 
39242 

Euroclima (India) (P) Ltd. v. Kelvin Air Conditioning & Ventilation Systems (P) Ltd., (Shyam Babu 
Gautam, Member (Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 
38581 

Euroclima (India) (P) Ltd. v. Kelvin Air Conditioning & Ventilation Systems (P) Ltd., (Shyam Babu 
Gautam, Member (Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 
38588 

Everonn Steel & Power Ltd. v. Supreme Transport Organisation (P) Ltd., (Anuradha Sanjay Bhatia, 
Member (Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 39001 

Everonn Steel & Power Ltd. v. Supreme Transport Organisation (P) Ltd., (Satya Ranjan Prasad, 
Member (Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 39325 

Exim Scrips Dealers (P) Ltd. v. Rathi Graphic Technologies Ltd., (Harnam Singh Thakur, Member 
(Judicial) and Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38095 

Experis Solutions (P) Ltd., In re, (Dharminder Singh, Member (Judicial) and Binod Kumar Sinha, 
Member (Technical)), 2022 SCC OnLine NCLT 38697 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685792


 - 39 - 

© EBC Publishing Pvt Ltd 

Export-Import Bank of India v. Eastern Silk Industries Ltd., (Rohit Kapoor, Member (Judicial) and 
Balraj Joshi, Member (Technical)), 2022 SCC OnLine NCLT 39072 

Eyegear Optics India (P) Ltd. v. Maxivision Eye Hospital (P) Ltd., (S. Ramathilagam, Member 
(Judicial) and Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38956 

Fagioli India (P) Ltd. v. EDAC Engineering Ltd., (S. Ramathilagam, Member (Judicial) and Sameer 
Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38145 

Fedex Express Transportation & Supply v. Beoworld (P) Ltd., (Binod Kumar Sinha, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
38499 

Fidus Finance (P) Ltd. v. Elena Power & Infrastructure (P) Ltd., (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38501 

Filed by Income Tax Officer- TDS-1(2)(1) v. S.B. Singh, (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 39151 

Filed v. Axis Bank Ltd., (H.V. Subba Rao, Member (Judicial) and Anuradha Sanjay Bhatia, Member 
(Technical)), 2022 SCC OnLine NCLT 39154 

Financial World India (P) Ltd. v. Khusi Building Solutions (P) Ltd., (P.S.N. Prasad, Member 
(Judicial) and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38865 

Finkotecl v. Pooja Tannonfix Tanner (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38465 

First Dolphin Trading Llc v. AKS Minerals (P) Ltd., (Rohit Kapoor, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38232 

Flyjac Logistics (P) Ltd. v. Agrimas Chemicals Ltd., (Anuradha Sanjay Bhatia, Member (Technical) 
and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 37910 

Focus Realcon (P) Ltd. v. Royal Crown Projects (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39239 

Foresight Innovations (P) Ltd. v. Future Enterprises Ltd., (H.V. Subba Rao, Member (Judicial) and 
Chandra Bhan Singh, Member (Technical)), 2022 SCC OnLine NCLT 38624 

Fouress Agro Exports v. Devi Power (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38890 

Future Power Technologies (P) Ltd. v. SMR Entertainment (P) Ltd., (P.S.N. Prasad, Member 
(Judicial) and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38230 

Gagan Fibres (P) Ltd. v. Sohrab Textile Mills Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38832 

Garg Granites (P) Ltd. v. Radharani Exports (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and 
Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38133 

Garg Steel Enterprises v. Supreme Infrastructure India Ltd., (Manoj Kumar Dubey, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 39223 

General Manager v. S. Ashok, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 39220 

Genesis Comtrade (P) Ltd. v. Opulent Infradevelopers (P) Ltd., (Dharminder Singh, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 37926 

Geocon Infra (P) Ltd. v. Brij Gopal Construction Co. (P) Ltd., (Binod Kumar Sinha, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
38639 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685598
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685734


 - 40 - 

© EBC Publishing Pvt Ltd 

Geotech Exploration v. Mideast Integrated Steels Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38910 

Girish Luthra v. Cosmos Infra Engineering (India) (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38406 

Girish Parakh v. S R Fine Chem LLP, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, 
Member (Technical)), 2022 SCC OnLine NCLT 38136 

Givaudan (India) (P) Ltd. v. Captivate Foods (P) Ltd., (Deepti Mukesh, Member (Judicial) and Ajai 
Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38825 

Glamour India (P) Ltd. v. Shree Sai Oto Tubes Mill Ltd., (H.V. Subba Rao, Member (Judicial) and 
Satya Ranjan Prasad, Member (Technical)), 2022 SCC OnLine NCLT 38912 

Global Services, In re, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member (Technical)), 
2022 SCC OnLine NCLT 38612 

Globe Express Services (P) Ltd. v. AGI Cargo (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38695 

Globe Express Services (P) Ltd. v. AGI Cargo (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38701 

Globe Express Services (P) Ltd. v. AGI Cargo (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38703 

Globe Fincap Ltd. v. India Green Reality Ltd., (Madan B. Gosavi, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 39195 

Gloster Cables Ltd. v. Shapoorji Pallonji & Co. (P) Ltd., (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38662 

Gluckrich Capital (P) Ltd. v. Shiv Kumar Jatia, (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38251 

GMW (P) Ltd. v. Jyoti Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das Mehrotra, Member 
(Technical)), 2022 SCC OnLine NCLT 38876 

Godraj & Boyce Mfg. Co. Ltd. v. OSL Healthcare (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38498 

Godrej Agrovet Ltd. v. Oasis Marine (P) Ltd., (Madan B. Gosavi, Member (Judicial) and Satya 
Ranjan Prasad, Member (Technical)), 2022 SCC OnLine NCLT 38443 

Gogia Leasing Ltd. v. Xion Gems & Jewellers (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38298 

Gogia Leasing Ltd. v. Xion Gems & Jewellers (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38301 

Golden Heritage Promoters (P) Ltd. v. ALM Infotech City (P) Ltd., (Binod Kumar Sinha, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
38463 

Goldy Gera v. SRS Real Infrastructure Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38176 

Gondimalla Madhu Mohan v. Aayusiddhi Life Sciences (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine 
NCLT 38308 

Good Value Financial Services (P) Ltd. v. Bachubhai Dharamshi Arethiya, (Anuradha Sanjay Bhatia, 
Member (Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 39084 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686179


 - 41 - 

© EBC Publishing Pvt Ltd 

Grant Thornton India LLP v. Shri Saikrupa Sugar & Allied Industrial Ltd., (Shyam Babu Gautam, 
Member (Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 39006 

GS Caltex India (P) Ltd. v. Sadbhav Engineering Ltd., (Madan B. Gosavi, Member (Judicial) and 
Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38078 

Gujarat Poly Electronics Ltd. v. Bony Paul Systems (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38557 

Gujarat Polyfilms Ltd. v. Baid Industries (P) Ltd., (Madan B. Gosavi, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 38898 

Gurmeet Kaur Gill v. Raheja Developers Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39047 

Gursimran Singh Lamba v. Satkar Terminals Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39126 

Haiko Logistics India (P) Ltd. v. Datawind Innovations (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 37979 

Hansa Tubes (P) Ltd. v. Atlas Cycles (Haryana) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39216 

Haresh Patel v. Mahindra Lifespace Developers Ltd., (Anuradha Sanjay Bhatia, Member (Technical) 
and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 37900 

Hargreaves Mining India (P) Ltd., In re, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38609 

Hargreaves Mining India (P) Ltd., In re, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 39291 

Hari Krishna Yadlapalli v. Rolta India Ltd., (Anuradha Sanjay Bhatia, Member (Technical) and H.V. 
Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 39112 

Harish Stores v. Fadan Health & Beauty (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and 
Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38116 

Harjinder Singh Sandhu v. Metalrod (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38047 

Hasmukhbhai Somabhai Patel v. Shri Aster Silicates Ltd., (Deepti Mukesh, Member (Judicial) and 
Ajai Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38642 

Helpline Facility Management (P) Ltd. v. NBCC Services Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38971 

Hero Wiretex Ltd. v. Metkore Alloys & Industries Ltd., (Bhaskara Pantula Mohan, Member (Judicial) 
and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38325 

Hero Wiretex Ltd. v. Metkore Alloys & Industries Ltd., (Bhaskara Pantula Mohan, Member (Judicial) 
and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 38332 

Highvogue v. MNM Marketing (P) Ltd., (Manoj Kumar Dubey, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38916 

Himalayan Ales (P) Ltd. v. XIN Entertainment (P) Ltd., (Binod Kumar Sinha, Member (Technical) 
and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38617 

Himanshu Kumar Jha v. SRS Real Estate Ltd., (Satya Ranjan Prasad, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38822 

Housing Development Finance Corpn. Ltd. v. SITI Networks Ltd., (Satya Ranjan Prasad, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38022 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685120


 - 42 - 

© EBC Publishing Pvt Ltd 

Huhtamaki PPL Ltd. v. Manpasand Beverages Ltd., (Madan B. Gosavi, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 38622 

ICICI Bank Ltd. v. Amit Enterprises Housing Ltd., (Anuradha Sanjay Bhatia, Member (Technical) and 
H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38218 

ICICI Bank Ltd. v. Chander Mohan Sethi, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38693 

ICICI Bank Ltd. v. Focus Imaging & Research Centre (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38653 

ICICI Bank Ltd. v. Focus Imaging & Research Centre (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38656 

ICICI Bank Ltd. v. Mayank Sethi, (Bachu Venkat Balaram Das, Member (Judicial) and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38758 

ICICI Bank Ltd. v. MBS Impex (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, Member 
(Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 
37948 

ICICI Bank Ltd. v. NCS Sugars Ltd., (Bhaskara Pantula Mohan, Member (Judicial) and Veera Brahma 
Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 38842 

ICICI Bank Ltd. v. Rajmangal Milk & Agro Foods (P) Ltd., (Anuradha Sanjay Bhatia, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38762 

ICICI Bank Ltd. v. Seema Sethi, (Bachu Venkat Balaram Das, Member (Judicial) and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38771 

ICICI Bank Ltd. v. Stone India Ltd., (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 38851 

ICICI Bank Ltd. v. Tirupati Inks Ltd., (Ramalingam Sudhakar, President and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 37996 

ICICI Home Finance Co. Ltd. v. DSK Global Education & Research Ltd., (H.V. Subba Rao, Member 
(Judicial) and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38730 

IDBI Bank Ltd. v. Amit Jain, (Binod Kumar Sinha, Member (Technical) and Bachu Venkat Balaram 
Das, Member (Judicial)), 2022 SCC OnLine NCLT 38219 

IDBI Bank Ltd. v. Amit Jain, (Ramalingam Sudhakar, President and Avinash Kumar Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 38212 

IDBI Bank Ltd. v. Anju Jain, (Binod Kumar Sinha, Member (Technical) and Bachu Venkat Balaram 
Das, Member (Judicial)), 2022 SCC OnLine NCLT 38265 

IDBI Bank Ltd. v. Anju Jain, (Ramalin Gam Sudhakar, President and Avinash Kumar Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 38263 

IDBI Bank Ltd. v. Avinash Jain, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38403 

IDBI Bank Ltd. v. Avinash Jain, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38409 

IDBI Bank Ltd. v. Coronet Properties & Investments (P) Ltd., (Manoj Kumar Dubey, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38951 

IDBI Bank Ltd. v. Fivebro International (P) Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38883 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685978


 - 43 - 

© EBC Publishing Pvt Ltd 

IDBI Bank Ltd. v. Kapil Jain, (Avinash Kumar Srivastava, Member (Technical) and Bachu Venkat 
Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 39229 

IDBI Bank Ltd. v. Leather World India Ltd., (Rohit Kapoor, Member (Judicial) and Harish Chander 
Suri, Member (Technical)), 2022 SCC OnLine NCLT 38137 

IDBI Bank Ltd. v. Naresh Chand Jain, (Binod Kumar Sinha Das, Member (Technical) and Bachu 
Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 37925 

IDBI Bank Ltd. v. Naresh Chand Jain, (Ramalingam Sudhakar, President and Avinash Kumar 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 37918 

IDBI Bank Ltd. v. Pankaj Jain, (Binod Kumar Sinha, Member (Technical) and Bachu Venkat Balaram 
Das, Member (Judicial)), 2022 SCC OnLine NCLT 38253 

IDBI Bank Ltd. v. Pankaj Jain, (Ramallngam Sudhakar, President and Avinash Kumar Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 38247 

IDBI Bank Ltd. v. Rahul Jain, (Avinash Kumar Srivastava, Member (Technical) and Bachu Venkat 
Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 39233 

IDBI Bank Ltd. v. Seema Gupta, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 39088 

IDBI Bank Ltd. v. Snehlata Jain, (Binod Kumar Sinha, Member (Technical) and Bachu Venkat 
Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 39194 

IDBI Bank Ltd. v. Snehlata Jain, (Ramalingam Sudhakar, President and Avinash Kumar Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 39192 

IDBI Bank Ltd. v. Vaibhav Singhal, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 39094 

IDBI Bank Ltd. v. Vikas Bhawanishankar Sharma, (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38567 

IDBI Bank Ltd. v. Vikas Jain, (Binod Kumar Sinha Das, Member (Technical) and Bachu Venkat 
Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 39212 

IDBI Bank Ltd. v. Vikas Jain, (Ramalingam Sudhakar, President and Avinash Kumar Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 39210 

IDBI Bank Ltd. v. Vikram Jain, (Avinash Kumar Srivastava, Member (Technical) and Bachu Venkat 
Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 39236 

IDBI Bank Ltd. v. Vssunita Bardia, (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 38196 

IDBI Bank Ltd. v. ZICOM Electronic Security Systems Ltd., (Anuradha Sanjay Bhatia, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 39206 

IDBI Bank Ltd. v. ZICOM Electronic Security Systems Ltd., (Anuradha Sanjay Bhatia, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 39209 

IDBI Bank Ltd. v. Zicom Electronic Security Systems Ltd., (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 39211 

IDBI Trusteeship Services Ltd. v. Reliance Broadcast Network Ltd., (Anuradha Sanjay Bhatia, 
Member (Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 37977 

IDBI v. Reliance Naval & Engineering Ltd., (Deepti Mukesh, Member (Judicial) and Kaushalendra 
Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 38058 

IDBI v. Reliance Naval & Engineering Ltd., (Deepti Mukesh, Member (Judicial) and Kaushalendra 
Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 38059 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685157


 - 44 - 

© EBC Publishing Pvt Ltd 

IF&FS Financial Services Ltd. v. E Village Kendra Ltd., (Rohit Kapoor, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38362 

IFCI Ltd. v. ACCIL Hospitality Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38537 

IFCI Ltd. v. Mohit Arora, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38115 

IFCI Ltd. v. Pradeep Aggarwal, (Ramalingam Sudhakar, President and Avinash Kumar Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 38423 

IFCI Ltd. v. Ram Kishor Arora, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38123 

IFCI Ltd. v. Sangita Arora, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38110 

IFCI Ltd. v. Sangita Arora, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38111 

IFCI Ltd. v. Sunder Lal Dugar, (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 38019 

IFCI Ltd. v. Vikas Aggarwal, (Ramalingam Sudhakar, President and Avinash Kumar Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 38428 

IL & FS Financial Services Ltd. v. Empower India Ltd., (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 39013 

IL & FS Financial Services Ltd. v. New India Structures (P) Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38983 

IL & FS Financial Services Ltd. v. New India Structures (P) Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38986 

Impex Services India (P) Ltd. v. SSMP Industries Ltd., (Binod Kumar Sinha, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38564 

In tec Capital Ltd. v. Jagtar Singh, (Satya Ranjan Prasad, Member (Technical) and Bachu Venkat 
Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38608 

Indarprashtha Buildtech (P) Ltd. v. Anjani Realtors (P) Ltd., (Dharminder Singh, Member (Judicial) 
and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38816 

Indarprashtha Buildtech (P) Ltd. v. Anjani Realtors (P) Ltd., (Dharminder Singh, Member (Judicial) 
and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38819 

Index Logistics (P) Ltd. v. RCPL Logistics (P) Ltd., (Binod Kumar Sinha, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 39038 

India Bank v. Remibai Jeppair, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 39080 

India Factoring & Finance Solutions (P) Ltd. v. Globalite Industries (P) Ltd., (Binod Kumar Sinha, 
Member (Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine 
NCLT 38847 

India Overseas Bank v. JMD Oils (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38765 

Indiabulls Housing Finance Ltd. v. Forging (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) 
and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39279 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686373


 - 45 - 

© EBC Publishing Pvt Ltd 

Indiabulls Housing Finance Ltd. v. Forging (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39280 

Indiabulls Housing Finance Ltd. v. Forging (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38329 

Indiabulls Housing Finance Ltd. v. Gnex Projects (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38903 

Indiabulls Housing Finance Ltd. v. Gnex Projects (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38907 

Indiabulls Housing Finance Ltd. v. Shipra Leasing (P) Ltd., (Binod Kumar Sinha, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
38892 

Indiabulls Housing Finance Ltd. v. Vivek Infracon (P) Ltd., (Bachu Venkat Balaram Das, Member 
(Judicial) and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38702 

Indian Bank v. Prasanna Dugar, (Rohit Kapoor, Member (Judicial) and Harish Chander Suri, 
Member (Technical)), 2022 SCC OnLine NCLT 38063 

Indian Bank v. Prem Adip Rishi, (Bachu Venkat Balaram Das, Member (Judicial) and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39302 

Indian Bank v. Rajshree Dugar, (Rohit Kapoor, Member (Judicial) and Harish Chander Suri, Member 
(Technical)), 2022 SCC OnLine NCLT 38643 

Indian Overseas Bank v. Jason Dekor (P) Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 39155 

Indian Overseas Bank v. Jason Dekor (P) Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 39164 

Indian Overseas Bank v. Pearl Vision (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38061 

Indian Overseas Bank v. Pearl Vision (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38064 

Indian Overseas Bank v. Pearl Vision (P) Ltd., (Ramalingam Sudhakar, President and Avinash Kumar 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38062 

Indian Overseas Bank v. Pixion Media (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38216 

Indian Overseas Bank v. Shivam Continental (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38079 

Indian Overseas Bank v. Shree Murugan Flour Mills (P) Ltd., (R. Sucharitha, Member (Judicial) and 
Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38679 

Indian Renewable Energy Development Agency Ltd. v. Shri Saikrupa Sugar & allied Industries Ltd., 
(Shyam Babu Gautam, Member (Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC 
OnLine NCLT 38976 

Indo Pack Ltd. v. M Sea Pharmaceuticals (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38794 

Indu Corpn. (P) Ltd. v. Bhuwalka Steel Industries Ltd., (Kishore Vemulapalli, Member (Judicial) and 
Manoj Kumar Dubey, Member (Technical)), 2022 SCC OnLine NCLT 38587 

Indusind Bank Ltd. v. Cloud 9 Projects (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38615 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685710


 - 46 - 

© EBC Publishing Pvt Ltd 

IndusInd Bank Ltd. v. Hacienda Projects (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38074 

Indusind Bank Ltd. v. Zee Entertainmententerprises Ltd., (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38376 

Ingram Micro (P) Ltd. v. Care Office Equipment Ltd., (Deepti Mukesh, Member (Judicial) and Ajai 
Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 39173 

Ingram Micro India (P) Ltd. v. Edque Solutions (P) Ltd., (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38094 

Ingram Micro India (P) Ltd. v. Edque Solutions (P) Ltd., (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38096 

Ingram Micro India (P) Ltd. v. Fbonline Trading (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38663 

Inject Care Parentarals (P) Ltd. v. Vexta Laboratories (P) Ltd., (H.V. Subba Rao, Member (Judicial) 
and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 37994 

Inject Care Parenterals (P) Ltd. v. Vexta Laboratories (P) Ltd., (H.V. Subba Rao, Member (Judicial) 
and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 37995 

Innovative Facility Solutions (P) Ltd. v. SRS Real Infrastructure Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38955 

Insta Capital (P) Ltd. v. Kaskal Faqade (P) Ltd., (Anuradha Sanjay Bhatia, Member (Technical) and 
H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 37954 

Insta Capital (P) Ltd. v. Orienta Cine Advertising (P) Ltd., (Manoj Kumar Dubey, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38478 

Intec Capital Ltd. v. Delco Infrastructure Projects Ltd., (Dharminder Singh, Member (Judicial) and 
Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38250 

Intec Capital Ltd. v. Jagtar Singh & Sons Hydraulics (P) Ltd., (Satya Ranjan Prasad, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
39232 

Intec Capital Ltd. v. Precious Hospitality & Leisure (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38926 

International Asset Reconstruction Co. (P) Ltd. v. Atlanti Spinning & Weaving Mills Ltd., (Venkata 
Ramakrishna Badarinath Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member 
(Technical)), 2022 SCC OnLine NCLT 38586 

International Combustion (India) Ltd. v. Indure (P) Ltd., (Binod Kumar Sinha, Member (Technical) 
and Bachu Venkat Balaram Das, Member (Technical)), 2022 SCC OnLine NCLT 37896 

Inventure Finance (P) Ltd. v. Good Value Financial Services (P) Ltd., (Shyam Babu Gautam, 
Member (Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38515 

Iraki Trading Co. v. C M Smith & Sons Ltd., (Madan B. Gosavi, Member (Judicial) and Satya Ranjan 
Prasad, Member (Technical)), 2022 SCC OnLine NCLT 38479 

Ishap Sharma v. SMID Infrastructure (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38185 

Ishwarya Lakshmi Finance (P) Ltd, In re, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, 
Member (Technical)), 2022 SCC OnLine NCLT 38727 

IT Power Consulting (P) Ltd., In re, (Ramalingam Sudhakar, President and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 39331 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686425


 - 47 - 

© EBC Publishing Pvt Ltd 

IVRCL Ltd. v. SBI, (Bhaskara Pantula Mohan, Member (Judicial) and Binod Kumar Sinha, Member 
(Technical)), 2022 SCC OnLine NCLT 39010 

IVRCL Ltd. v. SBI, (Bhaskara Pantula Mohan, Member (Judicial) and Binod Kumar Sinha, Member 
(Technical)), 2022 SCC OnLine NCLT 39016 

IVRCL Ltd. v. SBI, (Bhaskara Pantula Mohan, Member (Judicial) and Binod Kumar Sinha, Member 
(Technical)), 2022 SCC OnLine NCLT 39019 

IVRCL Ltd. v. SBI, (Bhaskara Pantula Mohan, Member (Judicial) and Veera Brahma Rao Arekapudi, 
Member (Technical)), 2022 SCC OnLine NCLT 39240 

J.K. Coating Centre v. Alumilite Architectural Ltd., (Anuradha Sanjay Bhatia, Member (Technical) 
and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38530 

Jadu Nath Behura v. Mahavir Stone Crushing (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38068 

Jagatjit Industries Ltd. v. Jagat Realcon (P) Ltd., (Satya Ranjan Prasad, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 37891 

Jagdish Timber Mart v. Safeflex International Ltd., (Deep Chandra Joshi, Member (Judicial) and 
Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38323 

Jai Narayan v. Juggilal Kamlapat Jute Mills Co. Ltd., (Harnam Singh Thakur, Member (Judicial) and 
Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38203 

Janatics India (P) Ltd. v. Air Flow equipments India (P) Ltd., (S. Ramathilagam, Member (Judicial) 
and Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38192 

Janatics India (P) Ltd. v. Air Flow Equipments India (P) Ltd., (S. Ramathilagam, Member (Judicial) 
and Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38195 

Jasmeet Associates v. Shri Ganesh Fire Equipments (P) Ltd., (Dharminder Singh, Member (Judicial) 
and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38618 

Jay Bhawani Coal Fields (P) Ltd. v. Jalaram Coal & Energy (P) Ltd., (Anuradha Sanjay Bhatia, 
Member (Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 39064 

Jay Indra Kumar Bardolia v. Merchant Construction Ltd., (Shyam Babu Gautam, Member 
(Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38994 

Jay Manek Steels v. Yogi Infrastructure (P) Ltd., (Madan B. Gosavi, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 38539 

Jayantkumar Nanalal Vanani v. Modest Infrastructure (P) Ltd., (H.V. Subba Rao, Member (Judicial) 
and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38467 

Jayna Traders (P) Ltd. v. Calzini Fashions Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38041 

JC Enterprises (P) Ltd. v. Fervent Global, (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38399 

JHS Svendgaard Laboratories Ltd. v. HT Media Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 37890 

Jiangsu Yinhe Electronics Co Ltd. v. Madurai Krishna Network Ltd., (S. Ramathilagam, Member 
(Judicial) and Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38928 

Jiangsu Yinhe Electronics Co. Ltd. v. Madurai Krishna Network (P) Ltd., (S. Ramathilagam, Member 
(Judicial) and Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38931 

Jitendra Amar Nagpal v. Abhushan Ornaments (P) Ltd., (Shyam Babu Gautam, Member (Technical) 
and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38773 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685868


 - 48 - 

© EBC Publishing Pvt Ltd 

JM Financial Asset Reconstruction Co. Ltd. v. Midnapur Netting (P) Ltd., (Rohit Kapoor, Member 
(Judicial) and Harish Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38502 

JM Financial Asset Reconstruction Co. Ltd. v. Raipur Treasure Island (P) Ltd., (Manoj Kumar 
Dubey, Member (Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine 
NCLT 38117 

JM Financial Asset Reconstruction Co. Ltd. v. Samay Electronics (P) Ltd., (Madan B. Gosavi, 
Member (Judicial) and Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine 
NCLT 39002 

Johnson Lifts (P) Ltd. v. Tracks & towers Infratech (P) Ltd., (Bhaskara Pantula Mohan, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38509 

Johnson Lifts (P) Ltd. v. Tracks & Towers Infratech (P) Ltd., (Bhaskara Pantulamohan, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38507 

JP Textile Timber Traders v. Snehdaxa Infrastructure (P) Ltd., (Deepti Mukesh, Member (Judicial) 
and Ajai Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38468 

K.S. Venkatraman & Co. (P) Ltd. v. SAK Buildtech (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38705 

Kabir Impex v. Swati Cast & Forge (P) Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38602 

Kadakia Plastics & Chemicals (P) Ltd. v. Abhishri Packaging (P) Ltd., (Anuradha Sanjay Bhatia, 
Member (Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38915 

Kalibar Assoacites (P) Ltd. v. LVS Estates (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38000 

Kaliber Associates (P) Ltd. v. HPT Constructions (P) Ltd., (Bachu Venkat Balaram Das, Member 
(Judicial) and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38629 

Kallani Distributors v. Nya Steel Tea Estate (P) Ltd., (Rohit Kapoor, Member (Judicial) and Harish 
Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38169 

Kallani Distributors v. Sylee Tea Estate (P) Ltd., (Rohit Kapoor, Member (Judicial) and Harish 
Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38134 

Kamal Kishore Goyal v. Supreme Polytubes Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39048 

Kamal Luthra v. Sohan Minerals & Mining Co. (P) Ltd., (Rohit Kapoor, Member (Judicial) and 
Harish Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38445 

Kamal Renu Credit & Invest (P) Ltd. v. V4 Infrastructure (P) Ltd., (Dharminder Singh, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38685 

Karina Healthcare (P) Ltd. v. HN Reacon (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38090 

Karur Vyasa Bank v. Vinay Sharma, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38322 

Karur Vysya Bank v. Akash Goyal, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38014 

Karur Vysya Bank v. Ashok Mittal, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38001 

Karur Vysya Bank v. Chand Kumar Goyal, (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38030 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685128


 - 49 - 

© EBC Publishing Pvt Ltd 

Karur Vysya Bank v. Mahdoom Bawa Bahrudeen Noorul Ameen, (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38049 

Karur Vysya Bank v. R K Sharma, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38050 

Karur Vysya Bank v. Seema Mittal, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 37983 

Karur Vysya Bank v. Sumit Goyal, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38060 

Karur Vysya Bank v. Vaibhav Singhal, (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38057 

Karur Vysya Bank v. Veena Goyal, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38132 

Kashyap Infraprojects (P) Ltd. v. Hi-Tech Sweet Water Technologies (P) Ltd., (Madan B. Gosavi, 
Member (Judicial) and Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine 
NCLT 38405 

Kashyap Organics (P) Ltd., In re, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 37894 

Kaur Sain Ved Parkash v. Amarprakash Rice Exports (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38982 

Kay Iron Works (Yamunanagar) (P) Ltd. v. Ghanaram Infraengineers (P) Ltd., (P.S.N. Prasad, 
Member (Judicial) and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38855 

Kaybee Industrial Alloys (P) Ltd. v. Isinox Ltd., (H.V. Subba Rao, Member (Judicial) and Anuradha 
Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 39218 

Kayem Industries Partnership Firm v. Aashinita Enterprise LLP, (Madan B. Gosavi, Member 
(Judicial) and Satya Ranjan Prasad, Member (Technical)), 2022 SCC OnLine NCLT 38818 

KCO Aluminium v. Elhard Marketing Ltd., (Rohit Kapoor, Member (Judicial) and Balraj Joshi, 
Member (Technical)), 2022 SCC OnLine NCLT 38525 

KDH Travels (P) Ltd. v. India Sports Flashes (P) Ltd., (Dharminder Singh, Member (Judicial) and 
Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38380 

KDH Travels (P) Ltd. v. India Sports Flashes (P) Ltd., (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38382 

Kelvin Air Conditioning & Ventilation Systems (P) Ltd. v. Triumph Reality (P) Ltd., (P.S.N. Prasad, 
Member (Judicial) and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38732 

Keyur J Shah, In re, (Deepti Mukesh, Member (Judicial) and Ajai Das Mehrotra, Member 
(Technical)), 2022 SCC OnLine NCLT 38065 

Khandelwal Group (P) Ltd. v. Panache Construction (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38997 

Kiran Baban Waykar for Waykar Engineers v. Yarunara Technologies (P) Ltd., (Anuradha Sanjay 
Bhatia, Member (Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 
38151 

Kissan Impex (P) Ltd. v. Anita Garg, (Bachu Venkat Balaram Das, Member (Judicial) and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39185 

Kissan Impex (P) Ltd. v. Anita Garg, (Ramalingam Sudhakar, President and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 39191 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686285


 - 50 - 

© EBC Publishing Pvt Ltd 

Kissan Impex (P) Ltd. v. Prem Chand Garg, (Bachu Venkat Balaram Das, Member (Judicial) and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39165 

Kissan Impex (P) Ltd. v. Prem Chand Garg, (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39168 

KNK Ship Management v. Thirani Industries Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 39009 

Kone Elevator India (P) Ltd. v. Three C Facility Management (P) Ltd., (Dharminder Singh, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38745 

Kotak Mahindra Bank v. Arun Shelters (P) Ltd., (Kishore Vemulapalli, Member (Judicial) and Manoj 
Kumar Dubey, Member (Technical)), 2022 SCC OnLine NCLT 37928 

Krishiv Poly Products v. Gromor Overseas Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38269 

Krishna Kumar Mintri v. Dew Tea Plantation (P) Ltd., (Rohit Kapoor, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2022 SCC OnLine NCLT 37999 

KSA Rampart (P) Ltd., In re, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38031 

KSA Rampart (P) Ltd., In re, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38033 

KTR Management Service (P) Ltd. v. Sahara Hospitality Ltd., (Shyam Babu Gautam, Member 
(Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 39125 

Kuber Dutt Construction (P) Ltd. v. BCT Infrastructure, (Rohit Kapoor, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38348 

L & T Finance Ltd. v. Radius Infra Holding (P) Ltd., (Manoj Kumar Dubey, Member (Technical) and 
Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38815 

Lakhan Singh v. Alaknanda Buildtech (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38853 

Lakshya Infrapromoters (P) Ltd. v. Indure (P) Ltd., (Binod Kumar Sinha, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38666 

Lalit Maheshwari v. Parsvnath Landmark Developers (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38344 

LALSA v. JUGGILAL KAMLAPAT JUTE MILLS Co. Ltd., (Harnam Singh Thakur, Member (Judicial) 
and Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 39143 

Laqshya Media Ltd. v. Kanakia Spaces Realty (P) Ltd., (Shyam Babu Gautam, Member (Technical) 
and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 39135 

Laxman Kumar Dewangan v. BN Gold Real Estate & Allied Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39225 

Laxmi Narayan Sharma v. TSN Raja, (Venkata Ramakrishna Badarinath Nandula, Member (Judicial) 
and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 39330 

Laxmidhar Mohanty v. Simplex Infrastructure Ltd., (Rohit Kapoor, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2022 SCC OnLine NCLT 39129 

Lease Plan India (P) Ltd. v. Ansal Properties & Infrastructure Ltd., (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 39123 

Lee & Muirhead (P) Ltd. v. Nuclear Power Corpn. of India Ltd., (H.V. Subba Rao, Member (Judicial) 
and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38923 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686018


 - 51 - 

© EBC Publishing Pvt Ltd 

Lee &Muirhead (P) Ltd. v. Nuclear Power Corpn. of IndiaLtd, (H.V. Subba Rao, Member (Judicial) 
and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38918 

Leomine Organics (P) Ltd. v. Khator Fibre & Fabrics Ltd., (Deep Chandra Joshi, Member (Judicial) 
and Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38821 

LH Asian Trade Finance Fund Ltd. v. Piyoosh Goyal, (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38153 

LH Asian Trade Finance Fund Ltd. v. Piyoosh Goyal, (P. Mohan Raj, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38155 

LIC Housing F inance Ltd. v. Butta Infrastructure (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 38103 

LIC Housing Finance Ltd. v. Durha Vitrak (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) 
and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38373 

LIC Housing Finance Ltd. v. IREO Waterfront (P) Ltd., (Bachu Venkat Balaram Das, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38173 

LIC Housing Finance Ltd. v. K V Developers (P) Ltd., (Binod Kumar Sinha, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38707 

LICHFL Trustee Co. (P) Ltd. v. B Anand Kumar, (Telaprolu Rajani, Member (Judicial) and Sameer 
Kakar, Member (Technical)), 2022 SCC OnLine NCLT 39208 

Limestone Commercial (P) Ltd. v. Aiglet Suppliers (P) Ltd., (Rohit Kapoor, Member (Judicial) and 
Harish Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 39082 

Lonely Planet India (P) Ltd. v. Registrar of Companies, (Dharminder Singh, Member (Judicial) and 
Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38522 

Lord Krishna Security & Services (P) Ltd. v. Aditya Multicom (P) Ltd., (Rohit Kapoor, Member 
(Judicial) and Balraj Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38698 

Lucky Packers v. RS Seven Lifestyle (P) Ltd., (Binod Kumar Sinha, Member (Technical) and Bachu 
Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38159 

Lucky Packers v. Weltech India (P) Ltd., (Binod Kumar Sinha, Member (Technical) and Bachu 
Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 39034 

Luminor v. M J Casting Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38104 

M K Ravi v. G A Builders (P) Ltd., (Anuradha Sanjay Bhatia, Member (Technical) and H. V. Subba 
Rao, Member (Judicial)), 2022 SCC OnLine NCLT 39260 

M K Ravi v. G A Builders (P) Ltd., (Anuradha Sanjay Bhatia, Member (Technical) and H.V. Subba 
Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38850 

M M Iron & Steels v. ASPG Infrastructure (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38772 

M Palanisamy, In re, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member (Technical)), 
2022 SCC OnLine NCLT 38939 

M.D. Enterprises v. S.P.Y. Agro Industries Ltd., (Venkata Ramakrishna Badarinath Nandula, Member 
(Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 
37917 

M3BI India (P) Ltd. v. Helios & matheson Information Technology Ltd., (Telaprolu Rajani, Member 
(Judicial) and Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38885 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685980


 - 52 - 

© EBC Publishing Pvt Ltd 

Mack Star Marketing (P) Ltd. v. Oriflame India (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38020 

Mafatlal Sawalchand Bafna v. Varsha Corpn. Ltd., (Shyam Babu Gautam, Member (Technical) and 
P.N. Deshmukh (Retd.), Member (Judicial)), 2022 SCC OnLine NCLT 38747 

Mahavir Agarwal v. Khetan Apparel (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and Prasanta 
Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 39171 

Mahesh Kumar Panwar v. Abhishek Anand, (P.S.N. Prasad, Member (Judicial) and Binod K. Sinha, 
Member (Technical)), 2022 SCC OnLine NCLT 37932 

Mahesh Sharma v. Onspon Services (P) Ltd., (Harnam Singh Thakur, Member (Judicial) and Subrata 
Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 39029 

Mahi Buildhome (P) Ltd. v. Unibera Developers (P) Ltd., (Dharminder Singh, Member (Judicial) and 
Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38459 

Major Brands (India) (P) Ltd. v. Gaurik Fashions (P) Ltd., (Dharminder Singh, Member (Judicial) 
and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38859 

Mallesham Jetti v. Ebusinessware (India) (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39322 

Manimudra Vincom (P) Ltd. v. Clarity Roadlink (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38378 

Manju Dhariwal v. RMA Metals & Alloys, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, 
Member (Technical)), 2022 SCC OnLine NCLT 38007 

Manjushree Technopack Ltd. v. Hansraj Agrofresh (P) Ltd., (Harnam Singh Thakur, Member 
(Judicial) and Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38812 

Manlax Lifesciences v. Pharma (P) Ltd., (Anuradha Sanjay Bhatia, Member (Technical) and H.V. 
Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 37885 

Manoj Kumar & Co. v. Mataji Dyeing Mills (P) Ltd., (Deepti Mukeh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 39198 

Manu Engineering & Traders v. Vardhman Polytex Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38066 

Maryam Maqbool Dhoki v. Vgm Holdings, (Anuradha Sanjay Bhatia, Member (Technical) and H.V. 
Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 39086 

Maulik Patel Proprietor of Novel Chem v. Fairmate Chemicals (P) Ltd., (Madan B. Gosavi, Member 
(Judicial) and Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 38563 

Maurya Manpower Services (P) Ltd. v. Anang Kumar Sandilya Resolution, (Rohit Kapoor, Member 
(Judicial) and Harish Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38470 

Mayank Bhagya v. APUS APPS (P) Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38644 

Mayank Harshad Talati v. Greens Farm Tech (P) Ltd., (Kishore Vemulapalli, Member (Judicial) and 
Manoj Kumar Dubey, Member (Technical)), 2022 SCC OnLine NCLT 37915 

Mcgraw Hill Education (India) (P) Ltd. v. UBS Publishers Distributors (P) Ltd., (Dharminder Singh, 
Member (Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38823 

McWane India (P) Ltd. v. Technofab Engineering Ltd., (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 39257 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686351


 - 53 - 

© EBC Publishing Pvt Ltd 

MECL Employees Provident Fund Trust v. Punjab State Industrial Development Corpn. Ltd., (Subrata 
Kumar Dash, Member (Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC 
OnLine NCLT 38641 

Medisys Medicare (P) Ltd. v. Oxygen Medicare Cancercare (P) Ltd., (Venkata Ramakrishna 
Badarinath Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 
2022 SCC OnLine NCLT 38681 

Meena Sakariya v. Hreck Engineers (P) Ltd., (Anuradha Sanjay Bhatia, Member (Technical) and 
H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38400 

Melgiri Enterprises v. Scope Vincom Industries (P) Ltd., (Rohit Kapoor, Member (Judicial) and 
Harish Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 39316 

Merckens Karton-UND Pappen Fabric GMBH v. Franco Leone Ltd., (Dharminder Singh, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 37942 

Merckens Karton-UND Pappen Fabric GMBH v. Franco Leone Ltd., (Dharminder Singh, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 37943 

Merckens Karton-UND Pappen Fabric GMBH v. Franco Leone Ltd., (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 37945 

Merckens Karton-UND Pappen Fabric GMBH v. Franco Leone Ltd., (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 37947 

Merckens Karton-UND Pappen Fabric GMBH v. Franco Leone Ltd., (P. Mohan Raj, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 37950 

Merckens Karton-UND Pappen Fabric GMBH v. Franco Leone Ltd., (Ramalingam Sudhakar, 
President and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 37951 

Metenere Ltd. v. GKEM International (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39205 

Metenere Ltd. v. GRID Industries (P) Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39213 

Metenere Ltd. v. Maxop Engineering Co. (P) Ltd., (Satya Ranjan Prasad, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38940 

Meva Lal v. Juggilal Kamlapat Jute Mills Co. Ltd., (Harnam Singh Thakur, Member (Judicial) and 
Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 37892 

MG Co. (P) Ltd. v. ROC, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38004 

MI Mullan Bone Mills v. Bharat Potteries Ltd., (Deep Chandra Joshi, Member (Judicial) and Prasanta 
Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38565 

MITC Rolling Mills (P) Ltd. v. Rajesh Estates & Nirman (P) Ltd., (H.V. Subba Rao, Member 
(Judicial) and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38352 

Mk Engineering v. PNK Automotive India (P) Ltd., (S. Ramathilagam, Member (Judicial) and Sameer 
Kakar, Member (Technical)), 2022 SCC OnLine NCLT 39040 

Modi Oil & General Mills v. Tirupati Coatings (P) Ltd., (Dharminder Singh, Member (Judicial) and 
Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 37904 

Modi Oil & General Mills v. Tirupati Coatings (P) Ltd., (Dharminder Singh, Member (Judicial) and 
Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 37906 

Mohan Nandkishore Gupta, In re, (H.V. Subba Rao, Member (Judicial) and Anuradha Sanjay Bhatia, 
Member (Technical)), 2022 SCC OnLine NCLT 38714 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685809


 - 54 - 

© EBC Publishing Pvt Ltd 

Mohinder Pal Singh Gill v. Raheja Developers Ltd., (Ramalingam Sudhakar, President and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 37952 

Mohit Kumar Gupta v. Twenty Four Systems (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39083 

Mohit Kumar Gupta v. Twenty-Four Systems (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39079 

Momhil Productions Ltd. v. Eros International Media Ltd., (Anuradha Sanjay Bhatia, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38637 

Montage Global (P) Ltd. v. Himalya Food International Ltd., (Dharminder Singh, Member (Judicial) 
and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38519 

Montage Global (P) Ltd. v. Himalya Food International Ltd., (Dharminder Singh, Member (Judicial) 
and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38520 

Montecarlo Ltd. v. GRG Infrastructure (P) Ltd., (Madan B. Gosavi, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 37940 

Morya Buildcon (P) Ltd. v. Morya Infraconstruct (P) Ltd., (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 37989 

MR Trading Co v. Anupam Industries Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 39241 

MRP Enterprises Ltd. v. Supreme Infrastructure India Ltd., (Manoj Kumar Dubey, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 39042 

MS Shoes East Ltd. v. Union of India, (Ramalingam Sudhakar, President and Avinash Kumar 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38562 

Mukesh Kumar Goyal v. M.J. Engineering Works (P) Ltd., (Dharminder Singh, Member (Judicial) and 
Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 39334 

Mukta Rastogi v. Omkar Realtors & Developers (P) Ltd., (Shyam Babu Gautam, Member (Technical) 
and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38462 

Myind Med Tech Inovations (P) Ltd, In re, (Venkata Ramakrishna Badarinath Nandula, Member 
(Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 
38226 

N Johnson Engineers (P) Ltd. v. Natarajsai Hotels, (Harnam Singh Thakur, Member (Judicial) and 
Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38313 

N S Engineers v. IHITA Engineering Services (P) Ltd., (Telaprolu Rajani, Member (Judicial) and 
Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38959 

Nakoda Bhairav Construction v. Oriental Structural Engineers (P) Ltd., (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38894 

Namrata Steel v. Phooltas Transrail Ltd., (Rohit Kapoor, Member (Judicial) and Balraj Joshi, 
Member (Technical)), 2022 SCC OnLine NCLT 38420 

Nancy Ispat (P) Ltd. v. S.D. Engineers Tech (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38670 

Nanz Med Science Pharma (P) Ltd. v. Elder Projects Ltd., (Shyam Babu Gautam, Member 
(Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38950 

Napin Impex Ltd. v. Gromor Overseas Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38273 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685371


 - 55 - 

© EBC Publishing Pvt Ltd 

Narayani Ispat Ltd. v. Aditya Exim Ltd., (Shammi Khan, Member (Judicial) and Ajai Das Mehrotra, 
Member (Technical)), 2023 SCC OnLine NCLT 40442 

Naresh Kumar v. International Land Developers (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39020 

Naresh Kumar v. International Land Developers (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39023 

Naseem Vohra v. IIHT Systems Ltd., (Binod Kumar Sinha, Member (Technical) and Bachu Venkat 
Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38402 

Nashik Forge (P) Ltd., In re, (Manoj Kumar Dubey, Member (Technical) and Kishore Vemulapalli, 
Member (Judicial)), 2022 SCC OnLine NCLT 38360 

National Steel & Agro Industries Ltd. v. Toptrade Mercantiles (P) Ltd., (H.V. Subba Rao, Member 
(Judicial) and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38619 

Nav Bharat Agencies v. Ohia Cardiology Associates India (P) Ltd., (Rohit Kapoor, Member (Judicial) 
and Balraj Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38517 

Navair International (P) Ltd. v. Entertainment City Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39290 

Neelam Singh v. Mega Soft Infrastructure (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 37937 

Neelam Singh v. Mega Soft Infrastructure (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 37946 

Neha R. Pundir v. Rao Edusolutions (P) Ltd., (H.V. Subba Rao, Member (Judicial) and Anuradha 
Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 37901 

Netafim Agricultural Financing Agency (P) Ltd. v. Purti Power & Sugar Ltd., (Anuradha Sanjay 
Bhatia, Member (Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 
38326 

Netfinity Solutions v. Karvy DigiKonnect Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38805 

New Consolidated Construction Co. Ltd. v. XRBIA Developers Ltd., (Anuradha Sanjay Bhatia, 
Member (Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38446 

Newzone Tie Up (P) Ltd. v. Naturefresh Industries Ltd., (Madan B. Gosavi, Member (Judicial) and 
Satya Ranjan Prasad, Member (Technical)), 2022 SCC OnLine NCLT 38616 

Nilesh Vasantrao Bhorkar-Propreitor NB Equipments & Engineering Services v. Indure (P) Ltd., 
(Binod Kumar Sinha, Member (Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 
2022 SCC OnLine NCLT 38257 

Nimesh Shah Proprietor of Western Pharma v. Osaka Pharmaceuticals (P) Ltd., (Deepti Mukesh, 
Member (Judicial) and Ajai Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 
38978 

Nippon Life India AIF management Ltd. v. Arkis Atelier Design India (P) Ltd., (S. Ramathilagam, 
Member (Judicial) and Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38905 

Niro Ceramic India (P) Ltd. v. Golden India Tiles Co. (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38234 

Nishant Joshi v. Dwarkadhis Projects (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38021 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685119


 - 56 - 

© EBC Publishing Pvt Ltd 

Nitesh Bansal v. Tirupati Coatings (P) Ltd., (Dharminder Singh, Member (Judicial) and Binod Kumar 
Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38363 

Nitesh Bansal v. Tirupati Coatings (P) Ltd., (Dharminder Singh, Member (Judicial) and Binod Kumar 
Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38367 

Nitya Electrocontrols (P) Ltd. v. VA Tech Wabag Ltd., (S. Ramathilagam, Member (Judicial) and 
Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38143 

NLDK Timbers (P) Ltd. v. Lav Laxmi Land Developers (P) Ltd., (Harnam Singh Thakur, Member 
(Judicial) and Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38150 

Noble Coop. Bank Ltd. v. Shivkala Developers (P) Ltd., (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38776 

Noble Coop. Bank Ltd. v. Shivkala Developers (P) Ltd., (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38780 

Noble Resources International (P) Ltd. v. Sona Alloys (P) Ltd., (Deepti Mukesh, Member (Judicial) 
and Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 39045 

Nova Cosmetics (P) Ltd. v. Phantom Resources (P) Ltd., (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38347 

NSL Krishna Veni Sugars Ltd. v. Trident Sugars Ltd., (N. Venkata Ramakrishna Badarinath, Member 
(Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 
38162 

NSL Krishnaveni Sugars Ltd. v. Trident Sugars Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 
38156 

NSL Krishnaveni Sugars Ltd. v. Trident Sugars Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine 
NCLT 38160 

NSL Nagapatnam Power & Infratech Ltd., In re, (Bhaskara Pantula Mohan, Member (Judicial) and 
Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 37938 

Nuberg Zirax Engineering (P) Ltd., In re, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38631 

Nupur Finvest (P) Ltd. v. IVR Prime IT SEZ (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38287 

Nupur Finvest (P) Ltd. v. IVR Prime IT. SEZ (P) Ltd., (Bachu Venkat Balaram Das, Member 
(Judicial) and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38290 

Nutech Foils v. Spen Formulations (P) Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38788 

Nuvoco Vistas Corpn. Ltd. v. WIG Brothers Constructions (P) Ltd., (Binod Kumar Sinha, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
39219 

OCS Group (India) (P) Ltd. v. Ekta Residency (P) Ltd., (Madan B. Gosavi, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 38872 

Om Kumar v. Upal Buildtech (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38583 

Om Logistics Ltd. v. Mitashi Edutainment (P) Ltd., (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38881 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685976


 - 57 - 

© EBC Publishing Pvt Ltd 

OM Stampings (P) Ltd. v. Nelco Electricals (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38640 

Omansh Enterprises Ltd. v. Kay EM Foods Industries (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38936 

Omansh Enterprises Ltd. v. Kay EM Foods Industries (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38938 

Omkara Assets Reconstruction (P) Ltd. v. K.S.N Buildwell (P) Ltd., (Dharminder Singh, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 39313 

Omkara Assets Reconstruction (P) Ltd. v. K.S.N Buildwell (P) Ltd., (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38696 

Omkara Assets Reconstruction (P) Ltd. v. K.S.N Buildwell (P) Ltd., (Ramalingam Sudhakar, President 
and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38699 

Omkara Assets Reconstruction (P) Ltd. v. Marshall Breeders (P) Ltd., (Shyam Babu Gautam, Member 
(Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38206 

Omkara Assets Reconstruction (P) Ltd. v. Nassolkem (P) Ltd., (Anuradha Sanjay Bhatia, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 37933 

Omkara Assets Reconstruction (P) Ltd. v. Vyva Apparels (India) (P) Ltd., (Manoj Kumar Dubey, 
Member (Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 
39175 

OPG Power Generation (P) Ltd. v. AKMG Alloys (P) Ltd., (S. Ramathilagam, Member (Judicial) and 
Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38751 

Opportune Hospitality Services v. Jabalpur Waste Collection & Transportstion Management (P) Ltd., 
(Anuradha Sanjay Bhatia, Member (Technical) and H.V. Subba Rao, Member (Judicial)), 2022 
SCC OnLine NCLT 39049 

Oriental Bank of Commerce v. Medley Hotels & Resorts (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39060 

Oriental Bank of Commerce v. Medley Hotels & Resorts (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39327 

Oriental Bank of Commerce v. Piyush Colonisers Ltd., (Ramalingam Sudhakar, President and 
Avinash Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38282 

Oriental Bank of Commerce v. Sonear Industries Ltd., (Bachu Venkat Balaram Das, Member 
(Judicial) and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39124 

OXYZO Financial Services (P) Ltd. v. Star Pet Trading (P) Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39025 

P & R Infraprojects Ltd. v. OFB Tech (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38946 

P K Sales Co. (P) Ltd., In re, (Bachu Venkat Balaram Das, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38053 

Packwell (India) (P) Ltd. v. Emgee Cables & Communications Ltd., (Deep Chandra Joshi, Member 
(Judicial) and Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 39163 

Paisalo Digital Ltd. v. Amiprabhu Developers (P) Ltd., (Ramalingam Sudhakar, Member (Technical) 
and Avinash K. Srivastava, Member (Judicial)), 2022 SCC OnLine NCLT 38223 

Paisalo Digital Ltd. v. Amiprabhu Developers (P) Ltd., (Ramalingam Sudhakar, Member (Technical) 
and Avinash Kumar Srivastava, Member (Judicial)), 2022 SCC OnLine NCLT 38220 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685318


 - 58 - 

© EBC Publishing Pvt Ltd 

Paisalo Digital Ltd. v. Sahni Aquatech. (P) Ltd., (Satya Ranjan Prasad, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 39276 

Paisalo Digital Ltd. v. Solitaire Realinfra (P) Ltd., (Avinash Kumar Srivastava, Member (Technical) 
and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38174 

Paisalo Digital Ltd. v. Solitairian Buildspace (P) Ltd., (Avinash Kumar Srivastava, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
38182 

Paisalo Digital Ltd. v. Solitairian Buildspace (P) Ltd., (Satya Ranjan Prasad, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38184 

Paisalo Digital Ltd. v. Solitairian Realinfra (P) Ltd., (Satya Ranjan Prasad, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38175 

Paisalo Digital Ltd. v. Uniglobal Ventures, (Binod Kumar Sinha, Member (Technical) and Bachu 
Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38318 

Paisalo Digital Ltd. v. Uniglobal Ventures, (Ramalingam Sudhakar, President and Avinash Kumar 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38315 

Paisalo Digitasl Ltd. v. Sahni Aquatech (P) Ltd., (Avinash Kumar Srivastava, Member (Technical) 
and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38211 

Panash Educational Service (P) Ltd. v. Abhishek Anand, (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38081 

Panchshree Dealmark (P) Ltd., In re, (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 39127 

Pankaj Harilal Valia v. Personal Gaurantor, (Madan B. Gosavi, Member (Judicial) and Prasanta 
Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38015 

Pankaj Mehta v. Ansal Hi-Tech Township Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39120 

Pankaj Singh v. AFTEK Infrastructures (P) Ltd., (Harnam Singh Thakur, Member (Judicial) and 
Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38889 

Paras Gems v. DRD Gems, (Anuradha Sanjay Bhatia, Member (Technical) and H.V. Subba Rao, 
Member (Judicial)), 2022 SCC OnLine NCLT 37962 

Pardesi v. Juggilal Kamlapat Jute Mills Co. Ltd., (Harnam Singh Thakur, Member (Judicial) and 
Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38711 

Parivartan Investment & Finance Co. v. Haryana Telecom Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38648 

Parivartan Investment & Finance Co. v. Haryana Telecom Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39300 

Parko Industries India v. Atlas Cycles (Haryana) Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39199 

Partha Dattagupta v. Rise Projects (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38589 

Partha Dattagupta v. Rise Projects (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38592 

Partha Dattagupta v. Rise Projects (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38595 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685690


 - 59 - 

© EBC Publishing Pvt Ltd 

Pawan Kumar Bang v. Star Valley Buildhome (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and 
Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 37887 

Pawan Kumar Goenka v. Nahorjan Tea Co. (P) Ltd., (Rohit Kapoor, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38017 

Pegasus Assets Reconstruction (P) Ltd. v. Le Loisir Resorts Ltd., (Manoj Kumar Dubey, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38170 

Pegasus Assets Reconstruction (P) Ltd. v. Whiz Enterprise (P) Ltd., (Anuradha Sanjay Bhatia, 
Member (Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38862 

Perfect Infraengineers Ltd. v. L G Electronics India (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38540 

Perfect Infraengineers Ltd. v. L G Electronics India (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38545 

Phi Fininvest (P) Ltd. v. Eurotherm Hema Radiators India Ltd., (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38193 

PHL Fininvest (P) Ltd. v. Kay Jay Leasing Ltd., (Dharminder Singh, Member (Judicial) and Binod 
Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38561 

PHL Finvest (P) Ltd. v. Chandresh Jajoo, (Ramalingam Sudhakar, President and Avinash Kumar 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38845 

Phoenix ARC (P) Ltd. v. Taradevi Bhoot, (Anuradha Sanjay Bhatia, Member (Technical) and H.V. 
Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38748 

Pi Tree Consultancy Services (P) Ltd. v. FIS Payment Solutions & Services India (P) Ltd., 
(Dharminder Singh, Member (Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine 
NCLT 38147 

Pinnacle Capital Solutions (P) Ltd. v. Sumangalam Impex (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39266 

Piramal Capital & Housing Finance Ltd. v. Andes Town Planners (P) Ltd., (Binod Kumar Sinha, 
Member (Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine 
NCLT 38023 

Piramal Capital & Housing Finance Ltd. v. B Nanji Enterprises Ltd., (Deepti Mukesh, Member 
(Judicial) and Ajai Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38394 

Piramal Capital & Housing Finance Ltd. v. Crystal Facilities Management (P) Ltd., (P.S.N. Prasad, 
Member (Judicial) and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39277 

Piramal Capital & Housing Finance Ltd. v. Earthcon Constructions (P) Ltd., (Dharminder Singh, 
Member (Judicial) and Satya Ranjan Prasad, Member (Technical)), 2022 SCC OnLine NCLT 
38305 

Piramal Capital & Housing Finance Ltd. v. Hydric Infrastructure (P) Ltd., (P.S.N. Prasad, Member 
(Judicial) and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38236 

Piramal Capital & Housing Finance Ltd. v. Hydric Town Planners (P) Ltd., (P.S.N. Prasad, Member 
(Judicial) and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38238 

Piramal Capital & Housing Finance Ltd. v. Magic Express Technology (P) Ltd., (Anuradha Sanjay 
Bhatia, Member (Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 
39317 

Piramal Capital & Housing Finance Ltd. v. Merino Shelters (P) Ltd., (Shyam Babu Gautam, Member 
(Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38146 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685244


 - 60 - 

© EBC Publishing Pvt Ltd 

PNB Housing Finance Ltd. v. Ashok Kumar Gupta, (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38384 

PNB Housing Finance Ltd. v. Ram Kishore Arora, (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39090 

PNB Housing Finance Ltd. v. Ram Kishore Arora, (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39093 

PNB Housing Finance Ltd. v. Sangita Aror, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 39270 

PNB Housing Finance Ltd. v. Sangita Arora, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 39182 

PNB Housing Finance Ltd. v. Sequal Buildcon (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38960 

Posco India Processing Centre (P) Ltd. v. Nucleus Satellite Communication (Madras) (P) Ltd., 
(Ramalingam Sudhakar, President and Avinash K. Srivastava, Member (Technical)), 2022 SCC 
OnLine NCLT 39162 

POSCO-India Pune Processing Center (P) Ltd. v. Poggenamp Nagarsheth Powertronics (P) Ltd., 
(Deepti Mukesh, Member (Judicial) and Ajai Das Mehrotra, Member (Technical)), 2022 SCC 
OnLine NCLT 38198 

Power Finance Corpn. Ltd. v. KVK Nilachal Power (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 38130 

Power Finance Corpn. v. KSK Mahanadi Power Co. Ltd., (Bhaskara Pantula Mohan, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38532 

Power2sme (P) Ltd. v. JV Strips Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38302 

Pradeep Gupta & Sons v. SRS Real Infrastructure Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39181 

Pragati Bio Care (P) Ltd. v. Pro Young International (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 39176 

Pramod Kumar v. Newcon Engineers (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 37936 

Prashant Bhatia v. European Projects & Aviation Ltd., (Shyam Babu Gautam, Member (Technical) 
and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38270 

Preet Suttering Store v. M.I. Buildtech (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 37883 

Preet Suttering Store v. M.I. Buildtech (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 37884 

Prestress Steel LLP v. Anamika Conductors (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and 
Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38980 

Prestress Steel LLP v. Anamika Conductors (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and 
Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38987 

Primarc Projects (P) Ltd. v. Nilanchal Estates (P) Ltd., (Rohit Kapoor, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2022 SCC OnLine NCLT 39103 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686198


 - 61 - 

© EBC Publishing Pvt Ltd 

Print Sales (P) Ltd. v. Anderson Printing House (P) Ltd., (Rohit Kapoor, Member (Judicial) and 
Harish Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38985 

Priya Bishnoi v. Ireo Residences Co. (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39051 

Priya Bishnoi v. Ireo Residences Co. (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39056 

Priyadarsini Ltd., In re, (Venkata Ramakrishna Badarinath Nandula, Member (Judicial) and Veera 
Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 38671 

Prodalim v. Agson Global (P) Ltd., (Binod Kumar Sinha, Member (Technical) and Bachu Venkat 
Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38935 

Prompt Enterprises (P) Ltd. v. Deneb Automotives (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38723 

Prostar Textile Mill (P) Ltd., In re, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 38016 

Proton Gases (India) (P) Ltd. v. Dew Point Hvac System (P) Ltd., (Anuradha Sanjay Bhatia, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38337 

PTC India Financial Services Ltd. v. Mahendra Kumar Agarwal, (N. Venkata Ramakrishna 
Badarinath, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 
SCC OnLine NCLT 39247 

PTC India Financial Services Ltd. v. Mahendra Kumar Agarwal, (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 38186 

Pulkit Metals (P) Ltd. v. Jain Housing & Construction Ltd., (S. Ramathilagam, Member (Judicial) and 
Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38239 

Pulkit Metals (P) Ltd. v. Jain Housing & Construction Ltd., (S. Ramathilagam, Member (Judicial) and 
Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38241 

Puneet Paints & Chemicals v. Hanson Petro (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38743 

Punjab & Maharashtra Coop. Bank Ltd. v. Shah Steel Impex (P) Ltd., (Anuradha Sanjay Bhatia, 
Member (Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 37987 

Punjab Basmati Rice Ltd, In re, (Subrata Kumar Dash, Member (Technical) and Harnam Singh 
Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38231 

Punjab National Bank International Ltd. v. LA Trendz Fabrica (P) Ltd., (Manoj Kumar Dubey, 
Member (Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 
38304 

Punjab National Bank International Ltd. v. Warana Dairy & Agro Industries Ltd., (Manoj Kumar 
Dubey, Member (Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine 
NCLT 38413 

Punjab National Bank International Ltd. v. Warana Dairy & Agro Industries Ltd., (Manoj Kumar 
Dubey, Member (Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine 
NCLT 38414 

Punjab National Bank v. Abhinav Mittal, (Binod Kumar Sinha, Member (Technical) and Bachu 
Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38996 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686091


 - 62 - 

© EBC Publishing Pvt Ltd 

Punjab National Bank v. Aran Mittal, (Binod Kumar Sinha, Member (Technical) and Bachu Venkat 
Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38989 

Punjab National Bank v. Ashish Mittal, (Binod Kumar Sinha, Member (Technical) and Bachu Venkat 
Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 39003 

Punjab National Bank v. Gokul Sugar Industries Ltd., (Shyam Babu Gautam, Member (Technical) 
and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38328 

Punjab National Bank v. Gupta Exim (India) (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 37986 

Punjab National Bank v. Gupta Exim (India) (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 37988 

Punjab National Bank v. Gupta Exim (India) (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 37990 

Punjab National Bank v. Gupta Exim India (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 37991 

Punjab National Bank v. Haridwar Iron & Ispat Rolling Ltd., (Bachu Venkat Balaram, Member 
(Judicial) and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38904 

Punjab National Bank v. Haridwar Iron & Ispat Rolling Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38908 

Punjab National Bank v. Kohinoor Foods Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 37992 

Punjab National Bank v. Kudos Chemie Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38475 

Punjab National Bank v. Kudos Chemie Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38481 

Punjab National Bank v. Lanco Hills Technology Park (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 37893 

Punjab National Bank v. Lanco Hills Technology Park (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 37895 

Punjab National Bank v. Lanco Vidarbha Thermal Power Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 38849 

Punjab National Bank v. Lanco Vidarbha Thermal Power Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 38852 

Punjab National Bank v. Nuchem Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam Singh 
Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38178 

Punjab National Bank v. Progress Cultivation Ltd., (Rohit Kapoor, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2022 SCC OnLine NCLT 39008 

Punjab National Bank v. Punjab National Bank, (Shyam Babu Gautam, Member (Technical) and P.N. 
Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38327 

Punjab National Bank v. Rama Krishna Knitters (P) Ltd., (Subrata Kumar Dash, Member (Technical) 
and Hamam Singhr Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38814 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685909


 - 63 - 

© EBC Publishing Pvt Ltd 

Punjab National Bank v. Rathi Ispat Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38774 

Punjab National Bank v. Rathi Ispat Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38779 

Punjab National Bank v. Rathi Ispat Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38783 

Punjab National Bank v. Rathi Ispat Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38786 

Punjab National Bank v. Rathi Ispat Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38793 

Punjab National Bank v. Saptarishi Hotels (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine 
NCLT 39148 

Punjab National Bank v. Tristar Global Infrastructure (P) Ltd., (Binod Kumar Sinha, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
38121 

Punjab National Bank v. Vijay Timber Industries (P) Ltd., (Deepti Mukesh, Member (Judicial) and 
Ajai Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38244 

Punjab National Bank v. Vijay Timber Industries (P) Ltd., (Deepti Mukesh, Member (Judicial) and 
Ajai Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38246 

Pushpa Dangayach v. Swastik Copper (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and Prasanta 
Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 39214 

Quippo Infrastructure Ltd. v. SKA Infrastructure (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38857 

Quippo Infrastructure Ltd. v. SKA Infrastructure (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38860 

R T Advisory Services v. Shivtara Properties (P) Ltd., (Shyam Babu Gautam, Member (Technical) and 
P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38217 

R. Ajayender v. Karvy Computershre (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38098 

R. Tarkeshwar v. Horizon Buildcon (P) Ltd., (Satya Ranjan Prasad, Member (Technical) and Bachu 
Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38171 

R.G. Luthra & Co. v. Abag Hi-Tech Education Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38010 

R.G. Luthra & Co. v. AbagHI-Tech Education Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38005 

R.R. Industrial Corpn. (India) Ltd. v. Rana Power Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38086 

Radiant X-Ways Logistic (P) Ltd. v. Macleods Pharmaceuticals Ltd., (Manoj Kumar Dubey, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 37924 

Radico Khaitan Ltd. v. Moraceae Pharmaceuticals (P) Ltd., (Harnam Singh Thakur, Member 
(Judicial) and Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38645 

Rahul Chaudhry v. PSB Industries (India) (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38429 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685526


 - 64 - 

© EBC Publishing Pvt Ltd 

Rahul Maroo v. Bruck Pharma (P) Ltd., (Rohit Kapoor, Member (Judicial) and Harish Chander Suri, 
Member (Technical)), 2022 SCC OnLine NCLT 38611 

Raj Nath v. Juggilal Kamlapat Jute Mills Co. Ltd., (Harnam Singh Thakur, Member (Judicial) and 
Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38139 

Raj Television Network Ltd., In re, (Telaprolu Rajani, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 38516 

Rajendra Kumar Saxena v. Earth Gracia Buildcon (P) Ltd., (Bachu Venkat Balaram Das, Member 
(Judicial) and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38275 

Rajendra Kumar v. Juggilal Kamlapat Jute Mills Co. Ltd., (Harnam Singh Thakur, Member (Judicial) 
and Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38256 

Rajendra P v. Indiranagar Chit Fund & Trading Co. (P) Ltd., (Kishore Vemulapalli, Member 
(Judicial) and Manoj Kumar Dubey, Member (Technical)), 2022 SCC OnLine NCLT 38051 

Rajesh Kumar Jalan v. Jaipur Dream Buildcon (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and 
Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38796 

Rajinder Kumar v. Amarprakash Rice Exports (P) Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38969 

Rajiv Sachdeva Cargo Agency (P) Ltd. v. ROC, (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 37957 

Rajoli Venkata Ramana Reddy v. S S P Sponge Iron (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 38224 

Raju Sarin v. CEO Lounge (P) Ltd., (Satya Ranjan Prasad, Member (Technical) and Harnam Singh 
Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38789 

Rakbir Singh v. TDI Infrastructure Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38750 

Rakbir Singh v. TDI Infrastructure Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38754 

Ralli's Therapeutics (P) Ltd. v. Kare Partners Group India (P) Ltd., (Binod Kumar Sinha, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
38947 

Ram Narain v. Juggilal Kamlapat Jute Mills Co. Ltd., (Harnam Singh Thakur, Member (Judicial) and 
Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38538 

Ram Ratan Jagati v. Dharitrimaa Urja (P) Ltd., (Binod Kumar Sinha, Member (Technical) and Bachu 
Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 37966 

Ram Sarup Industries Ltd, In re, (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 38389 

Rama Dhoota Trader v. Avexa Corpn. (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, Member 
(Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 
38214 

Rama Dhoota Traders v. Avexa Corpn. (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, Member 
(Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 
38215 

Rama Subramaajan v. Sixth Dimension Projects Solutions Ltd., (H.V. Subba Rao, Member (Judicial) 
and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 39054 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686149


 - 65 - 

© EBC Publishing Pvt Ltd 

Rambaran Singh Apex (P) Ltd. v. Harji Engineering Works (P) Ltd., (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38873 

Ranajit Das v. Msx Mall (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 39246 

Rangrao Baburao Gaikwad v. Ind-Barath Energies (Maharashtra) Ltd., (Venkata Ramakrishna 
Badarinath Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 
2022 SCC OnLine NCLT 38806 

Ranjeet Ramkrishna Yadav v. JNC Construction (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38314 

Rapid Buildwell Ltd., In re, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38742 

Rasiklal Vadilal Sandesara v. Sorich Foils Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38657 

Ratna Singh v. Theme Export (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38069 

Ratna Singh v. Theme Export (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38070 

Ratna Singh v. Theme Export (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38072 

Ratna Singh v. Theme Export (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38076 

Ravinder Kumar Mittal v. Gardenia India Ltd., (Satya Ranjan Prasad, Member (Technical) and Bachu 
Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38744 

Ravindra Baliram Chaudhari v. Supreme Infrastructure Bot (P) Ltd., (Shyam Babu Gautam, Member 
(Technical) and P.N. Deshmukh (Retd.), Member (Judicial)), 2022 SCC OnLine NCLT 38756 

Ravindranath Kancherala v. Ravindranath GE Mediacal Associates (P) Ltd., (S. Ramathilagam, 
Member (Judicial) and Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 37889 

Rays Power Infra (P) Ltd. v. RGS Solar Power (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38392 

Rays Power Infra (P) Ltd. v. RGS Solar Power (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Prasad Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38391 

RBI v. Srei Equipment Finance Ltd., (Rajasekhar V.K., Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 39039 

RBI v. Srei Equipment Finance Ltd., (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 39043 

RBI v. Srei Equipment Finance Ltd., (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 39046 

Real Soya Enterprises v. Hygiene Feeds & Farms (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38222 

Real Soya Enterprises v. Sahs Life Sciences (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38810 

Redhex IT Solutions (P) Ltd. v. SNS Laboratories Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38886 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685981


 - 66 - 

© EBC Publishing Pvt Ltd 

Redhex IT Solutions (P) Ltd. v. Zenith Automotive (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38967 

Redington India Ltd. v. S Selvanayagam, (R. Sucharitha, Member (Judicial) and Sameer Kakar, 
Member (Technical)), 2022 SCC OnLine NCLT 38331 

Regal Metal & Ferro Alloys v. SPM Auto (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38158 

Regal Metal & Ferro Alloys v. SPM Auto (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38161 

Reinforced Earth India (P) Ltd. v. Soma Enterprise Ltd., (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38107 

Reinforced Earth India (P) Ltd. v. Soma Enterprise Ltd., (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38109 

Relainace Home Finance Ltd. v. Jubiliant Malls (P) Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38421 

Reliance Asset Reconstruction Co. Ltd. v. Morakhia Copper & Alloys (P) Ltd., (Madan B. Gosavi, 
Member (Judicial) and Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine 
NCLT 38288 

Reliance Commercial Finanace Ltd. v. Rosewood Trexim (P) Ltd., (Ramalingam Sudhakar, President 
and Avinash Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38003 

Reliance Commercial Finance Ltd. v. Darode Jog Builders (P) Ltd., (H.V. Subba Rao, Member 
(Judicial) and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38604 

Reliance Commercial Finance Ltd. v. Darode Jog Builders (P) Ltd., (H.V. Subba Rao, Member 
(Judicial) and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38606 

Reliance Commercial Finance Ltd. v. Rutika Creations (P) Ltd., (Deepti Mukesh, Member (Judicial) 
and Ajai Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 39183 

Reliance Commercial Finance Ltd. v. V S Texmills (P) Ltd., (Deepti Mukesh, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 39177 

Religare Finvest Ltd. v. Hard Rock Inn (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38591 

Remotebullion & Jewels (P) Ltd. v. MHG Land Stocklist (P) Ltd., (Dharminder Singh Prasad, Member 
(Judicial) and Satyaranjan, Member (Technical)), 2022 SCC OnLine NCLT 39207 

Remotebullion & Jewels (P) Ltd. v. MHG Land Stocklist (P) Ltd., (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 39204 

Renu Mahajan v. SRS Knowledge & Tech. (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38552 

Resurgent Power Projects Ltd., In re, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, 
Member (Technical)), 2022 SCC OnLine NCLT 39095 

Revex Plasticisers (P) Ltd. v. Chirag White Water & Amusement Rides (P) Ltd., (Subrata Kumar 
Dash, Member (Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine 
NCLT 39014 

Ricela Health Food Ltd. v. Evershine Solvex (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38715 

Richifield Packaging (P) Ltd. v. Mep Infrastructure Developers Ltd., (Manoj Kumar Dubey, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 37968 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685066


 - 67 - 

© EBC Publishing Pvt Ltd 

Rishabh Triexim LLP Paranjape v. Agro Product India (P) Ltd., (Anuradha Sanjay Bhatia, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 39037 

RMD Kwikform India (P) Ltd. v. Capacit, E Infraprojects Ltd., (H.V. Subba Rao, Member (Judicial) 
and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38177 

Rohit Vats, Proprietor, AFC World Wide INC. v. Vulcan Automotive (P) Ltd., (Subrata Kumar Dash, 
Member (Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 
38830 

Romy Bansal v. Mica industries Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 39004 

Royal Manpower Services v. Faridabad Autocomp System (P) Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38638 

RS Infra v. RP Infraventure (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38083 

Ruchi Soya Industries Ltd. v. B.N. Agritech Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39091 

Ruchi Soya Industries Ltd. v. B.N. Agritech Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39312 

Rukson Packaging (P) Ltd. v. Shreechem Pharmaceuticals (P) Ltd., (Shyam Babu Gautam, Member 
(Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38163 

Rup Tradecom (P) Ltd. v. T R S Technology (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. 
Gupta, Member (Technical)), 2022 SCC OnLine NCLT 39293 

S K M Cotton Co. v. Ahuja Cotspin (P) Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38694 

S V Solar Solutions v. Thrive Solar Energy (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine 
NCLT 38454 

S.L. Plastics v. Aditya Chemtec (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38676 

S.L. Plastics v. Aditya Chemtec (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38687 

S.P. Kanugo v. JDMT Engineering India (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 37975 

S.V. Solar Solutions v. Thrive Solar energy (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine 
NCLT 39253 

Sachana Exports (P) Ltd. v. Gstaad Hotels (P) Ltd., (Manoj Kumar Dubey, Member (Technical) and 
Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38797 

Sachin Singh v. Three C Properties (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 39133 

Sahasra Investments (P) Ltd, In re, (Venkata Ramakrishna Badarinath Nandula, Member (Judicial) 
and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 38028 

Sahasra Investments (P) Ltd, In re, (Venkata Ramakrishna Badarinath Nandula, Member (Judicial) 
and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 38029 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685073
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685127


 - 68 - 

© EBC Publishing Pvt Ltd 

Sai Tech Medicare (P) Ltd. v. Alchemist Ltd., (Dharminder Singh, Member (Judicial) and Binod 
Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38374 

Salasar Builders v. Rangraj Properties (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38434 

Samyak Buildwell v. Keltech Infrastructure Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38719 

Samyak Buildwell v. Keltech Infrastructure Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38722 

Samyak Metals (P) Ltd. v. Kiran Udyog (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38009 

Sanchit Chabra v. Punjab National Bank, (Dharminder Singh Prasad, Member (Judicial) and Satya 
Ranjan, Member (Technical)), 2022 SCC OnLine NCLT 37908 

Sandeep Baid v. Nexus Health & Beauty Care (P) Ltd., (Rohit Kapoor, Member (Judicial) and Harish 
Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 39018 

Sandeep Rastogi v. Omkar Realtors & Developers (P) Ltd., (Shyam Babu Gautam, Member 
(Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38490 

Sandeep Yadav v. Best Agrolife Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38296 

Sandhya Gupta v. Juggilal Kamlapat Jute Mills Co. Ltd., (Harnam Singh Thakur, Member (Judicial) 
and Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 39161 

Sanfield India Ltd. v. Gammon Engineers & Contractors (P) Ltd., (Shyam Babu Gautam, Member 
(Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 39077 

Sangam (India) Ltd. v. Suzuki Textiles Ltd., (Deep Chandra Joshi, Member (Judicial) and Prasanta 
Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38356 

Sangam (India) Ltd. v. Suzuki Textiles Ltd., (Deep Chandra Joshi, Member (Judicial) and Prasanta 
Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38366 

Sangeeta Ajmera v. Shree Gangour Foods (Jaipur) LLP, (Deep Chandra Joshi, Member (Judicial) and 
Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38962 

Sangeeta Ajmera v. Shree Gangour Foods (Jaipur) LLP, (Deep Chandra Joshi, Member (Judicial) and 
Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38964 

Sanghvi Movers Ltd. v. Shapoorji Pallonji & Co. (P) Ltd., (Manoj Kumar Dubey, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38573 

Sanjay Soni Sole Proprietor v. Ganga Business (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38341 

Sanjay Wighmal v. Rasandik Engineering Industries India Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38303 

Sanjib Kumar Dey v. Concept Capital Infra Projects (P) Ltd., (Dharminder Singh, Member (Judicial) 
and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38188 

Sansar Texturisers (P) Ltd. v. Polycoat India (P) Ltd., (Madan B. Gosavi, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 39070 

Sanvik Engineers (India) (P) Ltd. v. Entertainment City Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39068 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686163


 - 69 - 

© EBC Publishing Pvt Ltd 

Sanyam Goel Interim Resolution Professional EHL Healthcare (P) Ltd. v. Joginder Singh, (Harnam 
Singh Thakur, Member (Judicial) and Subrata Kumar Dash, Member (Technical)), 2022 SCC 
OnLine NCLT 38787 

Sanyog Healthcare Ltd. v. Infinity Healthcare (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39035 

Sanyog Healthcare Ltd. v. Infinity Healthcare (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39036 

Sapra Transport (P) Ltd. v. Indounique Flame Ltd., (Anuradha Sanjay Bhatia, Member (Technical) 
and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 39166 

Saraswat Coop. Bank Ltd. v. Sristi Hospitality (P) Ltd., (Anuradha Sanjay Bhatia, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38690 

Saraswat Coop. Bank Ltd. v. Surya Inns Ltd., (H.V. Subba Rao, Member (Judicial) and Anuradha 
Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38487 

Saraswati Marketing v. H & V Engineering & Construction (P) Ltd., (H.V. Subba Rao, Member 
(Judicial) and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 37998 

Sardar Trading Co. v. Amarprakash Rice Exports (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39062 

Satish Gupta, Proprietor, Mehcon Enterprises v. BPTP Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38870 

Satnam Engineers v. Atlas Cycles (Haryana) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38945 

Satpal Singh, Proprietor v. Macin Remedies India Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38476 

Sauria Construction v. Kohinoor Pulp & Paper (P) Ltd., (Rohit Kapoor, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38536 

Sauria Construction v. Kohinoor Pulp & Paper (P) Ltd., (Rohit Kapoor, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38544 

Savith Laboratories LLP v. Kadam Pharma (P) Ltd., (Manoj Kumar Dubey, Member (Technical) and 
Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 39251 

SBI v. A R Azam Khan, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 38202 

SBI v. A.N Vijaya Raghavan & PPS Enviro Power (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 39170 

SBI v. Ajay Kumar Bishnoi, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 39142 

SBI v. Ajay Kumar Bishnoi, (Telaprolu Rajani, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 39145 

SBI v. Akash Goyal, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member (Technical)), 
2022 SCC OnLine NCLT 38383 

SBI v. Amul Gabrani, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member (Technical)), 
2022 SCC OnLine NCLT 39128 

SBI v. Amul Gabrani, (Telaprolu Rajani, Member (Judicial) and Sameer Kakar, Member (Technical)), 
2022 SCC OnLine NCLT 39130 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686345
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686224


 - 70 - 

© EBC Publishing Pvt Ltd 

SBI v. Angshuman Dutta, (Satya Ranjan Prasad, Member (Technical) and Bachu Venkat Balaram Das, 
Member (Judicial)), 2022 SCC OnLine NCLT 38954 

SBI v. Anil Mohan Wig, (Binod Kumar Sinha, Member (Technical) and Bachu Venkat Balaram Das, 
Member (Judicial)), 2022 SCC OnLine NCLT 38483 

SBI v. Anil Mohan Wig, (Ramalingam Sudhakar, President and Avinash Kumar Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 38480 

SBI v. Anita Garg, (Ramalingam Sudhakar, President and Avinash K. Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 38761 

SBI v. Archana Aggarwal, (Ramalingam Sudhakar, President and Avinash Kumar Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 37997 

SBI v. Arjun Chemicals (P) Ltd., (Ramalingam Sudhakar, President and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 37929 

SBI v. Arun Kumar Jagatramka, (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 38181 

SBI v. Ashwini Chavan, (Manoj Kumar Dubey, Member (Technical) and Kishore Vemulapalli, 
Member (Judicial)), 2022 SCC OnLine NCLT 39179 

SBI v. Athena Energy Ventures (P) Ltd., (Bhaskara Pantula Mohan, Member (Judicial) and Binod 
Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38320 

SBI v. Badri Kasturi & PPS Enviro Power (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine 
NCLT 39201 

SBI v. Bharat Babulal Gujar, (Manoj Kumar Dubey, Member (Technical) and Kishore Vemulapalli, 
Member (Judicial)), 2022 SCC OnLine NCLT 39138 

SBI v. BS Ltd., (Venkata Ramakrishna Badarinath Nandula, Member (Judicial) and Veera Brahma 
Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 38566 

SBI v. Cable Corpn. of India, (Balraj Joshi, Member (Technical) and Kishore Vemulapalli, Member 
(Judicial)), 2022 SCC OnLine NCLT 38605 

SBI v. Century Communication Ltd., (Ramalingam Sudhakar, President and Avinash Kumar 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38073 

SBI v. Deepali Gupta, (Ramalingam Sudhakar, President and Avinash Kumar Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 39267 

SBI v. Dharti Dredging & Infrastructure Ltd., (Venkata Ramakrishna Badarinath Nandula, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38142 

SBI v. Dinesh Bahadur Singh, (Bachu Venkat Balaram Das, Member (Judicial) and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38717 

SBI v. Dinesh Bahadur Singh, (Ramalingam Sudhakar, President and Avinash K. Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 38713 

SBI v. Dondiram Chavan, (Anuradha Sanjay Bhatia, Member (Technical) and H.V. Subba Rao, 
Member (Judicial)), 2022 SCC OnLine NCLT 38627 

SBI v. Erragam Sudhir Reddy, (Bhaskara Pantula Mohan, Member (Judicial) and Veera Brahma Rao 
Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 38183 

SBI v. Gaurav Rathi, (Ramalingam Sudhakar, President and Avinash Kumar Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 39110 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686204


 - 71 - 

© EBC Publishing Pvt Ltd 

SBI v. GKC Projects Ltd., (Venkata Ramakrishna Badarinath Nandula, Member (Judicial) and Veera 
Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 38396 

SBI v. Hansa Mahajan, (Anuradha Sanjay Bhatia, Member (Technical) and H.V. Subba Rao, Member 
(Judicial)), 2022 SCC OnLine NCLT 38500 

SBI v. Jabalpur MSW (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38055 

SBI v. Jagdish Ganga Prasad Prakash, (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38292 

SBI v. Jain Infraprojects Ltd., (Rohit Kapoor, Member (Judicial) and Harish Chander Suri, Member 
(Technical)), 2022 SCC OnLine NCLT 38777 

SBI v. K Supriya & Vishwa Infrastructure & Services (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine 
NCLT 37993 

SBI v. K.A. Saatry & KSK Mahanadi Power Co. Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 
39278 

SBI v. Kamla Jain, (Bachu Venkat Balaram Das, Member (Judicial) and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 38584 

SBI v. Kamla Jain, (Ramalingam Sudhakar, President and Avinash K. Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 38582 

SBI v. Krishna Kumar Menon, (H.V. Subba Rao, Member (Judicial) and Anuradha Sanjay Bhatia, 
Member (Technical)), 2022 SCC OnLine NCLT 38018 

SBI v. Kurshid Begum, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 38213 

SBI v. Lallubhai Chitalia, (H.V. Subba Rao, Member (Judicial) and Anuradha Sanjay Bhatia, Member 
(Technical)), 2022 SCC OnLine NCLT 38554 

SBI v. M.V. Srinivasan, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 37965 

SBI v. M.V.Srinivasan, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 38043 

SBI v. Mahendra Kumar Jajodia, (Rohit Kapoor, Member (Judicial) and Harish Chander Suri, 
Member (Technical)), 2022 SCC OnLine NCLT 38626 

SBI v. Mahesh Kumar Agarwal, (Rohit Kapoor, Member (Judicial) and Harish Chander Suri, Member 
(Technical)), 2022 SCC OnLine NCLT 38435 

SBI v. Manish Mittal, (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member (Technical)), 2022 
SCC OnLine NCLT 38549 

SBI v. Mayank Garg, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member (Technical)), 
2022 SCC OnLine NCLT 38152 

SBI v. Meera Goyal, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member (Technical)), 
2022 SCC OnLine NCLT 38375 

SBI v. Monajagatramka, (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member (Technical)), 
2022 SCC OnLine NCLT 38140 

SBI v. Mukesh Garg, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member (Technical)), 
2022 SCC OnLine NCLT 38112 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685210


 - 72 - 

© EBC Publishing Pvt Ltd 

SBI v. Neelima Wig, (Binod Kumar Sinha, Member (Technical) and Bachu Venkat Balaram Das, 
Member (Judicial)), 2022 SCC OnLine NCLT 38457 

SBI v. Neelima Wig, (Ramalingam Sudhakar, President and Avinash Kumar Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 38455 

SBI v. Nexgen Laminators (P) Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam Singh 
Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 37935 

SBI v. Niharika Devi Dinodiya, (Rohit Kapoor, Member (Judicial) and Harish Chander Suri, Member 
(Technical)), 2022 SCC OnLine NCLT 38937 

SBI v. Nirmal Kumar Agarwal, (Rohit Kapoor, Member (Judicial) and Harish Chander Suri, Member 
(Technical)), 2022 SCC OnLine NCLT 38447 

SBI v. Nitin Garg, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member (Technical)), 
2022 SCC OnLine NCLT 38704 

SBI v. Nitin Garg, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member (Technical)), 
2022 SCC OnLine NCLT 38708 

SBI v. Om Prakash Pandey, (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 38977 

SBI v. PPS Enviro Power (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, Member (Judicial) 
and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 37941 

SBI v. PPS Enviro Power (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, Member (Judicial) 
and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 37944 

SBI v. Prashant Goyal, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38379 

SBI v. Prashant Mupparapu & Varam Bio Energy (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 38646 

SBI v. Prem Chand Garg, (Ramalingam Sudhakar, President and Avinash K. Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 38716 

SBI v. R Sarabeswar, (S. Ramath1Lagam, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 38087 

SBI v. R Sarabeswar, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member (Technical)), 
2022 SCC OnLine NCLT 38089 

SBI v. Rabia Mohd. Iqbal Khan, (Anuradha Sanjay Bhatia, Member (Technical) and H.V. Subba Rao, 
Member (Judicial)), 2022 SCC OnLine NCLT 39221 

SBI v. Rachna Wig, (Binod Kumar Sinha, Member (Technical) and Bachu Venkat Balaram Das, 
Member (Judicial)), 2022 SCC OnLine NCLT 38450 

SBI v. Rachna Wig, (Ramalingam Sudhakar, President and Avinash Kumar Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 38448 

SBI v. Radha Prakash, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38658 

SBI v. Radha Prakash, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38660 

SBI v. Rajesh Meena, (Satya Ranjan Prasad, Member (Technical) and Bachu Venkat Balaram Das, 
Member (Judicial)), 2022 SCC OnLine NCLT 39324 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686418


 - 73 - 

© EBC Publishing Pvt Ltd 

SBI v. Rajmal Lakhichand Jewellers (P) Ltd., (Manoj Kumar Dubey, Member (Technical) and 
Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 39024 

SBI v. Rakesh Gupta, (Ramalingam Sudhakar, President and Avinash K. Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 38709 

SBI v. Ramesh Kumar Agarwal, (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 39263 

SBI v. Rekha Garg, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member (Technical)), 
2022 SCC OnLine NCLT 38229 

SBI v. Rishi Gupta, (Ramalingam Sudhakar, President and Avinash K. Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 38688 

SBI v. Rythem Overseas Trade Ltd., (Rohit Kapoor, Member (Judicial) and Harish Chander Suri, 
Member (Technical)), 2022 SCC OnLine NCLT 38623 

SBI v. S. Kishore & KSK Mahanadi Power Co. Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 
38245 

SBI v. Sadhna Mahindru, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 37903 

SBI v. Sadhna Mahindru, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 37905 

SBI v. Salasar Ispat Ltd., (Rohit Kapoor, Member (Judicial) and Harish Chander Suri, Member 
(Technical)), 2022 SCC OnLine NCLT 38456 

SBI v. Sangeeta Jain, (Bachu Venkat Balaram Das, Member (Judicial) and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 38560 

SBI v. Sangeeta Jain, (Ramalingam Sudhakar, President and Avinash K. Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 38558 

SBI v. Sanjiv Visvambhar Pophale, (Anuradha Sanjay Bhatia, Member (Technical) and H.V. Subba 
Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38925 

SBI v. Satia Synthetics Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam Singh Thakur, 
Member (Judicial)), 2022 SCC OnLine NCLT 38264 

SBI v. Satish Dondiram Chavan, (Manoj Kumar Dubey, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 37886 

SBI v. Satya Prakash Pandey, (Rohit Kapoor, Member (Judicial) and Harish Chander Suri, Member 
(Technical)), 2022 SCC OnLine NCLT 39066 

SBI v. Sav Wires (P) Ltd., (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member (Technical)), 
2022 SCC OnLine NCLT 38439 

SBI v. Shirpur Power (P) Ltd., (Madan B. Gosavi, Member (Judicial) and Satya Ranjan Prasad, 
Member (Technical)), 2022 SCC OnLine NCLT 38497 

SBI v. Shyam Bihari Goyal, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38387 

SBI v. Siddhartha Agarwal, (Rohit Kapoor, Member (Judicial) and Harish Chander Suri, Member 
(Technical)), 2022 SCC OnLine NCLT 38879 

SBI v. Silverton Spinners Ltd., (Rohit Kapoor, Member (Judicial) and Harish Chander Suri, Member 
(Technical)), 2022 SCC OnLine NCLT 38731 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685826


 - 74 - 

© EBC Publishing Pvt Ltd 

SBI v. Sivaramakrishnan, (S. Ramathi Lag AM, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 38105 

SBI v. Sivaramakrishnan, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 38106 

SBI v. SND Ltd., (Manoj Kumar Dubey, Member (Technical) and Kishore Vemulapalli, Member 
(Judicial)), 2022 SCC OnLine NCLT 39027 

SBI v. Sonal Garg, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member (Technical)), 
2022 SCC OnLine NCLT 38692 

SBI v. Sonal Garg, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member (Technical)), 
2022 SCC OnLine NCLT 38700 

SBI v. Sri Praveen Saraf, (Rohit Kapoor, Member (Judicial) and Harish Chander Suri, Member 
(Technical)), 2022 SCC OnLine NCLT 38621 

SBI v. Steelco Gujarat Ltd., (Deepti Mukesh, Member (Judicial) and Kaushalendra Kumar Singh, 
Member (Technical)), 2022 SCC OnLine NCLT 38259 

SBI v. Sterling Oil Resources Ltd., (Manoj Kmar Dubey, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 39122 

SBI v. Su Kam Power Systems Ltd., (Ramalingam Sudhakar, President), 2022 SCC OnLine NCLT 
39005 

SBI v. Suman Jain, (Bachu Venkat Balaram Das, Member (Judicial) and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 38574 

SBI v. Suman Jain, (Ramalingam Sudhakar, President and Avinash K. Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 38572 

SBI v. Sunil Mohan Wig, (Ramalingam Sudhakar, President and Avinash Kumar Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 38492 

SBI v. Sunil Mohan, (Binod Kumar Sinha, Member (Technical) and Bachu Venkat Balaram Das, 
Member (Judicial)), 2022 SCC OnLine NCLT 38494 

SBI v. Surendra Lodha, (Anuradha Sanjay Bhatia, Member (Technical) and H.V. Subba Rao, Member 
(Judicial)), 2022 SCC OnLine NCLT 39235 

SBI v. Thota Madhu, (Venkata Ramakrishna Badarinath Nandula, Member (Judicial) and Binod 
Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38856 

SBI v. V Samba Siva Rao, (Venkata Ramakrishna Badarinath Nandula, Member (Judicial) and Veera 
Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 38511 

SBI v. Vaddincni Manoj, (Ram Alin Ag Am Sudhakar, President and Av1Nash K Srivastava, Member 
(Technical)), 2022 SCC OnLine NCLT 39152 

SBI v. VaddineniVenkattappa Naidu, (Ramalingam Sudhakar, President and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 39167 

SBI v. Vaddmcni Mahindra Kumar, (Ramalinagam Sudilakar, President and Av1Nasiik Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 39180 

SBI v. Valecha Engineering Ltd., (Manoj Kumar Dubey, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 39098 

SBI v. Varam Bio Energy (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, Member (Judicial) 
and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 39258 

SBI v. Vee Ess Jewellers (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38846 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685941


 - 75 - 

© EBC Publishing Pvt Ltd 

SBI v. Vij Agro Exports (P) Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam Singh 
Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38689 

SBI v. Vijay Chatruji Gujar, (Manoj Kumar Dubey, Member (Technical) and Kishore Vemulapalli, 
Member (Judicial)), 2022 SCC OnLine NCLT 39158 

SBI v. Vijay Kumar Garg, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38221 

SBI v. Vijayaraj Surana, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 38508 

SBI v. Vikas Aggarwal, (Ramalingam Sudhakar, President and Avinash Kumar Srivastava, Member 
(Judicial)), 2022 SCC OnLine NCLT 38172 

SBI v. Vindhyavasini Steel Corpn. (P) Ltd., (Shyam Babu Gautam, Member (Technical) and P.N. 
Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38266 

SBI v. Vinod Kumar Garg, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38148 

SBI v. Vinod Kumar Mohota, (Manoj Kumar Dubey, Member (Technical) and Kishore Vemulapalli, 
Member (Judicial)), 2022 SCC OnLine NCLT 38101 

SBI v. Vipin Shersingh Agarwal, (Manoj Kumar Dubey, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38647 

SBI v. Vssonal Mittal, (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member (Technical)), 2022 
SCC OnLine NCLT 38528 

SBI v. World Window Impex India (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38795 

SBI v. World Window Impex India (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38799 

SBI v. Y Padmaja & Vishwa Infrastructure & Services (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine 
NCLT 38008 

SBI v. Yaiiagadda Krishna Mohan, (Venkata Ramakrishna Badarinath Nandula, Member (Judicial) 
and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 38610 

SBI v. Yarlagadda Padmavathi, (Venkata Ramakrishna Badarinath Nandula, Member (Judicial) and 
Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 38458 

SBI v. Yerra Srinivas & Vishwa Infrastructure & Services (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine 
NCLT 38013 

SBI v. Yogesh Kumar Bhatia, (Satya Ranjan Prasad, Member (Technical) and Bachu Venkat Balaram 
Das, Member (Judicial)), 2022 SCC OnLine NCLT 39200 

SBI v. Zahir Banu, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member (Technical)), 
2022 SCC OnLine NCLT 38291 

SBM Bank (India) Ltd. v. Feedback Infra (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38430 

SBM Bank (India) Ltd. v. Feedback Infra (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38431 

SBM Bank (India) Ltd. v. Feedback Infra (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38433 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685530


 - 76 - 

© EBC Publishing Pvt Ltd 

SBM Bank (India) Ltd. v. Mission Holdings (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) 
and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38471 

SBM Bank (India) Ltd. v. Mission Holdings (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38469 

SBM Bank (India) Ltd. v. Mission Holdings (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38472 

SBM Bank (India) Ltd. v. Mission Holdings (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38474 

SE Investments Ltd. v. Soni Realtors (P) Ltd., (Dharminder Singh, Member (Judicial) and Binod 
Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 39197 

Seema Mehta v. Nectar Commercial Estates Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2023 SCC OnLine NCLT 40444 

Seema Sundd v. Investor Clinic Infratech (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39058 

Seema Sundd v. Investor Clinic Infratech (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39061 

Seitz gmbh v. Seitz India (P) Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 39069 

Selvapandian Thiruvengadam v. Rolta India Ltd., (Manoj Kumar Dubey, Member (Technical) and 
Kishore Vemulapalli, Member (Technical)), 2022 SCC OnLine NCLT 38401 

Shah Paper Mills Ltd. v. Shree Rama Newsprint & Papers Ltd., (Madan B. Gosavi, Member (Judicial) 
and Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 39044 

Shakti Clearing Agency v. FE (INDIA) Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 39289 

Shakti Equipments (P) Ltd. v. Unique Rehab (P) Ltd., (Anuradha Sanjay Bhatia, Member (Technical) 
and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38659 

Shakuntalam Securities (P) Ltd. v. Piyoosh Goyal, (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38330 

Shakuntalam Securities (P) Ltd. v. Piyoosh Goyal, (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38333 

Shalu Arora v. Blue Coast Infrastructure Development (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38995 

Shankar Khandelwal v. A. Gangwal Real Estate, (Deep Chandra Joshi, Member (Judicial) and 
Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38932 

Sharma Gandhi Hire Purchase Ltd. v. Best News Co. (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38958 

Sharma Gandhi Hire Purchase Ltd. v. Best News Co. (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39307 

Shashikant Shravan Dhame, In re, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38442 

Shashikant Shravan Dhame, In re, (P.S.N. Prasad, Member (Judicial) and Rahul Prasad Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38440 

Shashikant Shravan Dhamne, In re, (Dharminder Singh, Member (Judicial) and Binod Kumar Sinha, 
Member (Technical)), 2022 SCC OnLine NCLT 39285 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686379


 - 77 - 

© EBC Publishing Pvt Ltd 

Sheetal Impex (P) Ltd. v. Ram Lai Kamal Raj Jewellers (P) Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38966 

Sheetal Impex (P) Ltd. v. Ram Lal Kamal Raj Jewellers (P) Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38975 

Sheetal Impex (P) Ltd. v. Ram Lal Kamal Raj Jewellers (P) Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38981 

Sheetal Impex (P) Ltd. v. Ram Lal Kamal Raj Jewellers (P) Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39308 

Sheetal Irapex (P) Ltd. v. Ram Lal Kamal Raj Jewellers (P) Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38970 

Shilpi Cables (P) Ltd. v. Jhunsons Chemicals (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38884 

Shimnit India (P) Ltd. v. SRS Industries, (Shyam Babu Gautam, Member (Technical) and P.N. 
Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38597 

Shinhan Bank v. Sungil India (P) Ltd., (Dharminder Singh, Member (Judicial) and Binod Kumar 
Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38529 

Shipra Infratech (P) Ltd. v. Vedanta Ltd., (H.V. Subba Rao, Member (Judicial) and Anuradha Sanjay 
Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38252 

Shirdi Industries Ltd. v. Tajpuriya Wood Works (P) Ltd., (Anuradha Sanjay Bhatia, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38752 

Shirpur Gold Refinery Ltd. v. Magicstone Traders (P) Ltd., (Anuradha Sanjay Bhatia, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38489 

Shree Jay Ambe Energy (P) Ltd. v. Inox Wind Infrastructure Services Ltd., (Deepti Mukesh, Member 
(Judicial) and Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 38729 

Shree K.M Construction v. Dharti Madrid Country LLP, (Deepti Mukesh, Member (Judicial) and Ajai 
Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38416 

Shree Krishna Automobiles v. Nava Healthcare (P) Ltd., (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38100 

Shree Navrang Suppliers (P) Ltd. v. Bajaj Appliances Ltd., (Dharminder Singh, Member (Judicial) 
and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38533 

Shree Navrang Suppliers (P) Ltd. v. Bajaj Appliances Ltd., (Dharminder Singh, Member (Judicial) 
and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38543 

Shree Navrang Suppliers (P) Ltd. v. Bajaj Appliances Ltd., (Dharminder Singh, Member (Judicial) 
and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38551 

Shree Navrang Suppliers (P) Ltd. v. Bajaj Appliances Ltd., (Dharminder Singh, Member (Judicial) 
and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38553 

Shree Ram Lime Products (P) Ltd. v. Gee Ispat (P) Ltd., (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 39026 

Shree Siyaram Automations (P) Ltd. v. Beans & More Hospitality (P) Ltd., (Binod Kumar Sinha, 
Member (Judicial) and Bachu Venkat Balaram Das, Member (Technical)), 2022 SCC OnLine 
NCLT 38547 

Shreem Corpn. Ltd. v. Ruby Mills Ltd., (H.V. Subba Rao, Member (Judicial) and Satya Ranjan Prasad, 
Member (Technical)), 2022 SCC OnLine NCLT 38724 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685819


 - 78 - 

© EBC Publishing Pvt Ltd 

Shreenathji Infrastructure v. Namasthetu Infratech (P) Ltd., (Anuradha Sanjay Bhatia, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 39057 

SHREYANS PACKAGING v. RADHIKA PACKAGING (P) Ltd., (H.V. Subba Rao, Member (Judicial) 
and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38466 

Shri Fakirchand Enterprises (P) Ltd., In re, (Shyam Babu Gautam, Member (Technical) and P.N. 
Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 39310 

Shri Khatu Shaym Transport v. TRN Energy (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38952 

Shri Ram Transport Finance Co Ltd. v. Transport Frozen Food Containers (P) Ltd., (Bachu Venkat 
Balaram Das, Member (Judicial) and Avinash K. Srivastava, Member (Technical)), 2022 SCC 
OnLine NCLT 38613 

Shri Shri Krishna Rail Engineers (P) Ltd. v. Madhucon Projects Ltd., (Venkata Ramakrishna 
Badarinath Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 
2022 SCC OnLine NCLT 37927 

Shri Shyam Overseas v. Best Agrolife Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38665 

Shri Shyam Overseas v. Best Agrolife Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38667 

Shrikant Zawar, In re, (H.V. Subba Rao, Member (Judicial) and Anuradha Sanjay Bhatia, Member 
(Technical)), 2022 SCC OnLine NCLT 38550 

Shrinath Rotopack (P) Ltd. v. Shellz India (P) Ltd., (Binod Kumar Sinha, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38377 

Shrinath Rotopack (P) Ltd. v. Shellz India (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38370 

Shriram City Union Finance Ltd. v. Shuttle Car India (P) Ltd., (S. Ramathilagam, Member (Judicial) 
and Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38240 

Shriram City Union Finance Ltd. v. Sunpower Solar Technick (P) Ltd., (Bhaskara Pantula Mohan, 
Member (Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 
38460 

Shrishti Enterprises v. Aarju Aircon Appliances (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38749 

Shrishti Enterprises v. Aarju Aircon Appliances (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38753 

Shrishti Enterprises v. Aarju Aircon Appliances (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38760 

Shubah Minerals (P) Ltd. v. Mideast Integrated Steels Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38961 

Shubah Minerals (P) Ltd. v. Mideast Integrated Steels Ltd., (P.S.N. Prasad, Member (Judicial) and 
Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38965 

Shweta Bansal v. Vardhaman Estate 85 Developers (P) Ltd., (Bachu Venkat Balaram Das, Member 
(Judicial) and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38309 

Shyam Duvey v. Raj Unique Developers (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and 
Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 37980 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685078


 - 79 - 

© EBC Publishing Pvt Ltd 

Sical Logistics Ltd, In re, (Ramalingam Sudhakar, President and Sameer Kakar, Member (Technical)), 
2022 SCC OnLine NCLT 38180 

Siddhi Vinayak Power Generation & Distributors (P) Ltd., In re, (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 39303 

Sidharth Nayyar v. S. Nanda Industries (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38027 

Silver Bank Ltd. v. Mideast Integrated Steels Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38093 

Silvertoan Papers Ltd. v. BBF Home Care Products Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38871 

Sinomental Resources v. Indo Alusys Industries Ltd., (Bachu Venkat Balaram Das, Member (Judicial) 
and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39301 

Sipal Engineering (P) Ltd. v. Registrar of Companies, (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38358 

SKF India Ltd. Provident Fund Scheme v. Punjab State Industrial Development Corpn. Ltd., (Subrata 
Kumar Dash, Member (Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC 
OnLine NCLT 39033 

Skyblue Aero (P) Ltd. v. Viiking Aviation (P) Ltd., (Anuradha Sanjay Bhatia, Member (Technical) and 
H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 39011 

Slipform Projects v. Techno Electric & Engineering Co. Ltd., (Harnam Singh Thakur, Member 
(Judicial) and Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38826 

SM Star Engineers India (P) Ltd. v. Ultramarine & Pigments Ltd., (H.V. Subba Rao, Member 
(Judicial) and Chandra Bhan Singh, Member (Technical)), 2022 SCC OnLine NCLT 39215 

Small Industrial Development Bank of India v. Delicious Coco Water (P) Ltd., (Dharminder Singh, 
Member (Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38957 

Smart Cooky Internet Ltd. v. ROC, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38930 

Smart Serve Houseware (P) Ltd. v. Virgo Home Deziner (P) Ltd., (H.V. Subba Rao, Member 
(Judicial) and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38242 

Smart Serve Houseware (P) Ltd. v. Virgo Home Deziner (P) Ltd., (H.V. Subba Rao, Member 
(Judicial) and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38249 

SMC Corpn. (India) (P) Ltd. v. Web-Tech Engineering (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38034 

SMS Integrated Facility Services (P) Ltd. v. Venice Maintenance, (Binod Kumar Sinha, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
37953 

Solapur Janata Sahakari Bank Ltd. v. Pandhe Constructions (P) Ltd., (Manoj Kumar Dubey, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38179 

Sonal Gupta v. Best Agrolife Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 37978 

South Indian Bank Ltd. v. Gold View Vyapaar (P) Ltd., (Rohit Kapoor, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2022 SCC OnLine NCLT 37922 

Sphinx Security Services (P) Ltd. v. Quickdel Logistics (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38411 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685508


 - 80 - 

© EBC Publishing Pvt Ltd 

SPS Aurora v. Senior Builders Ltd., (Ramalingam Sudhakar, President and Avinash Kumar 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38354 

SPS Aurora v. Senior Builders Ltd., (Ramalingam Sudhakar, President and Avinash Kumar 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38355 

Square Four Housing & Infrastructure Development (P) Ltd. v. Phonex Logistics (P) Ltd., (Rohit 
Kapoor, Member (Judicial) and Harish Chander Suri, Member (Technical)), 2022 SCC OnLine 
NCLT 37964 

Srei equipment finance Ltd. v. blue arcade prop erties (P) Ltd., (Manoj Kumar Dubey, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38548 

SREI Equipment Finance Ltd. v. Dadheech Infrastructures (P) Ltd., (Rajasekhar V.K., Member 
(Judicial) and Balraj Joshi, Member (Technical)), 2022 SCC OnLine NCLT 39256 

Srei Equipment Finance Ltd. v. Jagi Mangat Panda, (Binod Kumar Sinha, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38205 

Srei Equipment Finance Ltd. v. Predicate Consultants (P) Ltd., (Rohit Kapoor, Member (Judicial) and 
Harish Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38710 

SREI Equipment Finance Ltd. v. Shree Ram Urban Infrastructure Ltd., (Anuradha Sanjay Bhatia, 
Member (Technical) and Ramalingam Sudhakar, President), 2022 SCC OnLine NCLT 38556 

Srei Equipment Finance Ltd. v. Supreme Bungalows (P) Ltd., (Anuradha Sanjay Bhatia, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38579 

Srei Equipment Finance Ltd. v. Wianxx Implex (P) Ltd., (Bachu Venkat Balaram Das, Member 
(Judicial) and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38271 

Srei Equipment Finance Ltd. v. Wianxx Implex (P) Ltd., (Bachu Venkat Balaram Das, Member 
(Judicial) and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38274 

Srei Equipment Finance Ltd. v. Wianxx Implex (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash Kumar Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38276 

Srei Equipment Finance Ltd. v. Wianxx Implex (P) Ltd., (Ramalingam Sudhakar, President), 2022 
SCC OnLine NCLT 38268 

SREI Infrastructure Finance Ltd. v. Bhawani Shankar Sharma, (H.V. Subba Rao, Member (Judicial) 
and Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38933 

SREI Infrastructure Finance Ltd. v. Gujarat hydrocarbons & Power SEZ Ltd., (Satya Ranjan Prasad, 
Member (Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine 
NCLT 38902 

SREI Infrastructure Finance Ltd. v. Sterling Sez & Infrastructure Ltd., (H.V. Subba Rao, Member 
(Judicial) and Anuradha Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 37931 

Srei Infrastructure Finance Ltd. v. Supreme Vasai Bhiwani Tollways (P) Ltd., (Subrata Kumar Dash, 
Member (Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 
38243 

SREI Infrastructure Finance Ltd. v. Vikas Sharma, (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 39306 

SREI Infrastructure Finance Ltd. v. Vikram Sharma, (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38993 

Sri Balaha Chemicals (P) Ltd. v. R E Cables & Conductors (P) Ltd., (Venkata Ramakrishna 
Badarinath Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 
2022 SCC OnLine NCLT 39000 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686095


 - 81 - 

© EBC Publishing Pvt Ltd 

Srinidhi Industries Ltd. v. Didwania Spinning Mills (P) Ltd., (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38542 

Srv Techno Engineering (P) Ltd. v. Purvanchal Vidyut Vitran Nigam Ltd., (Harnam Singh Thakur, 
Member (Judicial) and Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 
38488 

SSA Traders (P) Ltd, In re, (Ramalingam Sudhakar, President and Avinash Kumar Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 39089 

SSP (P) Ltd. v. Govind Jee Dairy Milk (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38917 

Star Transport Corpn. v. Hambro Tech India (P) Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38432 

State Bank of lndia v. Shanta Gupta, (Ramalingam Sudhakar, President and Avinash K. Srivastava, 
Member (Technical)), 2022 SCC OnLine NCLT 38733 

STCI Finance Ltd. v. Patil Construction & Infrastructure Ltd., (Manoj Kumar Dubey, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38080 

Stepstone Infras (P) Ltd., In re, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 37911 

Stepstone Infras (P) Ltd. v. Yes & Yes Infracon (P) Ltd., (Telaprolu Rajani, Member (Judicial) and 
Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 37913 

Store Supply (INDIA) Agency v. I.E Trading Co. (P) Ltd., (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38546 

Storm Export (P) Ltd. v. Arsh Associates (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38829 

Storm Export (P) Ltd. v. Arsh Associates (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38835 

Stressed asset Stabilization Fund (SASF) v. Jain Studio, (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38927 

Stressed asset Stabilization Fund (SASF) v. Jain Studio, (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38929 

Stressed Assets Stabilisation Fund v. Priyaranjani Fibers Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 38943 

Stressed Assets Stabilization Fund (SASF) v. Jain Studios Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38921 

Stressed Assets Stabilization Fund v. Asian Alloys Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38736 

Stressed Assets Stablization Fund v. E.R. Textile Ltd., (Rohit Kapoor, Member (Judicial) and Harish 
Chander Suri, Member (Technical)), 2022 SCC OnLine NCLT 38444 

Subarta Sarkar v. KND Engineering Technologies Ltd., (Rohit Kapoor, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38334 

Subhash Kumar Gupta, In re, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 38437 

Subhash Kumar Gupta, In re, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, Member 
(Technical)), 2022 SCC OnLine NCLT 39287 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686381


 - 82 - 

© EBC Publishing Pvt Ltd 

Subhash Kumar Gupta, In re, (P.S.N. Prasad, Member (Judicial) and Rahul Prasad Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 38436 

Subhodh Kumar Verma v. AIR India Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 39172 

Subhodh Kumar Verma v. AIR India Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 39243 

Subhodh Kumar Verma v. AIR India Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 39244 

Subodh Kumar Nath v. SADHNA COMMUNICATIONS (P) Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38668 

Sudh Priya Plastichem (P) Ltd. v. SV Leathers (India) (P) Ltd., (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 39275 

Sudhindra Krishnaji Shirguppi v. Rolta India Ltd., (Manoj Kumar Dubey, Member (Technical) and 
Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38580 

Suman Chadha v. Lifestyle Fitness (P) Ltd., (Binod Kumar Sinha, Member (Technical) and Bachu 
Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 39245 

Suman Chadha v. Lifestyle Fitness (P) Ltd., (Binod Kumar Sinham, Member (Technical) and Bachu 
Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 37974 

Sumukhi Sales (P) Ltd. v. YM Foodways (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38088 

Sumukhi Sales (P) Ltd. v. YM Foodways (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38091 

Sun (Inox) Steels (P) Ltd. v. Vivanta Laboratories (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine 
NCLT 37961 

Sun (Inox) Steels (P) Ltd. v. Vivanta Laboratories (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 37955 

Sun Infinity Devices v. Sunstrike telecome (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39096 

Sun Infinity Devices v. Sunstrike telecome (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39102 

Sunder Engineering Works v. Satnam Global Infraprojects Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39071 

Sunder Engineering Works v. Satnam Global Infraprojects Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39076 

Sundew Finance (P) Ltd. v. Ideal Real Estates (P) Ltd., (Rohit Kapoor, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2022 SCC OnLine NCLT 39150 

Sunila Chhabra v. LEIGHTON INDIA CONTRACTORS (P) Ltd., (Satya Ranjan Prasad, Member 
(Technical) and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38661 

Sunita Upadhyaya v. Bee K Bee Prints (P) Ltd., (Dharminder Singh, Member (Judicial) and Binod 
Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 39021 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686116


 - 83 - 

© EBC Publishing Pvt Ltd 

Sunplast Electronics (P) Ltd. v. Vimal Plast (India) (P) Ltd., (Binod Kumar Sinha, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
38044 

Sunplast Electronics (P) Ltd. v. Vimal Plast (India) (P) Ltd., (Satya Ranjan Prasad, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
38046 

Sunshine Tiles Co. (P) Ltd. v. Farriti Merchandize (India) (P) Ltd., (Deepti Mukesh, Member 
(Judicial) and Ajai Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38652 

Super City Infratech (P) Ltd. v. Euphoria sports City (P) Ltd., (Ramalingam Sudhakar, President and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39081 

Supriyo Rana v. Hahnemann Housing & Development (P) Ltd., (Rohit Kapoor, Member (Judicial) and 
Balraj Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38350 

Suresh Kumar Rakesh Kumar v. Nav Jyoti Agro Foods (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38199 

Suresh Mohanlal Jain v. GMW (P) Ltd., (B. Gosavi, Member (Judicial) and Kaushalendra Kumar 
Singh, Member (Technical)), 2022 SCC OnLine NCLT 38800 

Suresh Sareen v. International Land Developers (P) Ltd., (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38531 

Surya Exim Ltd. v. Shree Shubh Laxmi Polyplast (P) Ltd., (Deep Chandra Joshi, Member (Judicial) 
and Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38154 

Surya Roshni Ltd. v. Ansh Electroplast (P) Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 37971 

Sushant Aneja v. J.D. Aneja Edibles (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and Prasanta 
Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38897 

Sushant Aneja v. J.D. Aneja Edibles (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and Prasanta 
Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 39319 

Sushil Kumar v. Kare Partner Group India (P) Ltd., (Binod Kumar Sinha, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38607 

Sushmitha Enterprises v. Kanakadurga Avenues (P) Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine 
NCLT 38451 

Sushmitha Enterprises v. Kanakadurga Chit Funds (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 38491 

Sushmitha Enterprises v. Kanakadurga Townships (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 38620 

SVE Engineers (P) Ltd., In re, (Telaprolu Rajani, Member (Judicial) and Sameer Kakar, Member 
(Technical)), 2022 SCC OnLine NCLT 38082 

SVM Cera (P) Ltd. v. Gangotri Glazed Tiles (P) Ltd., (Deepti Mukesh, Member (Judicial) and Ajai 
Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 38385 

SVTI Infras (P) Ltd. v. VA Tech Wabag Ltd., (Ramalingam Sudhakar, President and Sameer Kakar, 
Member (Technical)), 2022 SCC OnLine NCLT 37912 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685010


 - 84 - 

© EBC Publishing Pvt Ltd 

Swamideen v. Juggilal Kamlapat Jute Mills Co. Ltd., (Harnam Singh Thakur, Member (Judicial) and 
Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38739 

Swati Merchants (P) Ltd. v. Aarcity Builders (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38838 

Syndicate Bank v. Karvin Cuisines (P) Ltd., (R. Sucharitha, Member (Judicial) and Sameer Kakar, 
Member (Technical)), 2022 SCC OnLine NCLT 39007 

Synergy Property Devlopment Services (P) Ltd. v. Pride Hotel Ltd., (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38278 

Tata Capital Financial Services Ltd. v. Anju Khurana, (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38769 

Tata Capital Financial Services Ltd. v. Bhavinder Singh Khurana, (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38576 

Tata Capital Financial Services Ltd. v. Chandresh Jajoo, (Binod Kumar Sinha, Member (Technical) 
and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38630 

Tata Capital Financial Services Ltd. v. Monica Jajoo, (Binod Kumar Sinha, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 39294 

Tata Capital Financial Services Ltd. v. Sanjay Mehra, (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38284 

Tata Capital Financial Services Ltd. v. Sanjay Mehra, (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38285 

Tata Capital Financial Services Ltd. v. Savitri Devi Choudhary, (Rohit Kapoor, Member (Judicial) 
and Balraj Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38840 

Tata Capital Financial Services Ltd. v. Sunil Kumar Choudhary, (Rohit Kapoor, Member (Judicial) 
and Balraj Joshi, Member (Technical)), 2022 SCC OnLine NCLT 39017 

Tata Capital Housing Finance Ltd. v. Rajesh Raman Krishnan, (S. Ramathilagam, Member (Judicial) 
and Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38197 

Tata Capital Housing Finance Ltd. v. Rajesh Raman Krishnan, (S. Ramathilagam, Member (Judicial) 
and Sameer Kakar, Member (Technical)), 2022 SCC OnLine NCLT 39248 

TCI International Logistics GMBH v. Logistic Linkage India (P) Ltd., (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38438 

Technica Engineers v. Dhingra Jardine Infrastructure (P) Ltd., (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 39160 

Tecsidel India (P) Ltd. v. Hindustan Construction Co. Ltd., (Manoj Kumar Dubey, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38867 

Tek Chand Narula v. Vatika Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam Singh 
Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38828 

TEK Travels (P) Ltd. v. Altius Travels (P) Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das 
Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 39063 

Textile Solutions v. Baba Baidnath Spinners (P) Ltd., (Deepti Mukesh, Member (Judicial) and Ajai 
Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 37907 

Tiger Steel Engineering (India) (P) Ltd. v. Nandan Denim Ltd., (P Mohan Raj, Member (Judicial) and 
Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38473 

Times Innovative Media Ltd. v. Manohar Lal Sarraf & Sons Jewellers (P) Ltd., (P.S.N. Prasad, 
Member (Judicial) and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 37969 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685067


 - 85 - 

© EBC Publishing Pvt Ltd 

Topaki Media (P) Ltd. v. Planet Mobiles (P) Ltd., (P.N. Deshmukh, Member (Judicial) and Shyam 
Babu Gautam, Member (Technical)), 2022 SCC OnLine NCLT 38149 

Tracks & towers Infratech (P) Ltd. v. Johnson Lifts (P) Ltd., (Bhaskara Pantula Mohan, Member 
(Judicial) and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38514 

Translumina Therapeutics LLP v. Medeor Hospital Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39259 

Translumina Therapeutics LLP v. Medeor Hospital Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39335 

Transolutions (P) Ltd. v. Metcraft Steel (P) Ltd., (Shyam Babu Gautam, Member (Technical) and P.N. 
Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 39231 

Transolutions India Incorporation v. Protocol Marine Services (P) Ltd., (Shyam Babu Gautam, 
Member (Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 37939 

Trau Bros v. DRD Gems, (H.V. Subba Rao, Member (Judicial) and Anuradha Sanjay Bhatia, Member 
(Technical)), 2022 SCC OnLine NCLT 38295 

Trend Arrest Clothing (P) Ltd. v. Inmark Retail (P) Ltd., (Kishore Vemulapalli, Member (Judicial) 
and Manoj Kumar Dubey, Member (Technical)), 2022 SCC OnLine NCLT 38032 

Tri-Wall Pak (P) Ltd. v. 5 Core Acoustics (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38349 

Tri-Wall Pak (P) Ltd. v. 5 Core Acoustics (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Prasad Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38346 

Trimurti Textiles v. SKS Textiles Ltd., (Anuradha Sanjay Bhatia, Member (Technical) and H.V. Subba 
Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38012 

Troitech Business Solutions LLP v. B2X Service Solutions India (P) Ltd., (Shyam Babu Gautam, 
Member (Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38209 

Trust Commodities (P) Ltd. v. Nuova Proteins (P) Ltd., (Subrata Kumar Dash, Member (Technical) 
and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39153 

Tunics Sponge (P) Ltd. v. Rayalaseema Industries (India) (P) Ltd., (Bhaskara Pantula Mohan, 
Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine 
NCLT 38691 

Twin Engineers (P) Ltd. v. Inox Wind Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39075 

UCO Bank v. Gangakhed Sugar & Energy Ltd., (Manoj Kumjar Dubey, Member (Technical) and 
Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38614 

UCO Bank v. Panbari Tea Co. Ltd., (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 38513 

UCO Bank v. Shree Shyam Pulp & Mills Ltd., (Ramalingam Sudhakar, President and Avinash Kumar 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38934 

Udani Corpn. v. Jasani Realty (P) Ltd., (Shyam Babu Gautam, Member (Technical) and P.N. 
Deshmukh (Retd.), Member (Judicial)), 2022 SCC OnLine NCLT 38669 

Uni Credit SPA v. Jinaam's Dress Ltd., (Deepti Mukesh, Member (Judicial) and Ajai Das Mehrotra, 
Member (Technical)), 2022 SCC OnLine NCLT 38353 

Unimax International v. Soho Infrastructure (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38035 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685133


 - 86 - 

© EBC Publishing Pvt Ltd 

Unimax International v. Soho Infrastructure (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38037 

Unimax International v. Soho Infrastructure (P) Ltd., (Ramalingam Sudhakar, President and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38040 

Union Bank of India Ltd. v. Arvind Agarwal, (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39134 

Union Bank of India Ltd. v. Arvind Agarwal, (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39137 

Union Bank of India v. Amit Katyal, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38949 

Union Bank of India v. Ashoka Multiyarn Mills Ltd., (Deep Chandra Joshi, Member (Judicial) and 
Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 39193 

Union Bank of India v. IP Construction (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39328 

Union Bank of India v. IP Construction (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39329 

Union Bank of India v. Manik Aggarwal, (Bachu Venkat Balaram Das, Member (Judicial) and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38368 

Union Bank of India v. Manik Aggarwal, (Ramalingam Sudhakar, President and Avinash Kumar 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38365 

Union Bank of India v. Pooja Garg, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38877 

Union Bank of India v. Puja Aggarwal, (Bachu Venkat Balaram Das, Member (Judicial) and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 39286 

Union Bank of India v. Puja Aggarwal, (Ramalingam Sudhakar, President and Avinash Kumar 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38418 

Union Bank of India v. RK Infratel Ltd., (Deepti Mukesh, Member (Judicial) and Kaushalendra 
Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 38084 

Union Bank of India v. Rohit Aggarwal, (Bachu Venkat Balaram Das, Member (Judicial) and Avinash 
K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38813 

Union Bank of India v. Rohit Aggarwal, (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38824 

Union Bank of India v. Sanco Industries Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38634 

Union Bank of India v. Sanco Industries Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Prasad 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38632 

Union Bank of India v. Sanjay Vinayak Kulkarn, (Anuradha Sanjay Bhatia, Member (Technical) and 
H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38972 

Union Bank of India v. Summit Aggarwal, (Bachu Venkat Balaram Das, Member (Judicial) and 
Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38426 

Union Bank of India v. Summit Aggarwal, (Ramalingam Sudhakar, President and Avinash Kumar 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38424 

Union Bank of India v. Surana Metal Ltd., (Rohit Kapoor, Member (Judicial) and Balraj Joshi, 
Member (Technical)), 2022 SCC OnLine NCLT 38342 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685440


 - 87 - 

© EBC Publishing Pvt Ltd 

Union Bank of India v. Viorica Hotels (P) Ltd., (Shyam Babu Gautam, Member (Technical) and P.N. 
Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 39292 

Uniplatform Tech (P) Ltd., In re, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38578 

Uniword Telecom Ltd. v. Taurus Exports (P) Ltd., (Deep Chandra Joshi, Member (Judicial) and 
Prasanta Kumar Mohanty, Member (Technical)), 2022 SCC OnLine NCLT 38672 

Usaka Electrotech (P) Ltd. v. Shree Balaji Printopack (P) Ltd., (Satya Ranjan Prasad, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
39265 

Usaka Electrotech. (P) Ltd. v. Shree Balaji Printopack (P) Ltd., (Avinash Kumar Srivastava, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
38998 

Usha Arora v. Blue Coast Infrastructure Development (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39012 

Usha Devi v. Praveer Construction (P) Ltd., (Ramalingam Sudhakar, President and Avinash K. 
Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 38486 

Usha Fasteners (P) Ltd. v. Kotsons (P) Ltd., (Binod Kumar Sinha, Member (Technical) and Bachu 
Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 39309 

Usha Martin Ltd. v. Forge India (P) Ltd., (Satya Ranjan Prasad, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39268 

Utpal Kumar Guha v. Simplex Infrastructures Ltd., (Rohit Kapoor, Member (Judicial) and Balraj 
Joshi, Member (Technical)), 2022 SCC OnLine NCLT 38157 

VA Tech Wabag Ltd. v. VA TECH WABAG Ltd., (S. Ramathilagam, Member (Judicial) and Sameer 
Kakar, Member (Technical)), 2022 SCC OnLine NCLT 38144 

Vama Apparels (India) (P) Ltd. v. SSIPL Lifestyle (P) Ltd., (Avinash Kumar Srivastava, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
37958 

Vama Apparels (India) (P) Ltd. v. SSIPL Lifestyle (P) Ltd., (Satya Ranjan Prasad, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
37960 

Vardhman Rice Mills (P) Ltd. v. J J Solvex (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38415 

Variscon Engineering Services (P) Ltd. v. Pier-One Constructions (P) Ltd., (Bachu Venkat Balaram 
Das, Member (Judicial) and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine 
NCLT 38900 

Varna Apparels (India) (P) Ltd. v. SSIPL Reatail (P) Ltd., (Satya Ranjan Prasad, Member (Technical) 
and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 37972 

Varnika Industries (P) Ltd. v. Tushara Energy Ventures (P) Ltd., (Venkata Ramakrishna Badarinath 
Nandula, Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC 
OnLine NCLT 39284 

Vasudevan Gopu, In re, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38294 

Victory Transformers & Switch Gears Ltd, In re, (S. Ramathilagam, Member (Judicial) and Sameer 
Kakar, Member (Technical)), 2022 SCC OnLine NCLT 39053 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686148


 - 88 - 

© EBC Publishing Pvt Ltd 

Victory Transformers & Switch Gears Ltd, In re, (S. Ramathilagam, Member (Judicial) and Sameer 
Kakar, Member (Technical)), 2022 SCC OnLine NCLT 39131 

Vidya Prakashan Mandir (P) Ltd. v. Garg Brothers Trading & Services (P) Ltd., (Harnam Singh 
Thakur, Member (Judicial) and Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine 
NCLT 38208 

Vidya Prakashan Mandir (P) Ltd. v. NewsWeb Engineers (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 39305 

Vijay Paints & Chemicals v. Hanson Agro Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38764 

Vijay Paints & Chemicals v. Hanson Petro Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38527 

Vijaya Bank v. Gokul Sugar Industries Ltd., (Manoj Kumar Dubey, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 39118 

Vijisan Exports (P) Ltd. v. Cimme Jewels Ltd., (H.V. Subba Rao, Member (Judicial) and Anuradha 
Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 39136 

Vijisan Exports (P) Ltd. v. Cimme Jewels Ltd., (H.V. Subba Rao, Member (Judicial) and Anuradha 
Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 39132 

Vikas Ecotech Ltd. v. Best Agrolife Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 39249 

Vikram Steel v. Amrohi Infra Projects (P) Ltd., (Shyam Babu Gautam, Member (Technical) and P.N. 
Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 39109 

Vimal Parakh v. Registrar of Companies, (P.S.N. Prasad, Member (Judicial) and Rahul Bhatnagar, 
Member (Technical)), 2022 SCC OnLine NCLT 39326 

Vinayak Advertising v. Rajesh Gems & Jewels (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39050 

Vinayak Advertising v. Rajesh Gems & Jewels (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 39055 

Vinod Kumar Saxena v. Juggilal Kamlapat Jute Mills Co. Ltd., (Harnam Singh Thakur, Member 
(Judicial) and Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 39274 

Vintage Footwear (P) Ltd. v. World Business Solutions (P) Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38484 

Vishal Sharma v. Scoop Brand Holdings (P) Ltd., (Subrata Kumar Dash, Member (Technical) and 
Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38248 

Vishnu Gir v. Technofab Engineering Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38734 

Vishwa Green Realtors (P) Ltd. v. Suhem Facades (P) Ltd., (Manoj Kumar Dubey, Member 
(Technical) and Kishore Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38633 

Vishwa Nath v. Juggilal Kamlapat Jute Mills Co. Ltd., (Harnam Singh Thakur, Member (Judicial) and 
Subrata Kumar Dash, Member (Technical)), 2022 SCC OnLine NCLT 38778 

Vishwanath Industries v. Gammon India Ltd., (Shyam Babu Gautam, Member (Judicial) and P.N. 
Deshmukh, Member (Technical)), 2022 SCC OnLine NCLT 39196 

Vistra Itcl (India) Ltd. v. Ashapura Options (P) Ltd., (H.V. Subba Rao, Member (Judicial) and 
Anuradha Sanjay Bhatia, Member (Technical)), 2022 SCC OnLine NCLT 38225 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685323


 - 89 - 

© EBC Publishing Pvt Ltd 

Vistra ITCL (India) Ltd. v. Avantha Holdings Ltd., (Bachu Venkat Balaram Das, Member (Judicial) 
and Avinash K. Srivastava, Member (Technical)), 2022 SCC OnLine NCLT 37949 

Viten-a India (P) Ltd. v. Buddha Global (P) Ltd., (Satya Ranjan Prasad, Member (Technical) and 
Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38187 

Vivek Bansal v. Smartec Build Systems (P) Ltd., (Bhaskara Pantula Mohan, Member (Judicial) and 
Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 39234 

Volkswagen Finance (P) Ltd. v. EVO Green Trading (P) Ltd., (Dharminder Singh, Member (Judicial) 
and Binod Kumar Sinha, Member (Technical)), 2022 SCC OnLine NCLT 38598 

Volkswagen Finance (P) Ltd. v. EVO Green Trading (P) Ltd., (Dharminder Singh, Member (Judicial) 
and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38600 

Volkswagen Finance (P) Ltd. v. EVO Green Trading (P) Ltd., (Dharminder Singh, Member (Judicial) 
and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38603 

Volkswagen Finance (P) Ltd. v. Khullar Hospital (P) Ltd., (Dharminder Singh, Member (Judicial) and 
L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 38168 

Volkswagen Finance (P) Ltd. v. Ten Travels (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38854 

Volkswagen Finance (P) Ltd. v. Ten Travels (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38863 

Volkswagen Finance (P) Ltd. v. Ten Travels (P) Ltd., (P.S.N. Prasad, Member (Judicial) and Rahul 
Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38866 

Volkswagen Finance (P) Ltd. v. Zenica Performance Cars (P) Ltd., (Subrata Kumar Dash, Member 
(Technical) and Harnam Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38024 

VRMX Concrete India (P) Ltd., In re, (S. Ramathilagam, Member (Judicial) and Sameer Kakar, 
Member (Technical)), 2022 SCC OnLine NCLT 39187 

Vrundavan Residency (P) Ltd. v. Mars Remedies (P) Ltd., (Deepti Mukesh, Member (Judicial) and 
Ajai Das Mehrotra, Member (Technical)), 2022 SCC OnLine NCLT 39186 

Ways Development & Consultancy (P) Ltd., In re, (Rohit Kapoor, Member (Judicial) and Balraj Joshi, 
Member (Technical)), 2022 SCC OnLine NCLT 39169 

Wing Cdr. Jagannath Bhandari v. Gardenia India Ltd., (Satya Ranjan Prasad, Member (Technical) 
and Bachu Ventcat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 38262 

Winstrol Petrochemicals (P) Ltd. v. Woodhills Infrastructure Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38125 

Winstrol Petrochemicals (P) Ltd. v. Woodhills Infrastructure Ltd., (P.S.N. Prasad, Member (Judicial) 
and Rahul Bhatnagar, Member (Technical)), 2022 SCC OnLine NCLT 38129 

Wipro Enterprises (P) Ltd. v. NTPC BHEL Power Projects (P) Ltd., (Satya Ranjan Prasad, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
38045 

WPIL Ltd. v. Madhucon Projects Ltd., (Venkata Ramakrishna Badarinath Nandula, Member (Judicial) 
and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine NCLT 39087 

Y & R Builders (P) Ltd., In re, (Dharminder Singh, Member (Judicial) and L.N. Gupta, Member 
(Technical)), 2022 SCC OnLine NCLT 38254 

Yash Rastogi v. Omkar Realtors & Developers (P) Ltd., (Shyam Babu Gautam, Member (Technical) 
and P.N. Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 39288 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686382


 - 90 - 

© EBC Publishing Pvt Ltd 

Yatinder Chand v. Vatika Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam Singh 
Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38512 

Yes Bank Ltd. v. Asian Hotels (West) Ltd., (Dharminder Singh, Member (Judicial) and Binod Kumar 
Sinha, Member (Technical)), 2022 SCC OnLine NCLT 39320 

Yes Bank Ltd. v. Asian Hotels (West) Ltd., (Dharminder Singh, Member (Judicial) and L.N. Gupta, 
Member (Technical)), 2022 SCC OnLine NCLT 38913 

YES Bank Ltd. v. Navya Kakani, (H.V. Subba Rao, Member (Judicial) and Anuradha Sanjay Bhatia, 
Member (Technical)), 2022 SCC OnLine NCLT 38316 

YES Bank Ltd. v. Presidium Educational Institution (P) Ltd., (Satya Ranjan Prasad, Member 
(Technical) and Bachu Venkat Balaram Das, Member (Judicial)), 2022 SCC OnLine NCLT 
38804 

Yes Bank Ltd. v. Sameer Kakani, (Manoj Kumar Dubey, Member (Technical) and Kishore 
Vemulapalli, Member (Judicial)), 2022 SCC OnLine NCLT 38336 

Yes Bank Ltd. v. Sarga Hotel (P) Ltd., (Rohit Kapoor, Member (Judicial) and Balraj Joshi, Member 
(Technical)), 2022 SCC OnLine NCLT 37902 

Yes Bank Ltd. v. Zee Learn Ltd., (Shyam Babu Gautam, Member (Technical) and P.N. Deshmukh, 
Member (Judicial)), 2022 SCC OnLine NCLT 37897 

Yes Bank v. Chadha Super Cars (P) Ltd., (Subrata Kumar Dash, Member (Technical) and Harnam 
Singh Thakur, Member (Judicial)), 2022 SCC OnLine NCLT 38167 

Yogendra Prajapati v. G A Builders (P) Ltd., (Shyam Babu Gautam, Member (Technical) and P.N. 
Deshmukh, Member (Judicial)), 2022 SCC OnLine NCLT 38099 

Yuvraj Exports (P) Ltd. v. Legend Infoways (P) Ltd., (Anuradha Sanjay Bhatia, Member (Technical) 
and H.V. Subba Rao, Member (Judicial)), 2022 SCC OnLine NCLT 38338 

Zankhana Panchal v. Narayan Realty (P) Ltd., (Madan B. Gosavi, Member (Judicial) and 
Kaushalendra Kumar Singh, Member (Technical)), 2022 SCC OnLine NCLT 39157 

Zetatek Technologies (P) Ltd. v. Gagan Aerospace Ltd., (Venkata Ramakrishna Badarinath Nandula, 
Member (Judicial) and Veera Brahma Rao Arekapudi, Member (Technical)), 2022 SCC OnLine 
NCLT 39261 

Zhejiang Medicines & Health Products Import & Export Co. Ltd. v. Sonal Plasrub Industries (P) Ltd., 
(Shyam Babu Gautam, Member (Technical) and P.N. Deshmukh, Member (Judicial)), 2022 SCC 
OnLine NCLT 38122 

Zoom Communication Ltd. v. Par Excellence Real Estate (P) Ltd., (Dharminder Singh, Member 
(Judicial) and L.N. Gupta, Member (Technical)), 2022 SCC OnLine NCLT 39224 

  
State Act   [28] 

Techno Global University Act, 2008 
University of Science and Technology, Meghalaya Act, 2008 
Institute of Chartered Financial Analysts of India University Act, 2005 
Meghalaya Regulation of the Game of Arrow shooting and the Sale of Teer Tickets Act, 2018 
William Carey University Act, 2005 
CMJ University Act, 2009 
Meghalaya Appropriation (No. I) Act, 2019 
Meghalaya Appropriation (No. II) Act, 2019 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002684995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002685220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002075140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002075148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002075188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002075189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002075193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002496871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686967


 - 91 - 

© EBC Publishing Pvt Ltd 

Maharashtra Institute of Technology University of Meghalaya (Amendment) Act, 2019 
CMJ University (Amendment) Act, 2019 
Meghalaya Lokayukta (Amendment) Act, 2019 
Northeast Adventist University Act, 2015 
Techno Global University (Amendment) Act, 2019 
Meghalaya Appropriation (No. III) Act, 2019 
University of Science and Technology (Amendment) Act, 2019 
Mahatma Gandhi University (Amendment) Act, 2019 
Meghalaya Community Participation and Public Services Social Audit Rules, 2019 
Legislative Assembly of Meghalaya (Members&apos; Salaries and Allowances) (Amendment) Act, 

2019 
Martin Luther Christian University (Amendment) Act, 2019 
Institute of Chartered Financial Analysts of India University (Amendment) Act, 2019 
Meghalaya Regulation of the Game of Arrow Shooting and the Sale of Teer Tickets (Amendment) 

Act, 2019 
Meghalaya Regulation of the Game of Arrow Shooting and Sale of Teer Tickets (Amendment) Act, 

2019 
William Carey University (Amendment) Act, 2019 
Meghalaya Compulsory Registration of Marriage (Amendment) Act, 2019 
Meghalaya Private Universities (Regulation of Establishment and Maintenance of Standards) Act, 

2019 
Meghalaya Farmers&apos; (Empowerment) Commission Act, 2019 
Meghalaya Building and Other Construction Workers&apos; Welfare Board Act, 2019 
Uttar Pradesh Goods and Services Tax (Second Amendment) Act, 2023 

  
State Rules\Orders\Scheme\Regulations\Ordinance   [70] 

Meghalaya Goods and Services Tax (Tenth Removal of Difficulties) Order, 2019 
Meghalaya Goods and Services Tax (Fifth Removal of Difficulties) Order, 2019 
Meghalaya Goods and Services Tax (Fifth Removal of Difficulties) Order, 2019 (1) 
Meghalaya Goods and Services Tax (Third Removal of Difficulties) Order, 2019 
Meghalaya Goods and Services Tax (Eighth Removal of Difficulties) Order, 2019 
Meghalaya Goods and Services Tax (Ninth Removal of Difficulties) Order, 2019 
Meghalaya Goods and Services Tax (Removal of Difficulties) Order, 2019 
Meghalaya Goods and Services Tax (Second Removal of Difficulties) Order, 2019 
Meghalaya Victim Compensation Scheme, 2019 
Gender Sensitization & Sexual Harassment of Women at the High Court of Meghalaya and District 

Courts (Prevention, Prohibition and Redressal) Regulations, 2019 
Meghalaya State Legal Services Authority (Amendment) Regulations, 2019 
Meghalaya Public Service Commission (Amendment) Regulations, 2019 
Khasi Hills Autonomous Districts (Constitution of District Councils) (Amendment) Rules, 2019 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002687001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002335698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686453


 - 92 - 

© EBC Publishing Pvt Ltd 

Meghalaya Education, Research & Training Service (Amendment) Rules, 2019 
Meghalaya Right of Children to Free and Compulsory Education (Amendment) Rules, 2019 
Meghalaya Excise (Amendment) Rules, 2018 (2) 
Meghalaya Excise (Amendment) Rules, 2019 
Meghalaya Excise (Amendment) Rules, 2019 (1) 
Meghalaya Bonded Warehouse (Amendment) Rules, 2019 
Meghalaya Regulation of the Game of Arrow Shooting and Sale of Teer Tickets Rules, 2018 
Meghalaya Goods and Services Tax (Second Amendment) Rules, 2019 
Meghalaya Goods and Services Tax (Third Amendment) Rules, 2019 
Meghalaya Goods and Services Tax (Fifth Amendment) Rules, 2019 
Meghalaya Goods and Services Tax (Seventh Amendment) Rules, 2019 
Meghalaya Goods and Services Tax (Fourteenth Amendment) Rules, 2018 
Meghalaya Goods and Services Tax (Amendment) Rules, 2019 
Meghalaya Local Fund Audit Service, (Amendment) Rules, 2018 
Meghalaya Delegation of Financial Powers (Amendment) Rules, 2018 
Meghalaya Delegation of Financial Powers (Amendment) Rules, 2019 
Meghalaya Accounts Service (Amendment) Rules, 2019 
Meghalaya Finance Service (Amendment) Rules, 2019 
Meghalaya Delegation of Financial Powers (Amendment) Rules, 2019 (1) 
Meghalaya Charcoal (Control of Production, Storage, Trade and Transit) (Amendment) Rules, 2019 
High Court of Meghalaya Officers and Staff (Recruitment and Conditions of Service) Rules, 2019 
High Court of Meghalaya Guest House Rules, 2019 
Meghalaya Food Safety Officers&apos; Services Rules, 2018 
Meghalaya Medical Attendance (Amendment) Rules, 2019 (4) 
Meghalaya Medical Attendance (Amendment) Rules, 2019 (5) 
Meghalaya Medical Attendance (Amendment) Rules, 2019 (6) 
Meghalaya Medical Attendance (Amendment) Rules, 2019 (7) 
Meghalaya Medical Attendance (Amendment) Rules, 2019 (8) 
Meghalaya Medical Attendance (Amendment) Rules, 2019 (9) 
Meghalaya Medical Attendance (Amendment) Rules, 2019 (3) 
Meghalaya Micro and Small Enterprises Facilitation Council Rules, 2019 
Jaintia Hills Autonomous District (Administration of Justice) Rules, 2016 
Meghalaya Building and Other Construction Workers (Regulation of Employment and Conditions of 

Service) (Amendment) Rules, 2018 
Meghalaya Factories (Amendment) Rules, 2017 
Meghalaya Factories (Amendment) Rules, 2019 
Meghalaya Factories (Amendment) Rules, 2019 (1) 
Meghalaya Minor Minerals Concession (Third amendment) Rules, 2018 (1) 
Meghalaya Services (Conduct) Rules, 2019 
Meghalaya Community Participation and Public Services Social Audit Rules, 2019 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002686492


 - 93 - 

© EBC Publishing Pvt Ltd 

Meghalaya Programme Implementation & Evaluation Service Rules, 2019 
Meghalaya Food Security Rules, 2018 
Meghalaya Food Security Rules, 2018 (1) 
Meghalaya Food Craft Service Rules 
Meghalaya Goods and Services Tax (Amendment) Ordinance, 2019 
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